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LOK SABHA

Tuesday, February 25, 1964/Phalguna 6,
1885 (Suka).

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
Crop Insurnce Scheme

+
( Shri Maheswar Naik:
! Shri Subodh Hansda:
*278. { Shri S. C. Samanta:
Dr. P. N. Khan:
| Shri M. L. Dwivedi:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether the scheme to intro-
duce crop insurance in certain parts
of the country has now been imple-
mented; and

(b) if so, where and what are the
main features of the scheme?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) and (b). Crop In-
surance has so far not been introduced
anywhere in the country. The pro-
posal is under Government’s consi-
deration.

Shri Maheswar Naik: In view of the
fact that the agricultural yield is very
precarious in this country, may I
know what is the basis on which the
proposed insurance scheme is going to
be formulated and what steps the
Government have taken to see that
the premium rates fixed will be acces-

sible to all agriculturists, both big
and small?
Shri Shinde: The scheme is at a

preliminary stage and a pilot scheme
to be applied in Punjab is being for-
mulated. The idea about the premiums
is like this, that the premiums receiv-
ed over a number of years may be
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expected to balance the amount to be
paid during the bad-crop years and
the premiums are to be recovered with
the land revenue. The scheme was
examined on the pattern of that of
the Ceylon Government, because a
deputation from the Punjab was sent
to Ceylon and the experts from other
countries were also consulted in res-
pect of this scheme.

Shri Maheswar Naik: This question
has been hanging fire for the last one
or two ycars so far as Punjab is con-
cerned. May I know why it has not so
far been introduced?

The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): The hon. Member would
have noticed from the Vice-President’s
Address that the Indian Crop Insu-
rance Bill is intended to be introduc-
ed in Parliament. .That legislation has
been, more or less, finalised and it
would be introduced in due course.
Central legislation is necessary for
undertaking crop insurance because
‘Insurance’ is a Central subject.

Shri A. N. Vidyalankar: Am I cor-
rect in understanding that no State
Government can introduce this scheme
unless the Parliament passes a Bill
on that?

Shri A. M. Thomas: There must be
a Bill passed by the Parliament.
‘Insurance’ is entry 47 in the Union
List and if it is to be made compul-
sory in any particular area, necessary
legislation has to be passed by the
Centre.

Shri S. C. Samanta: May 1 know
when this idea of crop insurance
emanated and whether it was sug-
gested that it should be included in
the general insurance?

Shri A. M. Thomas: The question of
introducing crop insurance was moot-
ed from the year 1947 and it has since
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been under consideration. The idea is
to introduce it in the State of Punjab
in certain sclected districts.

Dr. L. M. Singhvi: May I know
whether the States have agreed to
implement the scheme that is propos-
ed to be introduced and whether
Rajasthan is one of the States to
give effect to a scheme of crop insur-
ance in that State?

Shri Shinde: The scheme was cir-
culated to all the States some years
back. But only the State of Punjab
agreed to accept the scheme as a pilot
scheme. As far as Rajasthan is con-
cerned I think, due to the financial
difficuities involved, they could not
come forward.

Mr, Speaker: Shri Ranga.

Dr. L. M. Singhvi: Have they not
accepted?

Shri Ranga: May I know what has
happened to the Government of India’s
own scheme for insurance against
natural calumities on an inter-State
basis and State basis also?

Shri A. M. Thomas: In fact, in
course of time, the scheme would per-
haps cover the entire country. We
want to make a beginning in the State
of Punjab. Of course, the necessity
for this insurance is being felt. But
you have also to take into account the
financial implications too. We want
to make a beginning in Punjab be-
cause that State has come forward
with this and it is prepared to imple-
ment the scheme.

ot fafat oy« g 3 H @gUE &
ey &7 frae g g% § 9 et
g g & fF i gar wem &
sRENag A &1 & 75 ST
=vear § i I a2 oy
e TaHIE A FT TR ¥ fagra
ramw faam & ; afz g, & awresy
TR H F@T FTEE FT Er Y 7

Shri Shinde: As far as the principle
is concerned, that has been accepted
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by the Government of India, and
there is no difference of approach, as
far as even the State Governments
are concerned, but the problem is
one of the magnitude of the financial
outlay involved and other such
things. All these technicalities are
being examined, and after the pilot
scheme has been successful in a
particular area, it would be extend-
ed all over the country.

TR TRTERE T
+

{zﬁ ST AT :

Vot ame fag

oY gaq

ot fasraez &3

= {ro Ho M :

5t qfo o wRI:

N HER T q@T:

s T8Ed

i ot Wo wTo fEAAT:

IL’J'T A :

*ee,

T @@ w9 FfE G g9 gam
&1 M F4GT

(%) ¥ fooedt g ammafea
WR g T H{ AR & A
¥ aiw o ogr e g

(@) =fe e, @139 & a1 ofomm
et ;

(7) ¥ S ER F FEAEA &
T ¥ aeq wfafaaarst a1 ft G
FT q@m T §; AT

(w) 7ar gw@FR 3 a0 AfE-
famamsit & 2@ gu o 38 @A A
@ T wwfa g ?

wr qqr wi W & aweaien
(st few2) : (%) off &t



2269 Oral Answers
(@) Fmsr fadigs gro foe
AT TR E
() < &

(7) 9= #fag afimad fog
& S 79 ™ ATHe 9T faene (Far
ST

[(a) Yes, Sir.

(b) The report is being examined
by legal ecxperts.

(c) Yes, Sir.

(d) The matter will be considered
when the alleged irrcgularities have
been proved.]

St STETIER mERt: agT § 9
T g f foeell & fga ammafen
W & AR s # St
st faeely gfem 3 &7 &, 99 % faiy
® § g (37 safeat &1 ogoodh
qraT 9T § Wi 59 & faers gfew &
faae g 7

The Minister of Food and Agricul-
ture (Shri Swaran Singh): 1 would
appcal to the hon. Member that the
matter having been investigated by
the police, is a judicial one which
will go before the court, and it will
not be fair to give out the result of
the investigation or to discuss the
result of the investigation.

Mr. Speaker: Have they come to
any conclusion to put up certain per-
sons before the court? In that case,
the names of the persons whom they
are putting up before the court may
be disclosed; as to whether they are
guilty or not is a different matter;
whatever the pronouncement of the
court may be on that matter, the
names of those persons may be dis-
closed.

Shri Swaran Singh: I need hardly
point out to you with your vast ex-
perience of courts that whatever is
the chalaan that will be put before
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the court will become public pro-
perty, and before that is done, to
comment on what is proved or to dis-
close the persons against whom some-
thing has been proved will only be...

An Hon. Member: The hon. Minister
may state the facts.

Shri Swaran Singh: .. .a prima facie
thing....

Mr. Speaker: But there is one thing.
Jf tho police haz completed the in-
vostigation and come to the conclu-
sion tha! they are putting up such
and such persons for trial then the
only question which can be asked at
this stage is this: Who are the per-
sons who are being put up for trial
before the court? That is the infor-
mation which the hon. Member wants.

Shri Swaran Singh: The police have
not yet come to that stage.

ot ST mrEest: 3w a W
Fei aw gears ¢ 6 faoehi gfew &
oAt fedtE & o g safrat i iy
qem £, 39 ¥ e Fmifey @K
F Wy @9 ¥ WHE EMp aTg e
£ o< 3=t 9 F1 gua ¥ fog a8 &
a1 fufee &1 (@ faar mr g AR
99 ¥ ag Fer & {5 I F7 A agl § g2
fear s ?

st wop g Fammw g s @
a%E AT atfaw 7@ awa f fe &y
FuT ¥ oy o fafaedy &1 #1% A
EE Tl

weuer WEYEA ¢ A A & T
T 4T &, A T8N &) 36 AT hae
fareET Zi AR BT

Shri U. M. Trivedi: On a point of
order. The hon. Minister was heard
to say that it would be improper on
his part to disclose the names of the
persons against whom investigations
had been carried out for it was like-
ly that they would have to be pro-
secuted before a court of law. Which
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particular provision of law is there
by virtue of which he can refrain from
disclosing the names for fear of being
hauled up for contempt of court?

Mr. Speaker: That fear might not
be there, but the police go on investi-
gating the case. Today they might
have some evidence, and tomorrow
they might find that that is not enough.
So long as the investigations go on. . .

Shri Ranga: The difficulty is that it
might go on for years and years.

Mr. Speaker: That
thing altogether.

Shri U. M. Trivedi: My point is
this. If the hon. Minister has this
fear that something might leak out,
which he desires should not take
place, then it might be quite another
thing, I cannot say; but if the fear is
that it will offend against the provi-
sions relating to contempt of court,
then. . .

is a different

Mr. Speaker:
might take it
appeals to him.

The hon. Member
as that fear, which

Shri U, M. Trivedi: I want to know
whether what the hon. Minister says
is right or not.

oft sie o dTn ¢ sfra,
T WA 0Fe &7 G Qo F
T 4T § 5 s Mo T
T AR AT TG H AHE F G, @
ST 9T fl FTIAT FTHAET AT
wfed | & 7 s e g oo
feedt gfem & St s @
T  foram & AR T w1
fregrgm &, @t fax 97 & faamw
FIAATLT A F79 T FT FR & |

TAX WA : a7 AT &
@ E

N iR AT & A QT
13T F I afad g 9% &

WO WEY : 7 W gt @ AT
x3 & f& anfag o &1 =% &1 gferw
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) T 2 ST | R 99 W 1Y
T F A qEw & awdY § 1 A
37 F faqaw FEarEr a8 w7 af g,
IT F s fear war g, W ag Fr Sy
aaE. ...

1 HFT ATH AT : I FT ST
9T @A

qEm WERA  : IT 1 GET AT
W a1 59 & avalq # & 78 97 /v g,
o9 THERT qHAT |
Dr. L. M. Singhvi; On a point of
order. What we want to know is
whether investigations have been
held; if they have been held, against
whom have they been  held, and
whether they have been completed.
The plea that this is a matter which
cannot be disclosed is contrary to the
preccdents known to this House. You
would recall that when investigations
were held against certain film stars,

the names were disclosed in this
House.

Und=»r no provision of law can a
Minister refuse to disclose the names
of persons against whom investiga-
tions were held.

Mr. Speaker: If the question was
about a particular fact. what are the
names of persons against whom that
complaint or FIR has been made,
that would be a different thing
altogether. But so far as the investi-
gation goes, besides the names men-
tioned, during the investigation some
others might be involved or some
might be exculpated. Therefore, I
am not going to allow that course.

Dr. L. M. Singhvi: In that case, we
should know at least thc names of
those against whom a complaint was
lodged and whether investigations
were held against each one of them.

Shri Swaran Singh: There is nothing
10 hide. If the hon. Members have
formed any other impression, I am
very sorry. The facts are well known
and they have been extensively men-
tioned on the floor of the House
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and in the press also, The FIR in this
case related to a particular transac-
tion. There was no name as such
when the FIR was recorded. As i»
quite common in such cases, as a result
of the police investigation, inquiries
were made by the police against every-
one who came within the ambit of
law as a result of the investigation,
either directly or constructively. They
have more or less finalised their in-
quiries and the matter is almost at
the final stage. After consulting the
Law Ministry, a final paper will be
put before the court against those
persons against whom there is a prima
facie case.

Shri Hari Vishnu Kamath: Do not
hush up.

Mr. Speaker: Is Shri Nath Pai ris-
ing to a point of order?

Shri Nath Pai:
supplementary.

Mr. Speaker: I will call him later.
Shri Yashpal Singh.

A SEITET A UF sqaedy
FRA L | AT T F I F AT
W ¥ Fr & P ofe A e gl
TH E AR T i F o e
FETRFTU F 909 I F1 {1 4T § )
@ gf A i g @ T R
Al ¥ qAA H GEHTC T AT A
t fF gfem 1 g & ofomrasy
for fearer el Y St qraT AT R 7
W F1 qF i ferar At § ?

oW wgeR ;. W@ aF g
Fqot fgie 7 % R o7 gfew & Faean
I FT Hnrer feqrede § 9w ¥ o
AftE<T #X & ArfEd =M qe T TR
T aF  fewedd efes # oWt
am g, fom %1 mfax § @ o9 &
TEECT E T TA T F, IT HY F@qww
CEdE

st AT T AT TF gaedT
FT I &, T qZIET |

I wish to ask a
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oWR WRY ;AT F7 A
gl 9T & ?

st wier wre dea: S gfew X
T foar @, ¥97 ag 3 @ ge 6%
QT FTET AT A 7

weaw R : Ifw &1 aur Ag
| ATET § |

=t HiwT WO AT 2 I ¥ faews
FA FrdaTEr gf & |

ot v fag : Far <R A aar
g fF fio wao o & uiw & T
gafed fireaR 5 77 & fewm o
fem = ¥ fF 3 w9 9rq @ar wiw
fam s &1 @ ¥ o ¥ wwo o wix
@o@oﬂ_’o‘ﬁﬂl‘ﬁ?&l & AT
9T g fF | ok I T @@
wuee ¥ fod e el ofr safe
#1 fekw a6 sfear & # froE
fear & 7

st =i fg : o TET AT S
I qEAE g, 99 & qarfedw g

AR WEWEA : AT T & Y
f@ o Ao o & MY faft A
frrerT faar @ & ar w7

= @l fag : W AT aE g fw
T Y FE F AN 9 F faAe gRe
faar mar & 1

Shri Nath Pai: Is it not a fact that
in the flrst week of February the
Delhi Police submitted a report stat-
ing that five persons, in addition to
the three already prosecuted, whose
names were preferred by them, should
be prosecuted not for breach of the
Essential Commodities Act but under
sections 34, 120B and 477A, IPC?
If that is true, who are the persons
against whom the police have recom-
mended that charges should be pre-
ferred under the sections I have ref-
erred to? I want to know specifically,
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I am repeating, whether the police
completed their enquiry in the first
week and made this report or not, and
the persons against whom....

Mr. Speaker: Not so many questions,
He will not be able to reply.

Shri Nath Pai: You have been try-
ing to defend us. When a specific
question has been asked, the reply has
been evasive. So, I am asking whe-
ther there are persons against whom
the police demand that charges should
be preferred or not, and if these are
the sections or not. What more
specific questions can we ask?

Shri Swaran Singh: So far as the
police recommendation is concerned,
I have not seen the recommendation
at all, and it is not customary to see
the police diaries, about what they
do. Even in courts of law, it is well

known that the statements made
before the police can be used
only for a specific purpose. What
I say is these are internal pro-
cesses, Whether it is the Law
Ministry or the police, they are
wings of the same Government,

and it is quite customary for police
investigators to take the advice of
either the Public Prosecutor or some
officer of the Law Ministry. I do not
know what their recommendations are,
unless the case is put up before court.

Shri Nath Pai: On a point of order.
They are two specifically different
matters, I have asked whether the
police have made such a report or
not. 1 want to know whether the
report was made and if the report was
made, what were its contents, what
were the charges against the indivi-
duals, whether the Government....

Mr. Speaker: Order, order.
to whom?

Report

Shri Nath Pai: The police were
directed by the authorities of Delhi
to investigate into fhe matter. I
claim that they completed the inves-
tigation and they submitted a list of
persons who, according to the police,
should be prosecuted under sections
34, 471 and 120B. I want to know who
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those persons are. The Government
can later on take the Public Prosecu-
tor’s or the Law Ministry’s opinion as
to whether they should proceed or
not. I am asking: at the police en-
quiry, where do we stand? What is
the difficulty in giving this specific
information?

Mr. Speaker: There is this difficulty,
he has said he cannot go into the
police records and find out how the
diary is kept.

Shri Nath Pai: The police
submitted a report.

have

Mr, Speaker: To whom?

Shri Nath Pai: To the Administra-
tion.

Shri Swaran Singh: I do not know
whether they have made any report,
but in my experience of the function-
ing of the police, there is no question
of a report to any authority.

Mr. Speaker; Is there a report sub-
mitted to the Administration by the
police?

Shri Swaran Singh: I will find out.
I have no information at the moment.

Shri S. M. Banerjee: Apart from
this transaction of blackmarketing in

Shri D. J. Naik: On a point of
order. How many minutes should be
given to one question? More than
fifteen minutes have been taken.

Shri Nath Pai: Is it an insinuation
against the Chair? This remark may
be expunged.

Mr. Speakpr: Order, order. Will
they not allow me to proceed with
the question?

Shri S, M. Banerjee; Apart from
this particular transaction in gur by
this co-operative society, I want to
know whether this cooperative society
has indulged in other shady deals, and
if so, whether Government propose to
give the entir. transaction of this co-
operative society to the Special Police
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Establishment and not to the local
police?

The Minister of State in the Minis-
try of Food and Agriculture (Shri A,
M. Thomas): I do not think there is
any necessity to entrust the case to
the Special Police Establishment. In
{act, it has been enquired into by
the Crime Branch of the Delhi Police.
Voluminous records have been scru-
tinised and a large number of persons
have been interrogated and the in-
vestigation is coming to a final stage.

With regard to the other question
put by the hon. Member, in fact, there
are no cases which justify reference
to the Special Police Etablishment.
Cases are referred to them concern-
ing officers generally, not of private
individuals. As a result of the audit
report of the Delhi Central Coopera-
tive Stores Limited for the period
ending 30th June 1962, there are
certain irregularities that have been
pointed out which are being enquired
into by the Delhi Administration.

Tro T AANET fgan : uF sawen
FT 9 &, Weqed wETEy | fagHT A%
¥ T T |1 F1 g2A § IoAT A7 |
Fat Aw g fw A o o "y
T SATAT ERI | I 34T TR OF G2
F T FT UF TOF T TGN FT AT
T faem wfed o tEra gwmoAr
afrem ag g 5 famr sl et
TE ¥ a5dR Tg 74 § I &7 99
TG °T AT, AT F @w AW oar
TH AT AT W @ dmaT | frgAr
TR HAT ST X w7 97 f faee swmmaEA
RIFH G femam 1 w@men I
IR fom fr T TFR @ F I
BT X, AR fasedt oA @ oW
I GH FITAT E, TT B F1 TS ST
W R F M ¥ 7g g fa arfww o)
fema o @ & wvaey ¥ oY @
I F AT 5w § 99 F faarw
TF AT TE T E )
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o WA : TH R AT W
ST FT HTE 5 AGY (rwerar a faq
F 38 78 & g7

Buffer Stock of Wheat

r Shri A. N. Vidyalankar:
| Shri Bhagwat Jha Azad:
*280 Shri P. C. Borooah:
‘Y Shri Onkar Lal Berwa:
ﬁ Shri Himatsingka:
{ Shri D, J. Naik:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether India has sounded
U.S.A. for import of wheat to create
a buffer stock; and

(b) if so, the reactions of the U.S.
Government thereto?

The Parliamentary Secretary to the
Minister of Food and Agriculture (Shri
Shinde): (a) and (b). At the time of
the review in May, 1963 of the work-
ing of current PL 480 Agreement, the
Government of U.S.A. were sounded
on the question of eontinuing imports
under a fresh PL 480 Agreement after
the present Agreement came to an
end in June, 1964. There was an indi-
cation of the general desire of the U.S.
Government to assist India. No deci-
sions were taken. The Government of
India have now under consideration
formal proposals for a fresh PL 480
Agreement covering imports for cur-
rent consumption as well as for build-
ing up buffer stocks.

Shri A, N. Vidyalankar: Has the
Government examined the reasons
why the buffer stocks which are pri-
marily meant to check the price rise
have failed to check it?

The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): There are limitations
with regard to the building up of buf-
fer stocks of rice. We have got ade-
quate stocks of wheat and we release
large quantities in areas which are
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affected by crop situations and suffer
from a large rise in the price. We
are not in a position to build up
buffer stocks to the extent contemplat-
ed by us.

Shri A. N. Vidyalankar: Has the
Government estimated the quantity
required to be imported to make out
buffer stocks adequate to meet our
requirements?

Shri A. M. Thomas: Our idea is six
million tons of wheat and two million
tons of rice. It will take two or three
years to build up that stock.

Shrimati Savitri Nigam: Has there
been any delay in getling wheat from
the United States; if so, what are the
reasons?

Shri A. M. Thomas: There is no
delay.

Shri S. N. Chaturvedi: What is the
present shortage in the target that we
have fixed for the buffer stock?

Shri A. M. Thomas: We have been
distributing about four million tons of
wheat every year in the last 2-3 years:
from the order of distribution now
being made, it may go even up to five
million tons.

Shri Warior: In view of the rising
price of wheat in the world market,
is Government expediting the trans-
action under PL 480?

Shri A. M. Thomas: There is no
question of expediting it. We import
according to our requirements. Our
ports also should be in a position to
handle large shipments. Our ports
can handle about 4-4'5 lakh tons
every month,

Shri Indrajit Gupta: The Minister
stated that it would take about three
years to build buffer stocks. Has the
Government decided that during this
period the buffer stocks have to be
built up only on the basis of further
renewals of PL 480? Have they ex-
plored the possibility of securing
wheat from other countries also?
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Shri A M. Thomas; You can get
wheat from Australia, Canada and -
America, but from Australia and
Canada, if you want to get, you will
have to incur foreign exchange. Under
the PL 480, we can pay in our own
currency. That is why we are im-
porting from America, and they have
got huge surpluses which are being
taken advantage of even by countries
like Russia.

Shri Harish Chandra Mathur: The
hon, Minister said that there was not
enough buffer stock of rice and there
was enough buffer stock oy wheat and
it is the price of wheat which  has:
gone high and is spiralling. How is
it that the buffer stock has failed to
bring down the price of wheat while
looting in Uttar Pradesn has brought
down the price? What lessons have
the Government taken from that?

Shri Swaran Singh: It is true that
the price of indigenous wheat has
ruled high over the last several weeks,
but the offtake of this imported wheat
is at a fairly considcrable level as I
mentioned in the House the other day;
even in the month of January, the
tota] offtake was about 4} lakh tons
including atta from the flour mills
which are working exclusively with
the imported wheat, and the imported
wheat is also distributed as wheat. So,
it is quite obvious that although the
price of the indigenous wheat has
been kept at a high level, the major
part of the requirétents is being
met by the imported wheat, and it is
bound to have an effect in the short-
run. On account of the non-avail-
ability or short supply of indigenous
wheat, there was the tendency to cor-
ner, but I distinctly notice that that
position is now gradually relaxing.

Shri Harish Chandra Mathur: The
question was entirely different. The
question was, in spite of such a heavy
stock, and in spite of such a heavy
offtake, how is it that the prices are
ruling high and how is that the loot-
ing of grain-shops has brought down
the price.
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Shri Swaran Singh; About the
second thing, it is his own conclusion
that looting has brought down the
price, I do not accept it. (Interrup-
tion). So far as the first part is con-
cerned, if a particular commodity is
in extremely short supply, then the
trade unfortunately in this country,
even with regard to food, does not
observe the decency of not pushing
up the price. But the other alterna-
tive commodity is available at lower
prices. Although the price of indi-
genous wheat itself ruled at a high
level, the actual quantity that is the
subject matter of the sale at higher
prices is very small.

ot for@ woEAw : go dro F R
AT 3T 97 A W mwEr @
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Mr. Speaker: Next question.
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Shri A. M. Thomas: Sir, with your
permission, I beg to correct the state-
ment made by me. I think I said that
our target of buffer stock is six million
tons of wheat. It is four million tons
of wheat and two million tons of rice
(Interruption).

Mr. Speaker: The target is six mil-
lion tons: four million tons of wheat
and two million tons of rice. That is
the correction which he has made.
Next question.

“Hansa Test”

*281. Shri Shree Narayan Das: Will
the Minister of Food and Agriculture
be pleased to state:
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(a) whether it is a fact that a new
test called ‘Hansa Test' has been
evolved by the National Dairy Re-
search Institute at Karnal to distin-
guish between cow and buffalo milk;
and

(b) if so, the precise nature of tech-
nique and process found out?

The Parliamentary Secretary to the
Minister of Food and Agriculture (Shri
Shinde): (a) Yes.

(b) A serum is used for the Test
The serum is obtained by injecting
buffalo milk into a rabbit. To per-
form the Test the sample is well mix-
ed and one drop is placed on a clean
glass slide. A drop of serum is placed
on the drop of milk and then the two
are thoroughly mixed with a clean
glass rod. In about one minute the
sample of milk develops a curdling
reaction in the case of buffalo milk.
The curdling reaction does not occur
in the case of cow milk. The Test
enables detection of even 1 per cent
of buffalo milk in cow milk.

Mr. Speaker: It is a technical pro-
cess. The hon. Member could have
found it out from somebody else ins-
tead of asking it from the Minister.
Yes, Shri Shree Narayan Das.

Shri Shree Narayan Das: I want to
know whether the Government has
taken a patent for it, and, if so, whe-
ther that will be kept up.

The Minister of of State in the Min-
istry of Food and Agriculture (Shri
A. M. Thomas): The Government have
not taken any patent, but the Nation-
al Dairy Research Institute at Karnal
is manufacturing this and supp'ying
it to the various dairies. In fact, the
cost of each kit and equipment 1s
Rs. 30 and the cost of the serum 1s
Rs. 14.25 per ounce.

Shri Man Singh P. Patel: May 1
know whether the Government has
advised that this test should be used
in all the dairies?

Shri Shinde: Wherever it is neces-
sary, it is employed. Actually it is
being employed by several dairies.
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Shri S. N. Chaturvedi: May I know
whether this test can be applied only
to detect the admixture of cow’s milk
with buffalo’s milk or to other ad-
mixtures also viz. of cow’s milk with
goat’s milk or sheep’s milk?

Shri A. M. Thomas: Buffalo’'s milk
by adulteration is being sold as cow’s
milk. In fact, it is to avoid this that
this test is used. Even if buffalo’s
milk is mixed to the extent of 1 per
cent it can be detected by this pro-
cess.

Shri D. N. Tiwary: May I know
whether the test will be fruitful if
" sufficient water is added to buffalo’s
milk and the milk is lighter, so that
it may appear like cow’s milk?

Shri A. M. Thomas: Even for that
case, this test will be useful.

Fire in Cargo Ship

+

( Shri D, C. Sharma:

*284. 3 ‘shri P. C. Borooah:

Will the Minister of Transport be
pleased to state:

(a) whether a cargo ship, “the State
of Maharashtra” caught fire at the
Alexandra Docks in Bombay on or
about the 25th December, 1963;

(b) if so, the damage suffered in
the accident; and

(c¢) the cause of the fire?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) Yes, Sir.

“(b) and (c). A preliminary enquiry
into this accident is in progress to
find out the cause and the damage
involved.

Shri D. C. Sharma: May 1 know
when the preliminary cnquiry was
started and when it is cxpected to
conclude its deliberations?

Shri Raj Bahadur: 1 cannot exactly
give the date as to when it was start-
ed. But it will be completed by the
end of this month.
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Shri D. C. Sharma: May 1 know
whether there is somebody like
the Inspector of Railways who carries
out the enquiries in the case of rail-
way accidents or some ad hoc com-
mittce has been appointed in order to
conduct this enquiry?

Shri Raj Bahadur: Enquiries are
conducted under the Merchant Ship-
ping Act by the mercantile marine
department. It is in pursuance of this
that this enquiry has been initialed.
The accident occurred on 25th Decem-
ber 1963 and the enquiry must have
started in the month of January.

Forest Wealth

vg5, J Shri D. . Puri:
*  Shri P, R. Chakraverti:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) how far Vanamahotsav campa-
igns have helped increase the forest
wealth of the country,;

(b) how long Government propose
continuing such campaigns; and

(c¢) the annual cost of the
paign?

cam-

The Parliamentary Secretary to the
Minister of Food and Agriculture (Shri
Shinde): (a) The Vanumahotsav cam-
paign is helping a great decal in in-
creasing the forest wealth of the coun-
try by persuading people to plant as
many treces on the occasion as possible.

(b) As we are deficient in regard ¢o
the area under forest, it is necessary
to continue the Vanamahotsav campa-
ign for a long time.

(¢) The information is being collect-
ed from States/Union Territories and
“Will be laid on the Table of the Sabha
when received.

Shri D. D, Puri; May 1 know
whether the Government have assess-
ed the results of this campaign, parti-
cularly as to the survival ratio of the
trees after one, two and three years?
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The Minister of State in the Minis-
try of Food and Agriculture (Shri A.
M. Thomas): We are getting reports
from the State Governments and we
have got reports from 1950 to 1960,
for a period of 11 years, there were 41
crores of trees planted and about 50
per cent have survived.

Shri Inder J. Malhotra: Since this
campaign was started may I  know
how many times the Central Govern-
ment have followed it up, so that we
may know what percentage of the
trees planted are still surviving?

Shri A. M. Thomas: We have given
special instructions that it should be
followed up and all care should be
taken in the matter like watering and
other things. In fact, having regard
to the magnitude of the campaign,

even 50 per cent survival is a good
record.

st gyaw fag o S=AT Thdr &
70 fagy oF armd 1 aER
T2 75 & w7 trgd T avnA w09
FOq AW A A5 § | FU AT T
39 FHY F QT FT IR F T AN 7
The Minister of Food and Agricul-
ture (Shri Swaran Singh): It is true
that certain trees are being cut from
certain gardens. But plantations are

also going on, even in U.P. to which
State the hon. Member belongs,
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Shri P. K. Deo: In spite of our
anxiety to augment the forest wealth
by Vanmahotsav, may I know whether
it is a fact that large-scale denuda-
tion of forests in various river valleys.
especially the Mahanadi Valley, on
the plea of rehabilitation of East
Bengal refugees, has been going on
thereby aggravating the flood situa-
tion and soil erosion there?

Shri Swaran Singh: One has to
strike a balance between the overall
requirements. In certain parts the
areas will have to be cleared of forests
so that the land might be brought
under cultivation. The particular
object mentioned by the hon. Member
is one about which concern has been
expressed from all sections of this
House, that we should do something
for rehabilitating the refugees from’
East Pakistan. Therefore, if certain
areas have been brought under culti-
vation by cutting down the forests,
that is part of the overall require-
ments, and I think we should not
grudge it. I agree that, on the whole,
we should try to preserve the forests
as much as possible, but overriding
considerations of this nature cannot
be ignored.

Dr. Sarojini Mahishi: In addition to
free supply of seedlings and fertilisers,
may I know if any other incentive is
also given to do the follow-up work
after plantation?

Shri A. M. Thomas: No other parti-
cular incentive is offered, except that
the people’s consciousness should be
roused so that the follow-up work is
also done after planting.

=T Qo ®lo ®YIF : FIT I TF
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Shri Shinde: It is not true. In fact,
it has great educative value as well
as even practical value, It is bearing
results.

Shri D. J. Najk: May I know whe-
ther any afforestation work has been
undertaken in the denuded areas of
Rajasthan and Gujarat under the
Vanmahotsav Scheme?

Shri A. M. Thomas: That is al-
together a different question. Affores-
tation programmes are being taken uap
by both the Centre and the States.
That is done under the Forest Policy
programme.

Shri Kapur Singh: May I know
what steps, if any, Government are
taking or propose to take to separate
solid work from showmanship in the
Vanmahotsav?

Shri A. M. Thomas: In fact, show-
manship is also to a certain extent
necessary. Unless there is some pro-
paganda how can we create interest
in the people? In fact, there must be
consciousness among the people about
protection of trees, preservation of
forests and other things. People must
have some love for the trees.

Shri Kapur Singh: I mean photo-
graphing of V.I.Ps. at the time of
Vanmahotsav (Interruption). .

Dr. Ranen Sen: During the last
world war the forests in the Himala-
yan foothills, particularly in north
Bengal and near about Bengal, were
completely denuded. May I know
what steps have been taken to plant
trees in those areas which were denud-
ed during the second world war?

Shri Swaran Singh: The hon. Mem-
ber will bear with me when I say that
that is purely a State subject. Affor-
estation of a particular part is a State
subject. If he is interested, he may
table another question and I shall col-
lect the information from the State
Government.
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Supply of bad Sugar
+
Shri S. C. Samanta:
Shri Subodh Hansda:
3 Dr. P. N. Khan:
| Shri M. L. Dwivedi:

Will the Minister of Food and Agri-
culture be pleased to state:

*287.

(a) whether it has been brought to
the notice of the Government that
some of the Consumer Co-operative
Societies of Delhi including the M.P.s"
Consumer Co-operative Society sup-
plied poor quality of sugar mixed
with dust in December, 1963;

(b) if so, from where this kind of
sugar was purchased; and

(c) the price paid for this sugar and
the price at which this was sold to
the consumers?

The Parliamentary Secretary to the
Minister of Food and Agriculture (Shri
Shinde): (a) No, Sir.

(b) and (c). Do not arise.

Shri S. C. Samanta: Is it net a
fact that the sugar that was received
from the M.Ps’ Consumer Co-opera-
tive Stores had certain sediments?
Has it not been reported to the hon.
Minister?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): In fact, no com-
plaint has reached us saying that
there has been any dirt found in the
sugar supplied by the M.P.s’ Coopera-
tive Society.

Shrimati Renu Chakravartty : May
I know whether there is any machi-
nery whereby the Government, when
it supplies sugar, tests whether the
sugar is sold in a refined form or in
an adulterated form?

Shri A. M, Thomas: In fact the
entire production is under our con-
trol. We release the entire sugar
according to the requirements of each
State on the basis of fixed quotas.
The sugar that is manufactured
should conform to certain standards.
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Subsequently, if there is any adul-
teration we do not know. We have
not got any case of adulteration
which has been brought to our notice.

Shri S, M, Banerjee;: May I know
whether it is a fact that not only in
Delhi but even in U.P. the Central
Government supplied bad sugar and
even though the State Government of
U.P. rejected it by saying that it will
not take the supply, the Central Gov-
ernment compelled it to take the
sugar which was bad?

Shri A, M. Thomas: We do not know
anything about it.

Shri Nambiar: May I know whether
the Government did make an enquiry
as to whether bad sort of sugar was
supplied somewhere in Delhi, including
in the M.P.s’ Co-operative Society?

Shri A. M. Thomas: I do not think
the Government need make any
enquiry. If such a thing had happened,
it would have come to our notice.

Theft of Explosives

*289. Shri "Hari Vishnu Kamath:
Will the Minister of .Railways be
pleased to refer to the reply given to
Unstarred Question No, 1804 on the
17th December, 1963 regarding theft
of explosives from a Sealed Railway
‘wagon and state:

(a) whether by the term ‘outsiders’
is mecant Pakistanj infiltrants;

(b) whether the operation of Pakis-
tani espionage or any subversion ring
was discovered or suspected during the
investigation;

(c) if so, the counter measures
taken or proposed to be taken; and

(d) what progress in the trial of the
four outsiders and one railway em-
ployee has been made to-date?

The Deputy Minister in the Ministry
of Railways (Shri S. V. Ramaswamy):
{a) and (b). No Sir.

{c) Does not arise,
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(d) The case is sub judice in the
court at Gauhati.

Shri Hari Vishnu Kamath: The
answer to (a) is “No”, if I heard it
aright. But they have used the word
“outsiders” in the previous answer. So,
what exactly is meant by the term
“outsiders” in this context?

Shri S, V. Ramaswamy: Outside the
railway service,

Shri Hari Vishnu Kamath: It is a fact
that in this particular investigation
the Assam State Police and the local
railway police did not pursue the in-
vestigation effectively and properly
and, if so, are there grounds for the
widespread suspicion that certain
clements in the State Cabinet as well
as the Chief Sccretary and the IG of
Police did interfere with this investi-
gation adversely?

Shri S. V. Ramaswamy: I do not
know whether it is a question or a
lecture, but the point is this.

Shri Hari Vishnu Kamath: I could
not follow, What did he say?

An Hon. Member: It is a lecture.

Shri Hari Vishnu Kamath: Is it a
lecture? Sir, it is a reflection on you.
You must pull him up. What did
he mean by saying “lecturing”?

Mr, Speaker: How can I do that un-
less 1 am given an opportunily? Let
him resume his seat. Then only I can
do it. Now, when a question is asked,
it is rather unfair to say that it is not
a question but a lecture,

Shri S. V. Ramaswamy; I am sorry.
It was long and I could not follow it.

Mr. Speaker: If hon. Members show
respect to each other, then only they
would be respected oulside,

Shri S. V., Ramaswamy: I am sorry.
The point isthat it was not merely in-
vestigated by the local police but the
matter was taken up by the Central
Intelligence also and the report is
based upon what is given by the
Central Intelligence,
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Shri Swell; Sir, on a point of order.
A specific question was asked whether
a certain section of the Assam Cabinet
is interfering with the investigation.
What is the answer?

Shri S, V. Ramaswamy: They are
not,

Shri Hari Vishny Kamath: Is it a
fact that in and round this area during
the last so many months there has
been large-scale Pakisiani infiltration
and, if so, is the Government prepared
to state categorically that there has
been no Pakistani espionage or sub-
version involved in this matter?

Shri S, V. Ramaswamy; The question
is with regard to railways and whe-
ther there was sabotage. Wec do not
know whether there is infiltration of
outsiders.

Shri Hari Vishnu Kamath:
case.

In this

Shri S, V. Ramaswamy: So far as
this mattier is concerned, the report of
the CID is that it is not sabotage.
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Shri U. M. Trivedi: With all great
respect to the Deputy Minister of Rail-
ways, his answer is evasive in this way
that he does not want to say some-
thing which he might have learnt....

Mr. Speaker: He can put the ques-
tion straight.

Shri U, M. Trivedi;: The question
is this. Is it not a fact that in Assam
the trinity, of the IGP, the Minis-
ter, the Chief Secretary and
the man on the spot, also the SP who
was there, have prevented the investi-
gation in this matter to the extent to
which we would have required it, and
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has any action been taken by the
Home Ministry of this Government to
come io a proper conclusion regard-
ing this?

Tht Minister of Railways Shri
Dasappa): Whatever the source of
information of my hon. friend may be,
so far as the Railways are concerned,
we have got no such information. We
are only fortified by the fact that the
matter had been referred to the Home
Ministry who made a thorough investi-
gation into the matier and found no
such thing as sabotage or infiltration
by anybody,

Shri S. V. Ramaswamy: May 1 also
submit that the report is that  the -
theft was purely for gain in view of
the scarcity of gelatine for mining
purposes!

Shri S. N. Chaturvedi: May I know

if the outsiders were only non-rail-
waymen or non-Indians also?

Mr. Speaker: That hc has said
already,

All India Co-operative Training
Instilute, Bombay

+

N Shri D. C. Sharma :
290'{ Shri Maheswar Naik :

Will the Minister of Community
Development and Co-operation be
pleased to state:

(a) whether it is proposed to set up
an All India Co-operative Training
Institute at Bombay; and

(b) if so, the broad outlines of the
proposal and the training programme?

The Deputy Minister in the Ministry
of Community Development and Co-
operation (Shri Shyam Dhar Misra):
(a) Yes, Sir. A Management Training
Institute for Consumers’ Business is
proposed to be set up at Bombay.

(b) The Institute aims at equipping
the Executive Officers and other Key
personnel of Wholesale Stores in Busi-
ness Managment so that they discharge
their duties, more efficiently. The
syllabus is designed to familiarise the
participants with practices of bulk
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buying, pricing, shop display, advertis.
ing, public relations, personnel mana-
gement ete. Practical training in
these aspects in successful commercial
firms and talks of experienced execu-
tives of business houses will also be
arranged,

Shri D. C. Sharma; May I know if
this is going to strengthen further the
official hold on the co-operatlive move-
ment or this is going to dilute the
authority and the sovereigniy of the
officials on the cooperalive movement
which is almost being strangled by
them?

Shri Shyam Dhar Misra: As a
matter of fact, this is a move which
will mean complete deofficialisation of
the movement and which will also
mcan the strengthening of the non-
official workers because it is the non-
official workers in the wholesale
stores who wil] be trained in  this
Institute,

Shri D. C. Sharma: May I know
whether the non-official workers
who will go there for training will
be absorbed into the Government-
sponsored co-operative personnel or
will they continue to be non-officials
after this training also?

Shri Shyam Dhar Misra: They will
be co-operative personnel. They will
be obsorbed in the co-operative whole-
sale stores as such, They will not be
absorbed in Government service.

Shri P. Venkatasubbaiah: May I
know whether these persons will be
selected by the respective co-opera-
tive stores in the country and sent for
training or the Government itself will
make the selection and send them for
training?

Shri Shyam Dhar Misra: The selec-
tion will be made entirely by the stores
themselves and the Management Insti-
tute . will train them.

Shri Maheswar Naik: At the moment
all the States have got their own co-
operative training  institutes. What
extra advantage will we have from
the All India Cooperative Training
Institute and how far will the ad-
vantages be commensurate with the
money which is likely to be spent on
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the proposed institute?

The Minister of Community Deve-
lopment and Co-operation (Shri S. K.
Dey): I am afraid, there is some mis-
undersianding about the whole pur-
pose of this Management Institute, Thig
has nothing to do with co-operation as.
such, What is intended is to build up
experience of retail and wholesale
trade in the workers who are going to
run these institutions which are being
set up,

Shri R, S. Pandey: What will be the
number of workers who will be taken
for training at a time?

Shri Shyam Dhar Misra: It will be
from 30 to 50 at a time

Shri Basumatari: Why has Bombay
been sclecied for the location of the
Institute?

Shri S. K. Dey: Because it is pro-
bably one of the biggest trading cen-
tres in the country and it can provide
the skill from the private and other
sectors of business.

Shri Tyagi: May I know what will
be the capital cost and the recurring
expenditure of this Institute? May 1
also know whether instead of indulg-
ing in this sophistication of training,
could not the purpose be served by
giving pamphlets with regard to this
non-technical line? '

Shri S. K. Dey: The management
today is highly' complex and if these
cooperative societies are to compete
with the private trade with all the
practices with which we are familiar,
we shall have to have special experi-
ence built in into these workers,

Shri Tyagi: What will be the capi-
tal cost and the recurring expenditure
of this Institute?

Shri Shyam Dhar Misra: The idea
is that we will have' 24 flats from
the Bombay Government which is-
under negotiation. It is expected that
the rent for those buildings will be
about Rs. 4000 to Rs. 5000. It is under
negotiation, as I said. About the:
capital cost, we are thinking of hav-
ing a building at Bombay itself. We-
have not come to a conclusion as to
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what will be the price—it may be
Rs, 5 to Rs. 10 lakhs,

Shri Tyagi: Parliament’s approval
must be taken before these things are
taken up.

Shri Sham Lal Saraf: May I know
if this Training Institute will train
the incumbents in wholesale trade in
-order to provide wholesale stores as
feeding centres for small consumer
cooperatives?

Shri Shyam Dhar Misra: This Insti-
tute will actually train the executives
and;, other personnel working in the
wholesale stores. Their number is
getting large. It is not expected that
this Institute will train any other type
of personnel for other societies, The
training for other societies is being
arranged elsewhere, in other States.

Dr. M, S. Aney: May I know why it
is that Bombay has been chosen as a
:State for starting this Institute? When
it is to cover the whole country, why
not have a centra] place for that?

Mr. Speaker: That he hag already
answered, i

“Freedom from Hunger” Campaign in
UK.

*291, Shri Indrajit Gupta: Will the
Minister of Food and Agriculture be
‘pleased to state:

(a) whether Government are aware
‘of the Indian photographs exhibited
recently throughout Britian by the
UK. Committee for the “Freedom
from Hunger” campaign;

(b) whether it is a fact that those
photos depicted Indians as starving
-and naked masses; and

(c) whether Government had pro-
vided facilities to a team of British
Journalists and cameramen to tour
India recently in this connection?

The Parliamentary Secretary to the
Minister of Food and Agriculture
(Shri Shinde): (a) Some photographs
‘have come to the notice of Govern-
ment through press cuttings,
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(b) These photographg appear to be
intended to exhibit the extent of mal-
nutrition and under-nourishment,

(c) The team of British journalists
visited India at the instance of the
United Kingdom Freedom from Hun-
ger Campaign Committee who fin-
anced the visit. No special facilities
were provided to the team by the
Government of India. Only normal
courtesy extended to visitors from
friendly countries was shown to
them.

Shri Indrajit Gupta: Have the Gov-
ernment’s attention been drawn to
the several reports which appeared in
British newspapers, l.ke the Obser-
ver and the Express, describing this
photographic e¢xhibition in terms of
showing Indians as the objects of
charity who cannot be looked after by
their own Government? Does the
Government consider this to be objec-
tionable or not?

Shri A. M, Thomas: It may not be
like that. In fact, the UK. “Freedom
from Hunger” campaign has a com-
mon cause for the developing and
under-developed countries, the extent
of mal-nutrition existing, and, in fact,
the FAO has launched this, and it is
at the suggestion of the FAO that
various committees have been set up
in more than 80 countries and they
are adopting the campaign. In our
own country also, we have a “Free-
dom from Hunger” Campaign Com-
mittee and we have certain propa-
ganda ventures also. It may not be
quite charitable to take it in any
other light,

Shri Indrajit Gupta: In view of
what the hon. Minister has said just
now—] am not bothered about the
committee here—what is the relation
between the UK committee and our
Government, and how do they pro-
pose to help us to eradicale under-
nutrition and malnutrition with the
help of such photographiec exhibitions
abroad?

Shri A, M. Thomas: There is no
official connection between the UK
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.Committee and our own Government.
But as I have already said, these com-
mittees are there in various countries,
in more than eighty countries, and
they are undertaking this program-
me. The UK Frcedom from Hunger
Campaign Committee has adopted
certain action-projects for assistance
in various countrics and in pursuance
of them they were collecting funds
from their own country,

Shri Swell: Am I to take it that the

hon. Minister is quite happy with
this image that is being projected
abroad about India? If not, what

steps are Government taking to ac-
quaint the public in other countries
with the fact that this is not the
whole picture about India?

Shri A, M, Thomas: In fact, we
have no control over their propa-
ganda. They are a non-official or-
ganisation and, therefore, we have no
control over them, !

Shri Swell: Is the
happy about it?

hon. Minister

Shri A. M, Thomas: The question of
happiness does not arise,

Shri Inder J, Malhotra: Up til]l now,
‘what contribution, financial or other-
wise, has this UK Committee made
for this campaign?

Shri A. M. Thomas: I want notice.

Shri Tyagi: Since this propaganda
aims at getting free aid of food etc.,
is| it not in the opinion of Govern-
ment a national disgrace to exhibit
our nakedness and our starvation to

the world for the purpose of begg-
ing?

Shri A, M. Thomas: As I have al-
ready indicated, this Government or
this country has no control over the

propaganda machinery of such non-
official organisations, '

An Hon. Member: Why could they
not stop it?

Shri Tyagi: The hon, Minister 'has
confessed that Government co-operat-
ed with them. That means that they
themselves were a party to this.
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Mr, Speaker: The hon. Ministar
only said that the normal courtesy

was extended.

Shri A, M. Thomas: A senior Mem-
ber like Shri Tyagi should know that
we have absolutely no control over
such propaganda as is being carried
by non-official organisations in other
countries.

Dr, Ranen Sen: Have Government
lodged a protest against this kind of
propaganda?

Shri Hari Vishnu Kamath: Since
these pictures or photographs have
been shown or broadcast in the UK,
has the Indians High Commission in
the UK countered this propaganda
against India by spotlighting the fact
that famine, starvation, and mal-
nutrition have been the result of two
centuries of British imperialist
tyranny in India?

The Minister of Food and Agricul-
ture (Shri Swaran Singh): So far as
the exhibition of the photographs is
concerned, to put the whole matter
in proper perspective, I would like to
give this information that it was not
that pictures from India only were
exhibited, but pictures from a num-
ber of other countries where mal-
nutrition exists were also exhibited;
certain photographs were taken in
those countries also to show that
there was malnutrition and under-
nourishment, and the campaigners
wanted to collect money in order to
help the under-developed countries.
In such matters, it does sometimes
happen that they might project a pic-
ture of the country which may not be
entirely to the liking of that parti-
cular country. But let us not be
oversensitive about this.

Shri Hari Vishnu Kamath: Have
you countered such propaganda?

Shri Swaran Singh: And the worst
part of it is the poverty that prevails
here, and if other people show it in
other countries, it ig not as if we
are asking them to show it; there-
fore, I do not know how we can
take any serious objection to it. If
the House feels ‘that we should not
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take any help from them, then I
would submit that we are not getting
much help. !

Shri Hari Vishnu Kamath; At least
we can state the facts.

Shri H. N, Mukerjee: Quite apart
from the photographs, in view of the
reports in papers like the Observer
and the Express, may I know whe-
ther Government propose to disre-
gard altogether this kind of malignant
propaganda against India only in the
expectation that some assistance in
the way of offering food into this
country might come? Do Govern-
ment not contemplate any special
steps in this regard?

Shri Swaran Singh: I do not think
that the intention was to malign India,
As I said, certain photographs show-
ing the unfortunate conditions that
obtain here, along with similar con-
ditions which prevail in other coun-
tries, were exhibited amongst cer-
tain people in order to attract money.
If they undertake any such thing in
which besides India many other
countries are involved, I do not know
what particular action we should
take. It is not that we have asked
them to do so, nor have we encour-
aged them.

Now that these sentiments have
been expressed, I am sure that even
they will take due notice of our feel-
ings and will not do anything which
might touch our susceptibilities,

Shri Ranga: Is it not a fact that the
Government themselves have admitt-
ed that there is malnutrition on a
large-scale, if not on a widespread
scale in our country, that there is
starvation in our country, and there
is also under-nourishment in regard
to large sections of the masses, and
it so, why is it that Government feel
shy about some philanthropic or-
ganisation displaying photographs of
the reality that is prevailing in this
country not only because of 150 years
or so of British rule but also because
.of 16 years of rule by this Govern-
ment?
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Shri Swaran Singh: I do not know
if this calls for a reply, I am not
fighting shy. Certain sections of the
House feel strongly about thig issue,
I have tried to defend it, and take
it that Prof. Ranga is more of the
view I take rather than that of the
view of other Members.

Mr, Speaker: The Question Hour is
over.

WRITTEN ANSWERS TO
QUESTIONS

Corporation for Tourism

Shri B. P, Yadava:
Shri Bishanchander Seth:
*282. { Shri Dhaon:
| Shri Vasudevan Nair:
LShri Maniyangadan:

Will the Minister of Transport be
pleased to refer to the reply given to
Starred Question No. 33 on the 19th
November, 1963 and state:

(a) whether the formation of a
Corporation for handling activities of
a commercial nature connected with
tourism has been considered; and

(b) if so, its main functions, shape
and scope?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) and (b). The proposal re-
garding the forma‘ion of a Corpora-
tion for handling activities of a com-
mercial nature connected with tourism-
is yet under consideration of the Gov-
ernment and a decision is expected to
be taken early.
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Agricultural Commodities Advisory

Committee
r Shri N. R, Laskar:
*286. ~Shri Ramachandra Ulaka:
Shri Subodh Hansda:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Starred Question
No. 335 on the 3rd December, 1963
and state the action since taken to
set up an Agricultural Commodities
Advisory Committee?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): No decision has been
reached on the question of setting up
an Agricultural Commodities Advisory
Committee.

Electrical Signalling Equipment

*288. Shri Eswara Reddy: Will the
Minister of Railways be pleased to
state:

(a) whether the Railway Board pro-
pose to setup afactory for the manu-

facture of electrical signalling equip-
ment;

(b) if so, the capacity of the fac-
tory;

(¢) whether any collaboration from
a foreign firm is being sought; and

(d) where the factory is likely to be
located?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):
(a) Yes,

(b) For a production worth about
Rs. 150 lakhs, in the first phase.
(¢) Yes, will be sought.
(d) Secunderabad.
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Panchayatj Rai

( Shri Vishwa Nath Pandey:
Shri P. R. Chakraverti:
LShrimati Savitri Nigam:

*294.

Will the Minister of
Development and
pleased to state:

Community
Cooperation be

(a) whether it is a fact that the
Union Government are considering to
create a Panchayati Raj Sector in all
the State plans to include schemes
capable of being implemented by
Panchayati Raj institutions; and

(b) if so, the reaction of the State
Government thereto?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. S. Murthy): (a)
The Working Group set up for the
formulation of proposals for Commu-
nity Development and Panchayati Raj
for the 4th Plan, has, in its interim
report, recommended the creation of a
Panchayati Raj sector in all the State
Plans, to include schemes capable of
being implemented by Panchayati Raj
institutions. This is now under consi-
deration of the Government.

(b) The State Governments have
not yet been formally consulted in
this regard.
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Paddy and Rice Prices

Shri Tridib Kumar
Chaudhuri:
Shri Indrajit Gupta:
Shrimati Savitri Nigam:
| Shri P. R. Chakraverti:
| Shri S. M. Banerjee:
L Shri Balakrishnan:

Will the Minister of Food and Agri-
culture be pleased to state:

*295.

(a) whether the State Governments
of Andhra Pradesh, Assam, Bihar,
Madras, Orissa and West Bengal have
passed orders under the Essential
Commodities Act andlor under the
Defence of India Rules fixing the prices
of paddy and rice in their respective
States;

(b) whether therc¢ has becn any
prior consultation beiween these States
and the Central Government regard-
ing the rates at which these prices are
to be fixed; and

(¢) whether the declared price sche-
dules were approved by the Union
Government?

The Minister of State in the Ministry
of Food ang Agriculture (Shri A. M.
Thomas); (a) Prices for rice or pad-
dy have not been fixed in any State
under the Defence of India Rules.
Statutory prices for rice or paddy
have not been fixed in thc State< of
Orissa anq Bihar. Maximum control-
led prices applicable to specified
classes of transactionsg in rice have
been fixed by the Central Govern-
ment under the Essential Commodit-
jes Act for the States of Andhra Pra-
desh, Assam and Madras. Maximum
and minimum prices for paddy have
also been fixeq by the Central Gov-
ernment for Assam under the Essent-
ial Commodities Act. These have
been fixed with a view to procure-
ment. West Bengal Government have
fixed the maximum prices for rice and
paddy chargeable by a producer|mil-
ler, a wholesaler and a retailer under
the West Bengal Anti-profiteering Act,
1958.

(b) and (c). In the case of the States
mentioned in the answer to part (=)
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above, in which prices have been
statutorily fixed, the prices were fixea
after consultation between the Central
Government ang the State Govern-
ment concerned except in the cage of
West Bengal; the Government of West
Bengal coulq not consult the Govern-.
ment of India before statutorily fixing
the prices.

Alarm Chains

*295. Shri Ram Harkh Yadav: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact tht the alarm
chains in some of the railway trains
have been removed;

(b) if so, the names and number of
the trains from which such removal
has taken place; and

(c) the reasons therefor?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) Yes, Sir.

(b) A statement is placed on the
Table of the House. [Placed in Libra-
7y. See No. LT-2391/64].

(c) The blanking off of alarm chaing
was found necessary in view of per-
sistent misuse of the apparatus and
resultant adverse effects, including
serious dislocation of train services
and consequent inconvenience to pas-
sengers.

Pakistanis Working under Port Com-
missioner, Calcutta

Shri P. R. Chakraverti:
Shri P. C. Borooah:

| Shri Tridib Kumar

*297. { Chaudhuri:

Shri S. N. Chaturvedi:

| Dr. Ranan Senm:

| Shri Dinep Bhattacharya:

 Dr. Saradish Roy:

Will the Minister of Transport oe
pleased to state:

(a) the number of Pakistani nation-
als working under the Port Commis-
sioner in Calcuta;
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(b) the number of letters of resig-

nation tendered by them in January,
1964;

(c) the number of resignations ~c-
cepted; and

(d) the arrangements made to re-
place thcom?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) to (d). There were
1981 Pakistani nationals working un-
der the Calcutta Port Commissioners
at the beginning of 1964. Up to the
end of January, 1964, 350 of them
submitted their resignations. The
number of resignations up to the 16th
February 1964 was 1073. All the re-
signations have becn accepted by the
Port Authorities. The resultant va-
cancies will be fileg up in accord-
ance with the normal procedure.

Sugar Marketing Board

ra9s. [ Shri S. B. Patil:
"\ Shri D. J. Naik:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that Sugar
Marketing Board is expecteq to be
set up by Government before the
next season to deal with the Jistribu-
tion of sugar; and

(b) if so, the functions of the Bcard
and its constitution?

The Minister of State in the Minis-
try of Food and Agriculture (Shr}
A. M. Thomas): (a) The matter is un~
der consideration.

(b) The Board, when formed, will
be responsible for arranging distri-
bution of sugar produced by factories
within the country and for exporti
outside. Its constitution will be
drawn up when a decision on its
establishment has been taken.
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Lac Industry
299, Shri Maheswar Naik:

Shri R. Barua:

Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether Government are aware
of the heavy decline in the produc-
tion of lac in the lac growing areas;

(b) whether Government  have
gone into the reasong of this decline
and taken steps to resuscitate this
industry in all ils aspects; and

(c) if 50, the result thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Yes. There has
been a decline in production during
1963-64 os compared to  previous
'years.

(by and (c). Yes. The main reason
for the lower production has been the
fall in the price of sticklac. The fol-
lowing measures have been taken to
meet the situation:

(i) Purchase of seed-lac by the
State Trading Corporaticn
with a view to supporting
the price of seed lac and ul-
timately the price of sticklac.

(ii) The Government of Bihar
were induceq to set up a Co-
operative  Lac Marketing
Federation to purchase stick-
lac from growers.

It is hoped that purchasing by the
Lac Marketing Federation, which is
about to start, will help in improv-
ing the prices.

Sugar Mills

Shri Hari Vishnu Kamath:
Shri Dinen Bhattacharya:
Dr. U. Mishra:

[ Dr. Ranen Sen:

Will the Minister of Food and Agri-
culture be pleased to refer to the
reply given to Unstarred Question

*300.
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No. 1818 on the 17th December, 1563
and state:

(a) whether the consideration of
applications for seting up sugar mills
received upto 30th  June, 1963 has
since concluded;

(b) if so, whether aplications re-
ceived after 30th June, 1963 are now
under active consideration;

(1) whether the two applications
from Kareli, Narsinghpur district and
from Hoshangabad district, Madhya
Pradesh are being considered; and

(d) if not, the reasons therefor?

The Minister of State in the Minis-
try of Food ang Acriculture (Shri
A. M. Thomas): (a) The Screeang
Committee has concluded examination
of aplications receiveq upto 30th June,
1963.

(b) The applications received after
30th June, 1963 are being examined,

(¢) Yes, Sir.

(d) Doeg not arise.

Development of Dairy Industry

Shri Man Sinh P. Patel:
Shri Vishwa Nath Pandey:

Will the Minister of Food and Agri-
culture be pleased to state:

Shri P. C. Borooah:
“301.

(a) whether a conference of dairy
experts was held at Bangalore recent-
ly to consider measureg for develop-
ment of dairy industry in the country;

(b) if so, the main observations and
recommendations made in the confer-
rence; and

(c) the decisions taken by Govern-
ment in the light of these observa-
tions?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) Yes.

(b) The main recommendations re-
late to intensive cattle development
activitic; in the breeding tracts, de-
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velopment of fodder production and
mixeq farming, integration of the cat-
tle development programme with dairy
-extension work, development of dairy
cooperatives, assistance to the manu-
facturers of dairy equipment to expangq
their production, institution of suitable
short courseg for skilled workers em-
ployed in dairies and intensifying
training in dairy management and ad-
ministration in the diploma and degree
courses in dairying.

(c) The recommendations are under
examination.

Import of Foodgrains

*302. Shri Shree Narayan Das: Will
the Minister of Food and Agricultare
be pleased to state:

(a) whether any assessment hus been
made as to the requirements of food-
grains in the current yer;

(b) whether any decision has been
taken with rezard to imports to be
‘madc this year; and

(¢) if so, the quantity of foodgraius
likely to be imported?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) Yes, Sir.

(b) and (c). The quantity likely to
be imported till the end of June 1964
is:

Wheat about 25 lakh tons;

Rice about 3.6 lakh tons.
"The bulk of our foodgrains is being
imported from U.S.A. under the P.L.
480 Agreement. The present agreement
expires at the end of June, 1964 but
the U.S. Government have been re-
. quested for an extension of one year
to complete the import of wheat
under the agreement, There is also a
proposal to enter into a fresh P.L. 480
Agrcement which is under considera-

tion.

New Series of Stamps

{"Shri Mari Vishnu Kamath:

*303. A " .
\_Shri Prakash Vir Shastri:

Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) whether Government propose to
.issue a new series of stamps ins‘ead

of the rather dull, unattractive extent

one with just the map of India there-
on;

(b) if so, when; and

(c) the detailed design of the new
series?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Although the present
series is considered neitheir dull nor
unattractive the question of replacing
it in the usual course, by stamps
covering a wide variety of subjects
has already been taken up:

(b) A part of the new series 1s ex-
pected to be issued some time during
during the second half of this year.

(c) These are being worked out.

Industrial Siding at Bikaner

525, Shri Karni Singhji; Will the
Minister of Railways be pleased to re-
fer to the reply given to Unstarred
Question No. 3214 on the 16th June,
1962 and state:

(a) whether lighting arrangements
have since been provided on the in-
dustrial siding at Bikaner; and

(b) the further arrangement made
for the supply of water?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz Khan):

(a) Yes.

(b) A tap has been provideq for the
supply of drinking water in the In-
dustrial Siding at Bikaner.
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Locomotives, Coaches and Wagons
527. Shri Hem Raj: Will the Minis-

ter of Railways be pleased to state:

(a) the number of narrow gauge lo-
comotives, coaches and wagons propos.
ed to be imported during the Third
Plan period;

(b) the number of such rolling stock
importeq so far and the manner in
which it has been disbursed so far in
differcnt zones and railway secticns:

(¢) the number of such rolling stock
to be manufactured in the country
during the plan period;

(d) the number which has been
manufactured so far; and

(e) the manner in which it has been
disbursed Zone-wise?

The Deputy Minister in the Minis-

try of Railways (Shri Shahnawaz
Khan): (a)
Locomotives ..25 (Diesel
Locomotives)
Coacheg .. Nil
Wagons .. Nil

(b) No rolling stock has so far been
received. 25 Diesel narrow gauge lo-
comotives on order are proposed to be-
allotted as under:

Northern Railway 15
South Eastern .
Railway .. 10
(c) Locos o2
Coaches .. 360
Wagons (in terms of
4-wheelers) .. 580
(d) Locos .. Nil
Coaches .. 185.

Wagons .. 524.

.
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(e) Coaches
Central Railway 71
Northern Railway 9
South Eastern Railway 53
Western Railway 52
Total 185
Wagons
South Eastern Railway 398 (4-wheelers)
Central Railway 70 '
Western Railway 56 .
Total 524

Ex-Mill Prices of Sugar

528. Shri C. K. Bhattacharyya: Will
the Minister of Food and Agriculture
be plcased to state:

(a) whether since the promulgation
of the recent Sugar Control Order
from the 17th April, 1963 till 18th
November, 1963 the sugar mills in
South Bihar have been allowed to
increase the over-all ex-mill prices by
Rs, 9.50 nP. per quintal;

(b) whether during the same period
the sugar mills in West Bengal have
been allowed to increase the ex-mill
prices per quintal by Rs. 5.30 nP; and

(c) the reasons for this differential
treatment?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) The ex-factory
price of sugar in South Bihar has been
increased from Rs, 108.85 per.quintal
fixed on 17th April, 1963 to Rs. 122.00
per quintal with effect from 18th
November, 1963.

(b) Yes, Sir,

(¢) In the case of South Bihar
factories the fair ex-factory price
calculated according to Tariff Com-
mission formula and on the basis of
estimates of recovery and duration
worked out to be higher than the price
in case of West Bengal.

Fire Wood for Port Blair

529, Shri A. S. Saigal: Will the
Minister of Food and Agriculture be
pleased to state the rate at which

Forest Department, Port Blair, Anda-
man lIslands, has recently given a
contract for the supply of firewood to
the public in the municipal area of
Port Blair?

The Minister of State in the Minis-
try of Food and Agriculture (Dr, Ram
Subhag Singh): According to the
contract given for the supply of fire-
wood, public in the municipal area of
Port Blair will get mangrove fuel
@ Rs. 34 per cord respectively from
Rs. @ 34 per cord respectively from
the depots at Junglighat, Aberdeen
and Haddo. If a consumecr purchases
a minimum of half a cord fuel at a
time, it will be delivered a: his resi-
dence at the above rates without any
additiona] charge for transport from
the depot to the residence of the con-
sumer.

Accommodation for P, & T. Employees
in Kerala
530 { Shri A, V. Raghavan:
: 7\ Shri Pottekkatt;

Will the Minister of Posts and Tele-
graphs be pleased to state:

(a) the number of Posts and Tele-
graphs employees in Kerala State who
have been provided with Government
accommodation; and

(b) the amount set apart for this
purpose during 1962-63 and the amount
actually spent?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) 577,

(b) (i) Amount set apart in 1962-
63. ....Rs. 38,383

(ii) Amount actually spent, ....
Rs. 37,208

West Coast Road, Kerala

531 [ Shri A. V. Raghavan:
* 7\ Shri Pottekkatt;

Will the Minister of Transport be
plegsed to state:

(a) the number of bridges yet to be
completed on the West Coast Road in
Kerala;

(b) whether estimates of the bridges
have been prepared and completed;
and
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(c) how long it will take to com-
plete the road?

The Minister of
Ministry of Transport
Bahadur): (a) 23.

(b) Estimates in respect of 14 out
of 23 bridges mentioned in (a) above
have been prepared and sanctioned.
Of these, work on 13 bridges is in
progress and the 14th one has yet to
be taken up for construction. Esti-
mates for thc remaining bridge works
are in various stages of preparation.

(c) The cost of the West Coast
Road as estimated at present is Rs.
.23.15 crores as against the earlier
estimate of Rs. 10.54 crores. Increase in
cost is due partly to general rise in
prices and partly to the decision for
taking the road through Goa. The
provision made for the road in the
Third Five-Year Plan (Rs. 7.50 crores)
is not adequate to meet the enhanced
cost of the project. As a result of the
emergency, it may not be possible to
allot adequate additional funds for
this work in the Third Plan period.
For these reasons, the entire West
‘Coast Road cannot be completed
within the Third Plan period as ori-
ginally envisaged. Some portion of
‘the work will, therefore have to be
carried forward to the Fourth Plan.

Shipping in the
(Shri Raj

Engineers on Railwaysg

582. Shri Siddiah: Will the Minis-
ter of Railways be pleased to state:

(a) the number of engineers work-
ing as Personnel Officers in each of
the zones of the Railways in the
country;

(b) whether it is a fact that their
technical skill is lying unutilised;

(c) whether there is a proposal to
change their service from the non-
technical to technical service;

(d) if so, when that will be given
-effect to; and

(e) if not, the reasons therefore?

The Deputy Minister in c¢he
Minisiry of Railways (Shri Shah-
nawaz Khan): (a) Three on Western
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and one each on Northern and North
Eastern railway,

(b) No.
(c) No.

(d) Does not arise.

(e) It is necessary for officers of
all departments to have valuable
Establishment experience to enable
them to handle efficiently problems
rclating to staff working under them.

Nanjangud Chamrajanagar Railway
Line

533, Shri Siddiah; Will the Minister
of Railways be pleased to state:

(a) whether the Nanjangud Cham-
rajanagar Railway Linc on Southern
Railway huas becn taken over from
the Government of Mysore;

(b) if so, since when; and

(¢) the compensation claimed by
the Government of Mysore and the
amount actually paid by the Union
Government?

The Deputy Minister in the
Ministry of Railways (Shri S. V.
Ramaswamy): (a) to (c¢). It has been
decided to take over the Nanjangud
Chamrajanagar Railway from the
Government of Mysore, from 1-4-1964
against a compensation or price of
Rs. 4.88 lakhs.

The local bodies, on whose behalf
the transaction was negotiated by the
Government of Mysore, did not claim
any specific amount of compensation,
but wanted the payment to be related
to the present market value of the
assets.

The two Goveraments rcached a
negotiated  scttlement, based on
present-day depreciated value of the
line, according to which a sum of
Rs, 4.88 lakhs is to be paid by the
Union Government with reference to
original capital outlay of Rs, 12.22
lakhs—for assets created some 36
years ago—as borne on the books.
A specific reference to the aforesaid
price of Rs. 4-88 lakhs is included
in page 35 of the Explanatory Memo-
randum on the Railway Budget for
1964-65.
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“Track between Nanjangud and

Chamarajanagar

534. Shri Siddiah: Will the Minister
-of Railways be pleased to state:

(a) the works taken up or that are
-proposed to be taken up to improve
the track between Nanjangud and
Chamarajanagar on Southern Railway;
.and

(b) the total estimated cost?

The Deputy Minister in the
Ministry of Railways (Shri S. V.,
Ramaswamy): (a) Nanjangud Tow:i—
Chamarajanagar secton is at present
owned by Mysore State but it has
been decided by the Railway Board
{o purchase this line with effect from
1-4-1964.

The Southern  Railway has been

asked to prepare schemes for
strengthening  the track on this
section,

(b) The estimates for strengthening
have not yet been finalized.

Bridge Over Cauvery River

535. Shri Siddiah; Will the Ministry
oi Railways bc pleased to state:

(a) whether there is a proposal to
construct a new railway bridge across
the Cauvery river near Nanjangud in
Mysore-Chamarajanagar line; and

(b) if so, the details thereof?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b).
the Hon’ble Member is referring to
the Railway Bridge over River Kabini
which is a tributory of River Cauvery
and runs near Nanjangud Town. This
is a road-cum-rail bridge and the
State Government propose to construct
a new Road bridge across the river.
At present there is no proposal to
‘construct a new Railway bridge across
this river.

Presumably -

Wagon Building Factory

536. Shri Siddiah: Will the Minister
of Railways be pleased to state:

(a) whether there is a proposal to
consiruct a Wagon building factory
in the country;

(b) if so, the details thereof; and
(c) whether it would be located in

Mysore city where all the necessary
facilities are available?

The Deputy Minister in the
Ministry of Rai'ways (Shri Shah-
nawaz Khan): (a) Yes, Sir.

(b) The proposal is to set up a
wagon building workshop with a
capacily to manufacture 20,000 wagons
per annum (in terms of four-wheeler
units) as a Departmental Production
Unit under the Ministry of Railways.

(c) The question of location of the
proposed workshop has not yet been
decided, but it will have to be located
where it can be served both by the
Broad Gauge an.d Metre Gauge.
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Development of Village

Lands

Common

538 Shri Bhagwat Jha Azad: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether the Punjab Govern-
ment have asked for more allocation

of tractors to develop the village
common lands for agricultural pur-
poses; and

(b) if so, the Central Government’s
decision thereon?

The Minister of State in the Ministry
of Food and Agriculture (Dr, Ram
Subhag Singh): (a) The Government
of Punjab have asked for 1200 to 1500
tractors,

(b) The Central
offered to arrange
tractors during 1964.

P. & T. Office, Nepal

Government have
supply of 1000

( Shri Bhagwat Jha Azad.
| Shri Bibhuti Mishra:
| Shri Vishram Prashad.
{ Shrb R, G. Dubey:
. Shri Mohan Swarup:
539, Shri D, C. Sharma:
i Shri Bishanchander Seth:
Shri B, P. Yadava:
Shri Dhaon:
| Shri P, R. Chakraverti:
| Shrimati Savitri Nigam;

Will the Minister of Posts and Tele-,
graphs be pleased to state:

(a) whether Government of Nepal
have planned to have her own post
and telegraph link with the outside
world; and

(b) whether Government of India
have agreed to close down embassy
Post and Telegraph Office, Nepal?
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The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) Excepting insured
articles and parcels the Postal Depart-
ment of Nepal is handling al] register-
cd und unregistered correspondence
to and from the outside world, It is
not known when the Nepal Post and
Telegraph administration would be
able to take over all services.

(b) The question of removing the
Indian Embassy Post and Telegraph
office from Nepal is under discussion
between the Governments of India
and Nepal and no final agreement has
been reached yet in the matter.

Restaurant at Bhakra and Nangal

[ Shri
Shri
Shri
Shri
Shri
Shri
Shri

Bishanchander Seth:
B. P. Yadava:
Dhaon:

Yashpal Singh:
Subodh Hansda:

S. C, Samanta;
Sudhansu Das:
Shri Maheswar Naik;
LShri D. D. Mantri:

Will the Minister of Transport be:
pleased to state:

540. <

(a) whether Government propose to:
build a cafeteria and restaurant for
tourists at Bhakra and Nangal;

(b) if so, the expenditure likely to
be involved;

(¢) whether the amount will be
spent by the Union Government or
State Government; and

(d) the other measures proposed to
be taken to facilitate the tourists to
visit Bhakra Dam?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) to (d). The Third Plan
for Development of Tourism includes
a provision of Rs, 15.00 lakhs for
provision of facilities for tourists at
Gobindsagar (Bhakra) and Nangal.
The scheme is to be financed by the
Central Government,
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At the request of the Bhakra Dam
Administration, the Town and Country
Planning Organisation of the Central
Ministry of Health prepared a detailed
report on development of tourist and
recreational facilities at Gobindsagar.
The scheme of the Central Government
mentioned above is being imple-
mented in accordance with the recom-
mendations contained in this report
and envisages provision of the
following facilities: —

(i) Restaurant-cum-Cafeteria.

(ii) Tourist Hostel with 24 beds.

(iii) Pavillions, Boating and fishing
facilities.

It has been agreed to entrust the
construction of Restaurant-cum-Cafe-
teria and Tourist Hostel to the Bhakra
Dam Administration, The restaurant
is estimated to cost Rs. 3.50 lakhs and
the work on its construction is ex-
pected to start shortly,

The Government of Punjab, in the
Education Department, have also a
scheme for establishing a Yacht Club
under Sports and Youth Welfare
‘programme.

The Government of Punjab have
already opened a Tourist Information
office at Nangal. The Public Relations
Office of the Bhakra Dam Adminis-
‘tration at Nangal also assists tourists
going to Bhakra,

Adequate accommodation facilities,
have already been provided at Nangal.
“There are regular bus and train ser-
vices from Delhi and Chandigarh to
‘Nangal and Bhakra,

The Government of Himachal Pra-
desh have under consideration a
'scheme for developing inland water
transport facilities at Gobindsagar.
‘The provision of boating facilities is
Dbeing coordinated with this scheme.
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Fish Fertilizer

542. Shrimati Savitri Nigam: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether Government have taken
any action to popularise fish fertilizer
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and fish paste as a most nutritious
food to the cattle and the hen; and

(b) the amount of fish paste and
fish fertilizer exported by India in
1962-63?

The Minister of State in the Ministry
of Food and Agriculture (Shri A. M.
Thomas): (a) Fish Fertilizer (meai)
is already popular in India as cattle
and poultry feed. Experiments on
preparation of different kinds of fish
paste are in progress and the question
of popularising it will be taken up
after a suitable product has been
evolved,

(b) No fish paste is being exported
from India; India exported 207 tons
of fish fertilizer (meal) valued at
Rs. 65,787 during 1962-63.

Railway Guards Advisory Committee

543. Shrimati Savitri Nigam: Will
the Minister of Railways be pleascd
to state:

(a) whether All India Railway
Guards Advisory Committee has
demanded Dbetter service conditions
and higher scales; and

(b) if so, Government’s reaction
thereto?
The Deputy Minister in the

Ministry of Railways (Shri Shah-
nawaz Khan): (a) Certain communi-
-ations purporting as coming from
branches of the All India Railway
Guards Advisory Committee have
come to Government’s notice.

(b) No action is taken on represen-
tations from uprecognised sectional
Unions, However, the points raised
in this case have received Govern-
ment’s consideration.

Mayurbhanj Light Railway

544. Shri G. Mohanty: Will the
Minister of Railways be pleased to
state the up-to-date progress made in
the project for improvement of
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Mayurbhanj (Orissa)
(S.E)?

Light Railway

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): No major scheme for im-
provement of Mayurbhanj (Orissa)
narrow-gauge line is planned at
present.

National Highways in Kerala

| Shri Warior:

545. 1\ Shri Vasudevan Nair:

Will thr Minister of Transport be:
pleased to state:

(a) the up-to-date progress made in
the construction of National Highways
in Kerala during the Third Plan
period;

(b) the total expenditure so far in-
curred in this respect; and

(¢) when the work is cxpected to
be completed?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-
dur): (a) During the 3rd plan, 20
miles of National Hichways have been
improved and a major portion of the
black-topping work has becen com-
pleted. Four bridges (including two-
over-bridges) have also been com-
pleted and opencd to traffic.

(b) Rs. 55 lakhs during the period
of the current Plan.

(¢) Works in progress are expected
to be completed within the 3rd Plan
period.

Railway Lines in Andhra Pradesh

546. Shri Eswara Reddy: Will the
Minister of Railways be pleased to
state:

(a) the proposal put forward by the
Government of Andhra Pradesh for
the construction of new lines in the
State during the Fourth Five Year
Plan; and

(b) which of the lines suggested by-
the State Government are likely to-
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be ‘included in the Fourth Five Year
Plen?

The Deputy Minister in the Ministry
of Railways (Shri S. V, Ramaswamy):
(a) The Government of Andhra Pra-
desh have recommended the follow-
ing new railway lines for inclusion in
the Fourth Five Year Plan:—

(1) Broad Gauge line from On-
gole to Hyderabadq via Nagarjuna-
sagar to be later extended by a
Broad Gauge line to Sirpur Kagaz-
nagar in Adilabad District,

(2) Broad Gauge line from
Kothagudem to Visakhapatnam via
Bhadrachalam, with a line also
between Bhadrachalam and Baila-
dilla in Bastar District, Madhya
Pradesh.

(3) A Metre Gauge line from
Raichur to Kothagudem wvia Sri-
ramnagar, Nalgonda and Kham-
Mam with branch line to
Macherla.

(4) A Broad Gauge line from
Ramagundam to Nizamabad.

(5) (i) Broad Gauge line from
Nellore to Mydukur.

(ii) Broad Gauge line from
Nandyal to Katpadi via Mydukur,
Cuddapah, Pilleru and Pakala,

(6) Kazipet and Nellore through
Macherla.

‘(b) No consideration has been given
as yet to any proposals for construc-
tion of new lines in the Fourth Plan.

Soil Preservation Oil

547. Shri Karni Singhji: Will the
Minister of Food and Agriculture be
pleased to state whether Govern-
ment’s attention has been drawn to a
Press report that recent researches
have shown that petroleum products
help arrest sand dune formations and
make deserts bloom by transforming
them into forests by application of a
soil-preservation 0il?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): It is presumed that the
reference is to the experiments carried
out by the Esso Oil Company of India
in Rajasthan to stabilize the moving
sand dunes by spraying a special pur-
pose oil. These experiments were
conducted ‘under the supervision of
the Central Arid Zone Research Insti-
iute, Jodhpur. The cost of spraying
was about Rs. 750/- per acre. In view
of the high cost involved, this method
of stabilizing sand dunes is considered
to be of limited application in  this.
country.

National Institute of Community
Development

Shri S. N. Chaturvedi:
548. Shri Vishwa Nath Pandey:
Shri Ram Harkh Yadav.

Will the Minister of Community
Development and Co-operation be-
pleased to state the reasons which.
have prompted Government to shift
the National Instilute of Community
Development from Mussoorie to
Hyderabad?

The Deputy Minister in the Minis-
try of Community Development and
Co-operation (Shri B, S. Murthy):
The reasons are:—

(i) Mussoorie does not provide faci-
lities for village work and effective
ground contacts with lower level train-
ing institutions for community deve-
lopment workers. Hyderabad is more
centrally and suitably situated for this.

purpose.

(ii) Mussoorie climate does not per-
mit the organisation of orientation
courses for five months during a year.
The participants in courses organised
in the rest of the months also com-
plained against the severity of the
climate and altitude. Further, Mus-
soorie being far away from Southern
States, the cost of T.A. in respect of
officers from these States has been on:
the high side.
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Warehouses in Kerala

549. Shri Maniyangadan: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the number of warehouses so far
censtructed in Kerala by the Central
Warehousing Corporation;

(b) the names of the places where
these warchouses have been construct-
ed;

(¢) the number of warehouses con-
structed by the Kerala State Ware-
housing Corporation; and

(d) where thesc are located?
The Minister of State in the Minis-

‘try of Food and Agriculture (Shri A.
M. Thomas): (a) One.

(b) Cochin.

(c) Five.

(d) 1. Kanhangad.

. Muthalmada.

. Thodupuzha.

. Thakozhy.

. Nedumanagad.
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Suspension of Former Chief of P.&T.
Department in Goa

552. Shri Nath Pai; Will the Minis-
ter of Posts and Telegraphs be pleased
to state:

(a) whether it is a fact that the
former Chief of Post and Telegraph
Department in Goa has been suspend-
ed;
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(b) whether a vigilance officer in
the same department has also been
guspended;

(c) if so, the grounds of suspension;
and

(d) whether judicial
have been contemplated?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) and (b). Yes.

(c) Government felt that charges
are serious and involve allegations of
smuggling of goods and they should
be placed under suspension.

(d) Yes. It is proposed to prosecute
the two officers.

proceedings

Distribution of Fertilizers

553. Shri D. J. Naik: Will the Minis-
ter of Food and Agriculture be pleas-
ed to state the criteria for distribution
of fertilisers such as ammonium sul-
phate, double salt, urea and calcium
ammonium nitrate to various States?

The Minister of State in the Minis-
try of Food and Agriaulture (Dr. Ram
Subhag Singh): Generally, fertilisers
are allotted to the States after taking
into account the following factors:—

(i) demands received from the
States;

(ii) total supplies available by
way of indigenous production and
imports;

(iii) carry-over stocks already
available with the States;

(iv) past performance of the
States in lifting quotas allotted to
them; and

(v) need for popularisation of
fertilisers planned for production
in the State.

Railway Link Between Paonta Sahib
and Jagadhri

554. Shri D, D. Puri: Will the

Minister of Railways be pleased to
state:

(a) whether Government propose to
connect Paonta Sahib in Himachal

2199 (Ai) LSD—3.

Pradesh with the Jagadhri Railway
Station on the Northern Railway;

(b) if so, whether necessary survey
in this regard has been completed; and

(c) when the work on the project
is likely to begin and when it is like-
ly to be completed?

The Deputy Minister in the Ministry
of Rallways (ShriS. V. Ramaswamy):
(a) No.

(b) and (c). Do not arise.

Zonal Training School at Sealdah

555. Shri S. M. Banerjee: Will the
Minister of Railways be pleased to
state:

(a) whether it is a fact that the
Zonal Training School at Sealdah (Cal-
cutta) is being shifted to Dhanbad;

(b) if so, the reason therefor; and

(¢) whether Government have to
spend Rs. 20 lakhs more because of
construction of a new building in
Dhanbad?

The Deputy Minister in the Minis-
try of Railways (Shri Shahmawaz
Khan): (a) Yes.

(b) The existing facilities in the
Zonal Training School at Sealdah are
very inadequate and unsatisfactory.
The school is situated in a very con-
gested area and hostel facilities are
very meagre.

(¢) The estimated cost of the first
phase of the work is Rs. 41'56 lakhs.

©
Railway Workshops

556. Shri Nambiar: Wil] the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that an over-
whelming majority of workmen, un-
skilled and semi-skilled, with over ten
to fifteen years of service, are denied
normal avenues of promotion by the
introduction of trade apprentices in
all railway workshops; and .

L
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(b) the steps being taken to set

matters right and to create normal re-

lations in the affected workshops?

The Deputy Minister in the Ministry
of Railways (Shri Shahnawaz
Khan); (a) No, Sir.

(bj Does not arise.

Railway Workshops

557. Shri Nambiar: Will the Minis-
ter of Railways be pleased to state:

(a) whether it is a fact that arising
out of the introduction of the incen-
tive scheme in Railway workshops, a
large number o promofions to  the
artisan category from amongst Class
IV employees have been blocked for
several years;

(b) if so, the steps being taken to
set the matters right; and

(c) whether the increased out-turn
of work is commensurate with the in-
creased payment of incentive bonus?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) No, Sir. There has how-
ever been some temporary retardation
in the pace of promotions in work-
shops, partly due to the incentive
scheme and partly in consequence of
raising of the age limit of retirement
of staff.

(b) This is a temporary phase. With
new lines of production coming into
being and stabilisation of retirements
of staff at the new superannuation age,
the pace of promotion is expected to
be restored to ncgmal.

(c) Yes, Sir.

Grassland and Fodder Research
Institute

558. Shri Hem Raj. Will the Minis-
ter of Food and Agriculture be pleas-
ed to refer to the reply given to Un-
starred Question No. 996 on the 3rd
December, 1963 and state:

(a) whether the proposal to set up
a Grassland and Fodder Research In-
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stitute at Jhansi has since been finalis-
ed; and

(b) the location selected for its sub-
station in the Himalayan region?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Attention is invit-
ed to the reply given to Unstarred
Question No. 482 on 20-8-1963 where
it was stated that a request for assis-
tance has also been made to the
U.N.S.F. authorities for the proposed
Institute. This request is still under
consideration of those authorities. In
the meantime, action to select the sites
for the various Sub-Stations to be es-
{ablished under the scheme has been
initiated in consultation with the State
Governments concerned.

(b) The location for the Sub-Station
has not vet been selected.

Policeman run over by a Goods Train

559. Shri Vishwa Nath Pandey:
Will the Minister of Railways b2
pleased to state:

(a) whether it is a fact that a rail-
way policeman was run over and
killed by a goods train at Ballygunge
(Eastern Railway) on the 6th Derem-
ber, 1963 when he was checking the
seals of the wagons of the goods train;
and

(b) if so, the
accident?

reasons of- the

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) One member of the
R.P.F. while on seal-checking duty at
Ballygunge station was run over and
killed by a light engine on 5th Decem-
ber, 1963.

(b) Accidental.
Train-engine Collision

560. Shri Vishwa Nath Pandey:
Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that on the
4th December, 1963 some persons
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received injuries when a light engine
ran into a workman’s train near
about Maniram station on the Gorakh-
pur Anand Nagar section of North-
Eastern Railway;

(b) if so, the causes of the accident;
and

(c) the total amount of loss sus-
tained by the Railways?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) Yes, at Maniram Station.

(b) Faiiure of railway staff.

(¢) Approximate cost of damage to
Railway property was Rs. 1,981.

Poplars to be Grown in U.P.

561. Shri Vishwa Nath Pandey:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that
“Poplar”, a quick growing plant
imported from Italy, will be grown in
Uttar Pradesh on a large scale; and

(b) if so, its utility and the places
where it will be grown in Uttar
Pradesh?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) Experiments are
being conducted for growing imported
varieties of Poplars on a large scale
in Uttar Pradesh. Some species are
showing good promise of growth, but
more trials will be needed at least for
2 to 3 years before final conclusions
could be arrived at.

(b) Poplars are fast growing species
which yield superior quality of wood
for paper pulp, matches, plywood,
packing cases, etc.

If found suitable, Poplars will be
grown in the Tarai region of Uttar
Pradesh.

Postmen in Punjab

562. Shri Daljit Singh: Will the
Minister of Posts and Telegraphs be

pleased to state:

(a) the total number of Postmen at
present in different Post Offices in
Punjab; and

(b) the house rent paid to them
annually?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) 2,171.

(b) Rs. 4,000.00 (Approximately).
Research in Coconut Diseases

563. Shri Kappen: Will the Minister
of Food and Agriculture be pleased
to state:

(a) whether the Central Coconut
Rescarch Station at Kayangulam is
going to be developed as an institute
for basic research in coconut diseases;
and

(b) if so, the nature of rescarch to
be made?

The Minister of State in the Minis-
ury of Food and Agriculture (Dr. Ram

Subhag Singh): (a) and (b). The
Central Coconut Research Station,
Kayangulam is already conducting

research on Coconut diseases. The
proposal for the development of this
Station into an Institute to undertake
research on the pests and diseases of
coconut and arecanut is under con-
sideration.

C.D. Movement

564. Shri Balakrishnan: Will the
Minister of Community Development
and Co-operation be pleased to state:

(a) whether any State Government
have approached the Centre with a
request to extend the community
development movement to the munici-
pal areas; and

(b) if so, the Central Government'’s
reaction thereto?

The Deputy Minister in the Minis-
try of Community Development and
Co-operation (Shri B. S. Murthy):
(a) and (b). Yes, Sir. Requests for
the extension of the C.D. programme
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to municipal areas were received from
two States—Bihar and Kerala.

The Government of Bihar requested
inclusion of certain areas of Kishan-
ganj Municipality in the District of
Purnea within the C.D. programme.
These areas formed part of nine
villages which were transferred from
West Bengal to Bihar. The request
of the Bihar Government was com-
plied with, as the territory in ques-
tion was not part of a Municipality
but was an addition to a Municipal
area under special circumstances and
the character of this area was pre-
dominently rural unlike the rest of
the Municipality.

In the case of Kerala the inclusion
in the C.D. programme of Municipali-
ties of a rural nature whose popula-
tion does not exceed 25,000 has been

agreed to subject to certain conditions
viz.

(i) The overall requirement of the
Block concerned should not be affect-
ed in any way;

(ii) The concurrence of the Block

Development Committee should be
obtained; '

(iii) The utilisation of funds is
restricted only to Agriculture, Animal
Husbandry and Minor Irrigation; and

(iv) No expenditure is incurred on
the establishment of institutions and
facilities which are normally provided
by Municipalities.

Telegraph Offices

565. Shri H. C. Soy: Will the
Minister of Posts and Telegraphs be
pleased to state:

(a) whether it is a fact that a big
area of over 150 sq. miles extending
from Rajkharswan on South-Eastern
Railway to Chakradharpur and area
north of this line has only one Post
Office and no Telegraph Office except
one at Chakradharpur; and

(b) if so, whether Government pro-
pose to open new Post Offices at
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Gopidihi and Toklo and Telegraph
offices at Rajkharswan and Kharswan
and Goilkera in Singhbhum District
in Bihar?

The Deputy Minister in the Depart-
ment of Posts and Telegraphs (Shri
Bhagavati): (a) No, Sir.

(b) Does not arise. However, a
post office has been sanctioned for
Toklo, but there is no proposal at
present for opening a post office at
Gopidihi.

Telegraph offices also exist already
at Kharswan and Goilkera. The ques-
tion of providing telegraph facilities
at Rajkharswan is under examination
and a Telegraph Office will be sanc-
tioned, if found remunerative.

The Institute of Agricultural
Economics and Co-operation

566. Dr. Mahadeva Prasad: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether it is a fact that some
amount has recently been granted to
the Institute of Agricultural Econo-
mics and Co-operation at Gorakhpur;
and

(b) if so, the distinguishing features
of the above-mentioned Institute?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
Subhag Singh): (a) No, Sir.

(b) Does not arise.

BOX Wagons
[ Shri Heda:
* \_ Shri Raghunath Singh:

Will the Minister of Railways be
pleased to state:

567

(a) whether it is a fact that due to
the introduction of box-wagons, there
has been improvement in carrying
capacity and total volume of goods
carried;

(b) the number of box wagons
introduced so far and the extent of
improvement achieved in terms of
excess load carried and increase in
freight revenue; and
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(c) whether there is any proposal
to revise freight rates on essential
raw" materials and foodgrains?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) The introduction of BOX
wagons is one of the factors which
have contributed to improvement in
carrying capacity and total velume of
goods carried.

(by Up to the end of January, 1964
13,710 BOX wagons have been intro-
duced on the Broad Gague Railways.
As no distinction is made between
BOX and 4-wheeler wagons for reali-
sation of freight, combined statistics
are maintained of tonnage lifted and
freight earned by BOX and 4-wheeler
wagons. Even if separate statistics
of tonnage lifted and freight earned
by BOX wagons were maintained, it
would not be possible to apportion
improvements achieved in terms of
excess load carried and increase in
freight revenues, by the introduction
of BOX wagons, as all such improve-
ments are the joint products of several
other factors as well, such as increase
in line capacity, dieselisation, electri-
fication, introduction of block rakes,
speedier movement etc.

(c) Yes. As announced in the
Budget Speech, it is proposed to revise
the freight rates for coal and to
increase the supplementary charge on
all goods traffic including raw mate-
rials, coal and foodgrains from 10 per
cent to 12 per cent from 1st April,
1964.

Railway Accident on Gaya-Kiul
Section

g, J Shri D. D. Mantri:
" \ Shri Vishwa Nath Pandey:

‘Will the Minister
pleased to state:

56!

of Rallways be

(a) whether there was a serious
accident at an unmanned railway

crossing on the Gaya-Kiul Section of
the Eastern Railway on the 5th
January, 1964; and

(b) if so, the number of people
killed in the accident?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No, Sir. There was an
accident on 4th January, 1964 at
Sheikhpura at a manned level cros-
sing.

(b) Nil.

Minor Irrigation Schemes in Mysore

569. Shri S. B. Patil: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
Government of Mysore have asked the
Central Government to give more
financial assistance to the State espe-
cially for minor irrigation in the
famine-stricken area; and

(b) if so, the reaction of Govern-
ment in the matter?

The Minister of State in the Minis-
try of Food amd Agriculture (Shri
A. M. Thomas): (a) Yes.

(b) For the current financial year,
1963-64, an additional allocation of
Rs. 200 lakhs has been made to the
Government of Mysore for accelerat-
ing minor irrigation schemes in the
State including famine-stricken area.
This is in addition to the amount of
Rs. 450 lakhs provided in the State
Budget.
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C.D. Blocks

573. Shri E. Madhusudan Rao: Will
the Minister of Community Develop-
ment and Co-operation be pleased to
state the total amount given to the
Government of Andhra Pradesh during
1962-63 and 1963-64 for the Community
Development Blocks?

The Deputy Minister in the Minis-
try of Community Development and
Cooperation (Shri B. S. Murthy):

Loan
1962-63 Rs. 1,50,26,792
(amount paid)
1963-64 RS, 1,54,30,000

(amount allocated)

Rs. 2,36,24,689

Grant Total

Rs. 3,86,51,481

Rs. 2,34,20,000 Rs. 3,88,50,000
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Rail Concession to Sports Teams

574. Shri Birendra Bahadur Singh:

Will the Minister of Railways be
pleased to state:
(a) the number of sports teams

who applied for special concession
from the various Railways after the
declaration of the National] Emergen-
cy in 1962;

(b) in how many caseg this conces-
sion was allowed; and

(c) in how many cases the conces-
sion was refused?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) to (c). Requests for the
grant of concession were received in
respect of 64 sports events out of
which concession was agreed to in the
case of 27 and declined in respect of
31.

Railway Wagon Repair Workshop

575. Shri Birendra Bahadur Singh:
will the .Minister of Railways be
pleased to state:

(a) whether Government have taken
any decision on the question of set-
ting up of a Railway Wagon Repair
workshop in Madhya Pradesh; and

(b) it so, the place selected for it?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b)., Yes; at
Raipur. '

Sugar Factories on Co-operative
Basis

576, Shri Birendra Bahadur Singh:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that Gov-
ernment have decided to licence some
more parties for the establish ment
of sugar factories in the cooperative
sector; '

(b) if so, how many new licences

are proposed to be issued and to
whom, State-wise; and

(c) how many more applications
for licences are pending with Gov-
ernment?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M, Thomas): (a) to (c)., A large
number of applications for grant of
licences for establishment of new
cooperative sugar factories are under
consideration of the Government at
present. Decisions on these applica-
tions are likely to be taken soon,

Movement of Foodgrains

577. Shri Birendra Bahadur Singh:
Will the Minister of Food and Agri-
culture be pleased to state:

(a) whether it is a fact that the
Madhya Pradesh Government have
asked the Centre to allowt movement
of foodgraing from Madhya Pradessh
to Maharashtra and Gujarat only on
Government-to-Government level;

(b) whether Government have
since taken any decision in the matter;
and

(c) if so, the nature thereof?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) to (c). In
November last, the Madhya Pradesh
Government proposed that the sur-
plus rice of Madhya Pradesh be
moved out to other States on State-
to-State basis. The Government of
India did not, however, consider it
advisable to modify the existing
zonal arrangement in respect of the
States of Madhya Pradesh, Maharash-
tra and Gujarat which has been
working satisfactorily and under
which free movement of rice is allow-
ed from Madhya Pradesh to Maha-
rashtra and Gujarat on trade account
through the holders of wexport lic-
ences,

A letter from the Madhya Pradesh
Government has been received last
week in which a proposal has been
made for the despatch of the surplus
rice of Madhya Pradesh to Maha-
rashtra ‘and Gujarat on State-to~
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State Dbasis;
‘consideration,

the matter is under

Conference of State Transport
Secretaries

578. Shri Sham Lal Saraf: Will the
Minister of Transport be pleased to
state:

(a) whether an All India Confer-
ence .of State Transport Secretaries
and Commissioners was held recent-
ly at Calcutta;

(b) if so, the
thereat;

decisions arrived

(c) whether high cost of petro-
leum and its derivatives or the fuels
needed for propulsion of auto-
mobiles, also came up for discus-
sion; and !

(d) if so, the action proposed in
this behalf?

The Minister of Tramsport (Shri
Raj Bahadur): (a) and (b). A
statement is laid on the Table of the
House. [Placed in Library. See
No. LT-2392/64)].

Railway line from Mehsana to
Palanpur

579, Shri Mansinh P, Patel: Will
the Minister of Railways be pleased
to state:

(a) whether Government have sur-
veyed the feasibility of double line
from Mehsana to Palanpur on the
Western Railway; and !

(b) if so, the result thereof?

The Deputy Minister in the Minis-
try of Railways (Shri S, V. Rama-
swamy): (a) and (b), ' Preliminary
investigations carried out during 1962
indicated that the doubling of the sec-
tion between Mehsana and Palanpur
is not required for the level of traffic
anticipated by the end of Third Plan
or early Fourth Plan,
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Goods Train-Truck Collision

583. Shri P. C. Borooah: Will the
Minister of Railways be pleased to
state:

(a) whether a truck collided with a
moving goods train at a level crossing
near Jharandalli railway station in
Durg District on the 22nd January,
1964;

(b) if so, the number of casualties
suffered in the accident; and

(c) the cause of the collision?

The Deputy Minister in the Minis-
try of Railways (Shri S, V, Rama-
swamy): (a) No,

(b) and (¢). Do not arise,

Sinking of Indian Ship

584, Shri P, C, Borooah: Will the
Minister of Transport be pleased to
state:

(a) whether ‘Susheela’ a 50 ton
Indian mechanised sailing vessel ran
aground and sank in the Arabian sea
in January this year;

(b) if so, the circumstances in
which the accident took place; and

(c) the
suffered?

total amount of loss

The Minister of Shipping im the
Ministry of Transport (Shri Raj
Bahadur): (a) Yes, Sir. The mecha-
nised sailing vessel ‘Susheela’ of
145,77 tons sank off Khanderi Island
near Bombay on 1st January this
year,

(b) and (c). A preliminary en-
quiry into the accident is being con-
ducted by the Mercantile Marine De-
partment to determine the cause 'of
the accident and the extent of loss,
But according to information so far
available, the vessel was carrying
cargo worth .about ' nupees twenty
lakhs and sank on account of a sudden
leakage.

Road Accidents in Delhi

585. Shri P, C, Borooah: Will the

Minister of Transport be pleased to
state:

(a) the number of road accidents
due to open man-holes on 'the roads
in Delhi during 1962 and 1963;

(b) the number of casualties in-
volved therein;

.¢) whether a survey of such open
man-holes is periodically made; and

7
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(d) if so, how often and when it
was last made and the result thereof?

The Minister of Shipping in the
Ministry of Transport (Shri Raj
Bahadur): (a) Nil,

(b) Does not arise,

(c) and (d), The road gangs of the
New Delhi Municipal Committee and
the area Supervisory Staff of the
Health Department of the Delhi Muni-
cipal Corporation have instructions to
check whether any man-hole is with-
out a cover, or with a broken cover,
during their daily rounds and to get
the missing or broken covers replac-
ed without delay. The concerned
staff of the Delhi Municipal Corpora-
tion also carried out special surveys
on 24-6-1963 and 5/9-8-63 and got the
missing man-hole covers and gratings
replaced immediately,

North Andaman Forest

586. Shri A. S. Saigal: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the
‘State Planning Committee, Andaman
and Nicobar Islands, at its meeting
held on the 1st January, 1964 recom-
mended that the lease of North Anda-
man Forests granted to M/s P, C. Ray
and Co. Ltd. should be cancelled and
North Andaman Forests taken over
by the Government for departmental
extraction as the performance of the
lessee has been very poor; and

(b) it so, the action Government
propose to take in the matter?

The Minister of State in the Minis-
try of Food and Agriculture (Dr. Ram
‘Subhag Singh): (a) Yes, Sir.

(b) The recommendations of the
Planning Committee are being scruti-
nised by the Chief Commissioner,
Andaman and Nicobar Islands, After
‘his comments are received Govern-
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ment will decide as to the action to
be taken thereon,

1.A.C, Employees

( Shri Subodh Hansda:
| Shri P, C. Borooah:
587 T Shri P. R, Chakraverti:
Shri Sarjoo Pandey:
L Shri Ram Harkh Yadav:

Will the Minister of Transpert be
pleased to state:

(a) whether the Indian Airlines
Corporation employees went on strike
on the mid-night of Monday, the 10th-
11th February, 1964;

(b) if so, the demands the I AC.
Employees are pressing for; and
decision

(c) the Government’s

thereon?

The Deputy Minister in the Minis-
try of Trimsport (Shri Mohiuddin):
(a) Yes, Sir. At Delhi and Bombay,
most of the employees falling within
the Air Corporations Employees’
Union categories stayed away from
work on the night of the 10th and
the morning of 11th February, 1964.

(H The demands of the Air Cor-
porations Employees’ Union are:

(i) 50 per cent increase in the
existing  rates of dearness
allowance;

(ii) Transport Allowance at Rs, 25 .
p.m. upto Grade 9 including
those residing in quarters.
The existing rates are:

Grades 1 to 6—Rs. 10 p.m. whe-
ther working in city offices
or at airport.

Grades 7, 8 and 9—Rs. 25 p.m.
for employees working at
airport.

Rs, 10 p.m, for employees work-
ing in city offices.

(iii) Place Allowance at Rs, 18
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p.m. upto grade 9. The exist-
ing rates are:

Station Momhl_;;l Rate  Remarks
S
Bombay, Kaiachi 1
and Colombo 16 |

Calcutta, Rangoon and
stations in  Assam,
Manipur and Tripura employees
States - . . 12| drawing

Delhi, Dacca and Chit- |
tagong, . . . Io|

Madras and Hyderabad s |

| This allowance
is admissible to

pay
upto Rs. 350/-
p.m.

(vi) Introduction of Air-India in-
cremental pattern;

{v) Existing basic pay to be in-"

creased by one increment;
{vi) Grades 1-2 and 7—9 to be
interlinked;

(vii) Revision of existing grades

in April 1965,

(c) The Management of the Indian
Airlines have held a number of meel-
ings with the representatives of the
Air Corporations Employees’ Union
and negotiations are stil] in progress.

Milk Scheme for Assam

588. Shri N, R, Laskar: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the total amount, if any, allot-
ted to Assam by the Centre for milk
scheme (Dairy farm) in the Third
Five Year Plan; and

(b) if so, how the State Govern-
ment utilised the amount?

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) and (b). The
required information has been called
for from the State Government of
Assam and will be placed on the
Table of the Sabha when received.
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Bhopal-Bombay-Nagpur Air Service

591. Shrimati Maimoena Sultan:
Will the Minister of Transport be
pleased to state:

(a) whether the Indian Airlines
Corporation have taken a decision on
the question of resumption of air ser-
vices connecting Bhopal with Bombay
and Nagpur;

(b) if so, whether
have been started; and

any services
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(c) the number and type of air-
craft put on these services?

The Deputy Minister in the Minis-

try of Transport (Shri Mohiuddin):
(a) to (b). Yes, Sir, with effect
1-2-1964,

(¢) A Dakota service i operated
from Bombay to Nagpur via Auranga-
bad, Indore and Bhopal three times
a week.

Railway Lines im Assam

592. Shri N, R. Laskar: Will the
Minister of Railways be pleased to
state:

(a) whether the Government of
Assam have proposed any new rail-
way lines in the State to be taken up
in the Fourth Five Year Plan;

(b) if so, the delailg thereof; and

(¢) the reaction of the Central

Government thereto?

The Deputy Minister im the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No. The State Govern-
ments have not yet been asked to
submit such proposals,

(b) and (c). Do not arise.

Roadg in Assam

593. Shri N. R. Laskar: Will ihe
Minister of Tramsport be pleased to
state:

(a) the progress made to make
Passi-Badarpur, Silchar-Aijal and
Silchar Manipur roads in Assam as
all weather roads;

(b) total amount allotted for all
these roads by the Centre and how
far utilization was made till now;

(c) whether construction work of
the bridge over the river ‘Loba’ on
Passi-Badarpur Road has been start-
ed; and

(d) if so, the stage of progress?

The Minister of Shipping in the
Ministry of Transport (Shri Raj Baha-

FEBRUARY 25, 1964
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dur): (a) to (d). A statement is
laid on the Table of the House.
[Placeq in Library. See No. LT-2393/
64].

i W afad W W
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Sarai Rohilla Station, Delhi

595. Shri P, R, Chakraverti: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that an
Assistant Block Inspector, Northern
Railway was killed by a steel girder
while inspecting the track at Sarai
Rohilla Railway Station, Delhi on
Wednesday, the 12th February, 1964;

(by) whether the wagon was being
unloaded not at the site reserved for
heavy goods but at a coal siding;

(c) whether it is a fact that while
the workmen were  unloading
the wagon and throwing out the
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girders there was none outside to
warn those who walked by; and

(d) whether any enquiry has been
held and if so, the findings thereof?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) An Assistant Block Ins-
pector was killed at Delhi Kishanganj
and not at Delhi Sarai Rohilla, having
been hit by an iron billet on 12-2-64.
The emplovee belongs to the Signal
and Tele-communication Department
and he had nothing to do with ins-
pection of track. Whether he was on
duty or not at the time of the acci-
dent is under investigation.

(b) No. The wagon was being un-
loaded from the siding normally used
for unloading of inward consignments
of iron and coal.

(c) According to rules, the consi-
gnee is solely responsible for unload-
ing of such wagons and so the work
of unloading was not being supervis-
ed by railway staff.

(d) An Assistant
has been ordered,

Officer’s enquiry

12 hrs.

RE: ADJOURNMENT MOTIONS
AND CALLING ATTENTION
NOTICES

Mr. Speaker: I have received
notice of an adjournment motion by
Shri S. M. Banerjee and Shri Daji
about happenings on the western
sector of our country, which is simi-
lar to the one that we had about the
eastern sector yesterday. Then there
are motions by Shri Nath Pai, one
from Shri Mathur and some others
also on the same subject.

Yesterday, Shri Nath Pai gave that
notice of the motion and we sent it
on to the Defence Minister. The
Defence Minister has agreed that
there ought to be a discussion held as
early as possible. We can have it in
a day or two. The Defence Minis-
ter’s statement would cover both the

Motions and 2354
Calling Attention
Notices
eastern and western sectors, both

places.

In view of this, I cannot allow an
adjournment motion on a subject that
is going to be discussed so soon.’ It
would be anticipatory, and when that
matter is being discussed in the
House, no adjournment motion on the
subject can be allowed.

So far as the calling attention
notices are concerned, they also meet
with the same fate as they are on the
same subject. All those Members
who have given that notice, their
names would be there, We will have
a discussion as early as possible. What
would be the date convenient to the
hon. Minister?

The Minister of Defence (Shri Y. B,
Chavam): Any day convenient to the
House.

Mr. Speaker: Any day?

Shri Y. B. Chavan: In a day or two.

Mr, Speaker: The Minister of Par-
liamentary Affairs is not present.
Could the Deputy Chief Whip or any
of the Whips say which date would
be suitable?

Shri Muthyal Rao (Mahbubnagar):
Any day that you choose would suit
us.

Mr. Speaker: What is the desire of
the House?
Shri S. M. Banerjee (Kanpur): 27th.

Mr. Speaker: All right. I am pre-
pared.

Shri Hari Vishnu Kamath
angabad): Day after tomorrow?

(Hosh-

Mr. Speaker: We will have that
discussion on that day.

Shri Nath Pai (Rajapur): Would
it be on the motion in the form in
which it is tabled by me?

Mr. Speaker: No, that shall have
to be amended. They have to be

taken together. But his name would
be put down there as the mover.
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Shri Harish Chandra Mathur
(Jalore): May I know whether it is
on our motion that the discussion is
taking place or on the Defence
Minister’s statement?

Mr. Speaker: If it is the desire that
it should be on their initiative, I
would have no objection.

Shri Harish Chandra Mathur: We
have already tabled a motion.

Mr. Speaker: I have referred to

that.

Shri Harish Chandra Mathur: So
it is on our motion that the discus-
sion is taking place.

Mr. Speaker: All right. It is on the
initiative of the Members that this
discussion is taking place.

Shri Harish Chandra Mathur:
What would be the duration of the
discussion?

Mr. Speaker: That will be
when we start.

fixed

Shri S. M. Banerjee: I had submit-
ted yesterday also on the adjourn-
ment motion regarding .

Mr. Speaker: He need not mention
that.

Shri S, M. Banerjee: No, I will not.
The Deputy Speaker had said that
the Minister would make a statement.

I would only make a request to
you. Since we are going to have a
food debate after a long time, after
10 or 12 days, I would request you
to urge upon the Minister of Food
and Agriculture to make a statethent
on the UP food situation . . .

Mr. Speaker: If he had only the
patience to listen for a minute or
two, 1 was just going to deal with
that.

Shri S. M. Banerjee: 1 will
patience (Interruptions).

have

Mr, Speaker: I would be very happy
if he has.... (Interruptions).

Motions and
Calling Attention
Notices
The experience he had might be a
very bitter one, but sometimes it
may have unexpected results also.
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I have to inform the House that
during the last one week or so I have
received a number of motions for
adjournment and Calling Attention

Notices about the scarcity of food-
grains in various parts, and other
matters connected therewith. So, I

had consulted the Minister, and he
has very readily agreed, rather him-
self offered, that a discussion might
take placc at an early date. So, I
am getting that discussion also fixed
very early.

Shri S. M. Banerjee: My request is
only this. Let him make a statement
and let us know what the position
is.

Mr. Speaker: He has himself offer-
ed vesterday that he will make a
statement, and then a discussion might
take place on that.

The Minister of Food and Agricul-
ture (Shri Swaran Singh): May 1
clarify the position? I have consulted
my collecague, the Minister of Parlia-
mentary Affairs, and if the House so
desires we can have the Demands
relating to the Minisiry of Food and
Agriculture as the first Demand for
discussion, that means about the 8th
or 10th March can be the date for
that, but I do not want to stand in
the way of a discussion if this is the
general desire of the House. I will
consult the Minister of Parliamentary
Affairs, and there can be a separate
debate on the food situation, and I
am prepared to initiate the debate;
I would like to be benefited by the
comments that the hon. Members may
have to make. So, some time next
week T will consult the Minister or
the Business Advisory Committee,
and they can allot a date. I am pre-
pared for that.

st o Ioﬁ!‘g(ﬂm) 4
faanma & ot # & o & wear
ared g % ag aga Nfaw ¢«
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9T gAY ar @ § 1 zafaa gm
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weaw gy : fafqees aga 9@
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Shri Swaran Singh: I am perfectly
willing {o do that, but on this issue
of particular incidents relating to
States, I will have to collect the in-
formation, It may take two or three
days. I will place a statement here.
If the House so desires, that could
be the basis for discussion, or I am
prepared to say that the House might
take into consideration the  food
situation. I am entirely in the hands
of the House.

s\ "o Wio T
g3 ifse

: ux fragw

gl Wgag : AU fad w Taw

g Arfa )

Two alternatives have been put
before the House. The Minister has
expressed his willingness to collect
the information from the States, that
might take three days, and then
make a statement, and discussion can
follow on that, Or, he says he will
make a general motion that the food
situation in the country be taken into

consideration, The Members from
the various States can make their
own comments, and by that time

he will also collect the information
from the States and give the reply.

Shri Hari Vishnu Kamath: On a
point of clarification.

s o o FAwT: I=7 VAW B
¢ fafmez? ok agr s g Faoh
3N, (A A, wiaf & aAY g
mArg AR e ¥ Ay 17 A EF —
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3% N A 7 Fi— fa (& offrula
Fqw grat g, ...
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W ARIT : I9 97N fragwT
AET WE
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Shri Hari Vishnu Kamath: It is
gratifying that at your instance this
discussion  will take place early.
The Minister has said that he would
take three days to collect the infor-
mation, that is to say, it might be
in his hands perhaps by Friday.
Friday being a holiday, Saturday will
be the earliest to lay it on the Table
of the House. You have ruled earlier,
last week, that there will be no inter-
ference with the date already fixed
for the commencement of the general
discussion on the General Budget,
i.e., 3rd March, next Tuesday, that
we will definitely commence it on
that day, So, I would request that
the debate on the food situation may
be fixed for Monday, the 2nd March.

Mr, Speaker; That I will look into
and see,

4
>
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12.11 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED CROSSING OVER TO EAST
PAKISTAN OF HOSTILE NAGAs

Mr. Speaker: Calling attention _
notice by Mr. Nath Pai.

Shrimati Jyotsna Chanda (Cachar):
Sir, in the Order Paper, it is printed:

“to call the attention of the
Prime Minister to the reported
crossing over to East Pakistan of
300 hostile Nagas near Maibong
in Karimganj District.”
Karimganj js not a district, firstly.
Secondly Maibong is in North Cachar
Hills District.... (Interruptions).

Shri Nath Pai (Rajapur): Mr.
Speaker, I think, I was called by you
to call the attention,

Mr, Speaker: I could not follow
what she says....(Interruptions).
Sometimes it goes beyound my control
also. Mr, Nath Pai.

Shri Nath Pai: Sir, I call the atten-
tion of the Prime WMinister to the
following matter of urgent public
importance and I request that he
may make a statement thereon:

“The reported crossing over to
East Pakistan of 300 hostile Nagas
near Maibong.”

The Deputy Minister in the Minis-
try of External Affairs (Shri Dinesh
Singh): About four months ago, two
groups of hostile Nagas, one led by
DUSO!I and the other by HOITO
SEMA, started moving southwards
into Manipur. The group led by
Dusoi succeeded in reaching Sinjol
in the south-west of Manipur from
where it crossed into Burma and
finally reached Pakistan. A statement
regarding this group was made by
the Prime Minister in the Lok Sabha
on the 17th December, 1963.

2. The movement of the second
group under Hoito Sema, which start-
ed about the middle of October 1963,
was foiled temporarily by the effec-
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tive action taken by the Security
Forces and the members of the group
dispersed. Nothing was heard of this
group until the first week of January,
1964 when it appears to have partly
re-formed, with a strength of about
150, and proceeded southwards. It
was joined by another party of 150,
part of the same group under Hoito
Sema, north of the Kohima-Manipur
boundary and the combined group of
300 proceeded into Manipur.

3. Information indicates that this
group under Hoito Sema is also mak-
ing for East Pakistan with the object,
it is suspected, of receiving the arms
reported to have arrived in East
Pakistan.

4. The Security Forces are alive to
the situation. The group was last
reporied in Manipur, No Information
is available to confirm that the group
has crossed into East Pakistan.

Shri Nath Pai: The Minister has
admitted that the Government is in
possession of information that this
group has been on the move with
the obvious intention of crossing into
Pakistan. Last time when we raised
this matter, the Prime Minister told
us that the Naga hostiles crossed into
Pakistan because things were becom-
ing hot in Assam. Does it not reflect
on the very sad state of security
arrangement in Assam, on the border
that large hordes of hostiles whose
movements are known to the Govern-
ment could not be prevented? If
hostile elements can cross from this
side into Pakistan or Burma, does it
not mean that the state of frontier
defences is so poor that anybody can
cross from across also and will?

Shri Dinesh Singh: It
statement . . .

is a long
Mr. Speaker: It is not in the form
of a question, I agree.

Shri Dinesh Singh: If the hon.
Member had looked through the state-
ment placed here on the 17th Decem-
ber, he will find that all these ar-
rangements were dealt with by the

2199 (Ai) LSD—4,

to Matter of
Urgent Public

Importance
Prime Minister in detail. The point
is that it was mentioned then that we
felt that this earlier group which had
gone there had collected some arms
from Pakistan. It was likely that this
group had the same intention of going
there to collect arms. The Prime
Minister had also mentioned that
about the difficulty of the terrain
there, that while we may have an idea
where this group is moving and aiso
may be effectively able to check it
from time to time because of the ter-
rain and the jungle there it is possible
for them to break up and re-form
again at different places by moving
into smaller groups. This is what is
happening. We are aware of its gene-
ral whereabouts and we take every
precaution to see that it does not
move. But even then there are chan-
ces of breaking up and re-forming.

Shri Hari Vishnu Kamath (Hosh-
angabad): Considering the frequent—
by now almost tiresome recurrence—of
such incidents of hostile Nagas mov-
ing to and from Pakistan to obtain
arms for their activities in India, is
the House to understand that the Gov-
ernment, in collaboration with the
Government of Nagaland, is unable
or unwilling to deal effectively with
this problem?

Shri Dinesh Singh: It is neither un-
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willing nor unable to do it. In fact,
it has been able to check this
movement all this time.

Shri Hari Vishnu Kamath: We
could not hear. May I request you

to ask him to repeat it?

_Mr. Speaker: He has not followed
the answer.

Shri Dinesh Singh: I am sorry. 1
said that we were neither unwilling
nor urable. We are quite willing and
we have been able to check that
movement so far.

Shri Hari
much.

Shri N. R. Laskar (Karimganj): It
has been reported that the Naga hos-

Vishnu Kamath: Not
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[Shri N, R. Laskar]

tiles are moving about in the plains
in North Cachar hills. Previously
they followed this very track to pass
over to Pakistan. May I know whe-
ther security measures have been
taken so that they cannot pass over to
Pakistan this time and follow the
same tracks?

Shri Dinesh Singh: We are taking
security measures, but as I mentioned,
there is the difficulty, and we cannot
say that they will not pass over.

Shri Nath Pai: We are not satisfied.
Are you satisfied?

Mr. Speaker: If I am not, I cannot
do anything.

12.17 hrs.
PAPERS LAID ON THE TABLE

NOTIFICATIONS UNDER ESSENTIAL
CoMMoODITIES ACT

The Minister of State in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): Sir, I beg to lay on
the Table a copy each of the follow-
ing Orders under sub-section (6) of
Section 3 of the Essential Commodi-
ties Act, 1955:—

(1 The Madhya Pradesh Rice
Procurement (Levy) Second
Amendment Order, 1964

published in Notification No.
G. S. R. 215 dated the 10th
February, 1964.

The Rice (Madhya _Pradesh)
Price Control (Second Amend-
ment) Order, 1964 published
in Notification No. G.S.R. 216
dated the 10th February, 1964.

The Delhi Roller Flour Mills
Wheat Products (Price Con-
trol) Order, 1964 published in
Notification No. G.S.R. 238
dated the 15th February, 1964,

The Roller Mills Wheat Pro-
ducts (Price Control) Order,
1964 published in Notification

(i)

(iii)

(iv)
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No. G.S.R. 239 dated the 15th
February, 1964, [Placed in
Library. See No. LT-2388/64.]

NOTIFICATION UNDER AIRCAFT ACT

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
Sir, I beg to lay on the Table a copy
of the Indian Aircraft (Sixth Amend-
ment) Rules, 1963, published in Noti-
fication No. G.S.R. 1966 dated the 28th
December, 1963, under section 14A of
the Aircraft Act, 1934, together with an
explanatory note. [Placed in Library.
See No. LT-2389/64].

12.18 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

Shri Nath Pai (Rajapur): Sir, on
a point of information, A letter wes
just sent for guidance to the Speaker,
signed by the leaders of all the Op-
position groups, We are not sure
what was the exact state of affairs
with regard to the Adjournment
Motion because it was just a lot of
confusion prevailing and 1 would like
to raise some points, with your per-
mission, regarding that motion,
because the Speaker has left in a
hurry. (Interruption).

Mr, Deputy-Speaker: The Speaker
has not given permission.

Shri Nath Pai:
the seat, it

Once you are in
is your discretion.

Mr, Deputy-Speaker: Please meet

the Speaker.

Shri Nath Pai: May I humbly point
out that when you are in the Chair,

you have got all those powers?
(Interruption).

Mr. Deputy-Speaker: He has not
alloweqd it.

Shri Nath Pai: What is your reac-
tion?

Mr. Deputy-Speaker: Please dis-
cuss with him or with me afterwards,
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12.19 hrs.

RAILWAY BUDGET, 1964-65—GENE-
RAL DISCUSSION—contd.

Mr. Deputy-Speaker: We now take
up the general discussion on the rail-
way budget.

Shri Hari Vishnu Kamath (Hoshan-
gabad): How much time remains?

Mr. Deputy-Speaker: Four hours

and 55 minutes are left.

Shri Hari Vishnu Kamath: The
reply may be made tomorrow,
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General Discussion
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oY Tt (¥UgA) ¢ 9w A
W § o ferar s gEEr wIX
L el i e il

smdt wAEA g ag feat &Y
& ga a8 & a o ;@ gy A
qax § | a1 S adY greg @ 98 Fqre
¥ arfaal &Y, 39 ¥ a1t ¥ g9 @™
g=Ar gy ;|ifF 397 7T STIET
0 T|L I F Avfaar g ATAT
s ¥ X wqar § ) 37% fadr @ g
A anfed | gad At § W £33 fEa
T g F4 & 1 AT ¥ WA greay A
w@E IR ¥ w2, Afew fow o #Y
@i fr & o g% ar § 33 F5 0
T g A § Ag wgar & v oSy e
o G e § oI fad wem s=
MY ¢, 7 St EfwT T 3
oET WO "wA ¥ A A, THET
€ITI A7 AT 37 =91 &1 43 FAW
¥ gagqe frar 9@ |

wfgr feadea F a §gq 8
o @3 & AfsT S 959 gE AT §
afz 37 &7 1 12 gfrar g7 71 &
g qt & Anadr 3 5 Amarw O 98
FAE H AT NF AT T AT AT BEE
Farg & far ff g3 ae 3few faee
@A & g AW oAy o qH AT
g Fr &% o1 gai7 faq § 97  =d
Hataq |

ZAMT W AT T FeEr ST
A gA &1 R AW 1 797 TG 5
A AR AWM F IR F 7 Fqrw
o 913 & 1 Y g I9F At § sy

FEBRUARY 25, 1064

Budget— 2368
General Discussion

g o 39F a1} ¥ §9 I WoF aHA
T@AT A § |

Fg1 a1 & o wd & qade &
FRA IR AT AR ITA A AR
o 9T | AF A FEA T IS wRA
gaT &, W F ag aid ww ¥ qUAw
@4 Tigft § f& qaws § go 7@
=Y s & fga dzeEw aw W
T Y A | g AT AT AT § |
Fgr omar & fF #1397 ¥ g1 & I T
F g ag ot &7 w7 97 fF 39T 3w
¥ qna 577 awe a3 3 fr 3 fa
SIIC I FAREC GO | O A Bt I E
F1 7T 5 EAiferT 49 & A1 A
T dnr @ Progmal ¥ qred Ay
Y FAL T F oA dewde ar
FAx & Ak g7 fafea @ § 1 F
qee @ Fr wrar § fr aTw da §
AT a0 a3F g9 3@y § f dmar A
FTE | A 3@ FH F FTOT FAT
W W A Y A AT FwA
gT 99 | A MR AT FT FI9T T QY
fe &3 omow araA T@r | ggE ae
Y |7 AT T A qA AGRT
ST & owrgar

gl g § ag FAr g §
fir e qew & AEdz § samn edvs
g =fgd | w3 S R By dwew Ay
st qfan Fafadr § saer Q1 faerd
fgrr gifmriiz & == oA & 1 W
G ard ° af A 0 & i
g 5 w3 ar & #r§ weer a9 fawe
grar =rfgy anfs zifadz § ot
& o7 dw A7 qAde SR gt faay
W FY FTAAT g1

g% qrg 919 & a8 wga Agdr

g PF aza ¥ a8 wgdl § alx wf wy-
vy ¥ oY 7% deeya @ & AfEA
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Tera arsfer & gfaar 78 qEr T,
foraet aftorme ag gt § fiv @wel a3
HIF qgT W g T § AR A
FI T TgT TG T SATAT £ HR AT
THT AT 92T & 1 79 ol qade wedt
g ¥ far snar @€ A f a% @
g fomd  ww g0

g7 @y § fr wroww a1 qww
ifews U= a9 N aww eEaE
& W& 1 oTEE T aog € 7 Ty
awg g & fiF zod S0 aw gav §
WX AT T TR FH GFAAT & | TG
A @y waw g 5 W9 ¥ e
HUE grET & I zaEr S fwar
qge § A o1 W § IAE AR T g
SAET B TE FX 9§, THY gHIy
forgag & | 3% I A WY g5 AT
AT TIM AN IO 0T AT Y
a9 qET |

o & o § 9 Saewie gAr
% 99% ar} # ¥® @ @A ATEAT
g | @UsT ¥ A gaw A d gerad
¥ ogmn g 7 AR fa o= FT AN
TH FNT TE § WR A A F AR
¥ w7 owdr g fF agl fow uF aved
IR ¥ fgma TR F fad g e
T £ R SEET F1H € g7 ¢ | TqH
BT §T WA aF HI§ A% @A gl
T o § | oEE Fiwewr W@ ¥
Ay AT ¥ eqaedn v aAT §, AT
e AT § g AW ded F a1
WY TS G 99 WA F a) ¥ @
frar i drwr g oy w9 = fa¥
%g WY § S o) T & AT
9 Y W Qg § a1 Agl wTSAT
HTET FedY ¥ Sedl T Anfed | T
U FY qTa qrA F g7 Y G I @A
=ifed |

W g a7 FT A {5 WA & 4@
i @ O ou¥ ufaw FE W=

PHALGUNA 6, 1885 (SAKA)

Budget— 2370

General Discussion

T & | EET § g A 2 § ot
G a0 oo w1 AT @ s
wTH AE gRT 2 | W &fFe 6k a9
W IF §H S T AT £ qgl
T | TEfed oE AN weRw § a
T g fF T oAt ¥ ooy wedy
fram & & 7 E w1 )

WX gH /W @ T # J0€3
W MeWw &1 oRd § Hix ois
e AT {1 FE W A v At
2 f A @A wTE RS § 9]
99 FTE BT TEY 8 | W gHIR TgT
T TART WEHIT AT 9T AT
;g

# 77 Fiefteaner ¥ o § vy
f o ey T @ A ¥ oani Y
3T GO FRT K T@AT AR § | A
e ¥ OR B wHa gN #t awg
T ATEA agt @ gS of i T awar
g frgfn ¥ g & wueT ey
g F feeq § off AfFT & s
S g ag @ qowe #7 a
& TE g faew -1y @ # Wy
¥ 7 9T § AR EW W | AR AT
REMEATN A E
9T FTA F T FS g §1 g A
@S W & qIE gATQ EAde 3y
a1 foFar ? ag oY QU e HK
AR @R A §, 9 A S e
fafar foger & faQ %7 & 1 FF O,
A At F Y wgr ) ST F AR
¥ oxE o ¥ g A, §9E oA §
= @ AR g€ wWW ¥ g
WL A O & T F A U 6%
® TO T g

STRTEE ¥ @fe Wk arer ow
oifz & SARA & fa3 weEw. fad
T § . AT YfE Tt graeE Y glaaT
7 wofed gt TR W T@



2371 Railway

(Y sramda ag)

€ 1| 987 W FreY G 9 Iade
& X SAF TIIATGE FT T84 & |
9g OF Awaw {9 § A A 9 -
NE AT Gfaar g F Ay F@¥ ot 3 |
g0 AT FTAT H AZ /T & F SOBA-
qE-TAAT WA Ay qifgy afE
RN F1 N FEET 47 § 9T ag
QT QO WA IS FF | AT
FWT T F X F A FrIAT A0

FAR YT § a7 &) {3 M,
g § 1 TR, WETR, RERT,
qFgr, ASYL, AT [ AR
¥ gz 99 & § | T oy 3=
& orar & fF Ag AR § oF M
qUEA AT AT

A0 gz W g & fF AR
1 4fF T97 HFRE & AT FTH GHE
qgl o A 9 & E fAy ARy
i 8 W 0F AT AEF T § AR
T FT TIAAT AL AT AAY AERT
H4 e F O FX AT oA Ay
qEETHE F

7@ OF A a3 W A A
FIET FOIE 9297 & | 39 ]9 T @
& fay saren feed § 9 9&Q
T 21 g deed WA A 9
7 ToEAT &, ST RTHERI Ty
FAMY AR A 7 g ¥
g1 for oa | aEAd ¥ AW 8 W3
e T & | T A AT A S e
T ¥ deed WE A A /AR
@A F g R UEEE AR I
N N gEd & IEHT g T_E A
T A T@T W ga ! o e &
77 IR § 7 AT AT W FTTERT
qEt ¥ F[EAT AN [
oG FE IEH MFAA g1 T, W |

FEBRUARY 25, 1964

Budget— 2372
General Discussion

B I o9 T ¥ O R
T A9 g faw A TRfA Ay
qrEy A T § AfET 93 ag freae
¢ fF orgwefaw ¥ goor o <
AT § A W) AR W 99, FE @
&F W IF a7 W T o e $he-
AU X TF FFAY § | ITEW F A
# 1o Y IqS ¥ ag feet—wgAar-
T AATET HAT HE A T AT WY Y
T & AfEa (FT oY 98 agi faeey ¥
TRA F AT AT & 39 Ay ST
3 FT AT F1 TreAfad o AT A
g AR IgF @i g @ fF wew
T & f& & ¥ gwauiez o }
AL &t THRTEATH T § q9 &
JrEafgs T T T8l

IT qATTT FT FAOG o0 AT
Y KT IIT § | A A FTRIT
e F1ag fagma 3 fF Wa &0
88 TTHE T IIEW § THT FAY
g ok oA ¥ Ay fawgw
I &7 I & T AT WY SraAr
g e ewrd e SeEte § mAva
& I § oY I F A FIAT iRy
aifs ITHRT  seEned faw W) F s
T F ¢ gE |

5 a3 a1 qA AT agq 9 FAT
ff afsa IfF o Fv7 qang g
@ oy d o mfrw T oA F
FIET (% A g6 AY 7Y wGRET F qwe
fraga fear § SO T wRIRAT-
@ AR agrigfa & ara fa=r 31 )

AIT FT TR TITFA L | EH
FEd & fF T@ar Amed 9d Ay
tafpr Ay TR & fF w3
ot wfas ag gwdr § 9 Tw HqATMT
F T § R wfaw ofefaddr @
ST gEAT § | THEIATT QhE FOX A
o IHH T [N | 57 waai &
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qr9q § STFT qLAT wrAdy g 5 wrad
98 wTN A=A gFE W w7 gwT
fear | ag oY AX wel¥ Y Ay § ST HT
fams 1w § X7 38 WA T faoer
HIAT B AFL T 9T At ¥ R F
|, o ¥ wrhAr €

st fnfa fawr : Surere wRYaw,
#F @7 QN ¥ ArwEW W &= g
AT W9 qHE F I 9T AT
ST E. ...

Shri Ravindra Varma (Thiruvella):

Maiden speech on Railways.

=t e frr Y gf 3d e
FIM A AT AT T T
Freo ag § fr fowr feelr & & san
¥ g fgeqr Ame ¥ g2 A § AR,
Y W FAR AT AY FAT § IAA
34T O faar Ar agd wAdE gy
STAT @ A AW JIST AT FA AVGTE
%o—9o WA & FURT AN & H X
JNA  FTIAG AT GIF AT AT § WR
T X 9ZF g I« o §  zafay
grem 7t gfez ¥ g A § P oAw F
WIF F AT @ A2t i wIEdy
E (e

garw fewn Gar  f fora & o
¥ fo 9t 9z oF 9T ar AR frawr
f& am qragqR ga 41 ag a7
98—’ F g ¥ gT W4T 91 IAH
AT F ATF Y I AVE I TEX a0
T q9E W W @ R
W 4 TT I av Ag gk A fagr?
T g AT ¥ /YT a2 F qW
feemY & ®= snFar SgET A9 AR Y
Y Y grxa 2@ @ F I 39 fAg
# g g fF wfew 9 nw @@ waw
T I

T wfafta & stgan g fv wfear
F fagdfaar a5 W3 @req vy

PHALGUNA 6, 1885 (SAKA)

Budget— 2374
General Discussion

Y gufear are # g ot a fear o
faga f& aiX & Fawl ¥ qw ¥ qg
a9t Tt 51 Wy 4 fv veF T 9%
TF g qArA qa W wfedr ¥ -
arfear aF T ATEA ST A oY
fagre maadz @1 yore § fr gafan-
A 97 OF g7 JAET a1 AfE
F QA ATAA AT { AR g
WFA e fax qar fear smar @ AY
g Fr ASEW & A §

TN 1T A dg a1g wwd § 5
FTFR X wfy g F faafar § w
T Y gererfat ¥ o AfET qeE
? T F IS AT F AT TouTo
SET FY A et LwAl R IE qAT-
IR qq WfE F9 w7 wlEd wR
EFT faem gom } 9@ AT a% qqRR
FAT ¢ AT |G HAET ¥ Iq FOC
T JEiEY #) gurd AE fwm
% faqdT Totdo IO & WA
27t 9 fFard wfz a3 T
g ag fraf g fam ar ag e
WX GIFTT FqF JoT TF a7
g SR ofawrd mfz a8 o ww
et w0 Y 7 3 3 W) afe
dqr frar A @ w7 & HR GF IO
ey & qfkar< &7 9397 9w QY AT
2 gaar qr  afET @i W @t
qT A mifs 397 a7 351 oF
sfer mafa Qoude sEAX &Y fad
T8 gaa § 7 war & gardy g
J ag F1T & qEIS A8 T 980
fF g ? W ama ¥ mar & fw
F@FR AatH WA qAT FT ToHo
R F T agET A A
o fF TR oA Y #r IEard
e AE WY A Angy W fafrw
&wAt 97 fafaw mrefaal 1 o5 g
sift &= &1 F1q gy aifgy  arfe
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= faafy fas]
faae @ olm AW F oqfEry &Y
WY g g g%

fagre # SAgRm ¥ FAOT ey
@ § iFA fagre ¥ 97 g &
T R A E Al QY B ARA X
fay semzTaTr IRT AW T AQEA *
fot woar IRy faR) &7 ")
¥ FUT Sy 978 {1 A qwwar § fE gwe
saw F ar fggwma & fage &7 Y
g9 § 9foF sraEr § 1 fag § W9
wrm #F1 oF Qar AoEd FEFART
AINERG? F a1 @9 § Troad farew §
FfeT aFoden To ¥ Sy Avaw fawew
Q, g a1 fear o & 1 A& 7g g
¢ & Wi #r 98 AT F o7 a7 awaE-
g7 ST 9371 § H1T SR FHy F 7y
e STAT UTA g | ST aF A=
FEEl FT T g 9 F A d
R FT FgA GLONAT ERT & ) WOTETe]
AgRT WI TR Ag TART T gEa
g fx &R il & a7 gwedtgE #1
a@ Fl § fady arapE 9 ¥ fay
ferdr g7 Ag FTY 73T ¢ 1 zg@ faAw
A 777 @ % oA faiem R 799
@r aFAr [ty o

foy T & & wnan g, ag @gq
foesr gar @ | 3@ 1 HRRT W9 W
g1 § @ gry § fF e w9
g wwET § fggeam ¥ owig, @
g 99 ¥ 9gY IFOH & MU A gt
ST ¥ AR I agr & Al & gaf
&1 g3 fFar | ag & s fawer g
g ¥ agi & arnt #r afafew & oo
@ faerdy @ 1 9 9T AR ER &
uweTds ® T sfeArd w1 @
| FT 9EA § | 99 ¥ fog ag fewwa
fa 97 %1 quedqR 9T ¥ §, fE
wa fefgwe &1 e § 1 oy

FEBRUARY 25, 1864

Budget—

9376
General Discussion

arwifas ara § fF o i) & aadre
QAT §, WAAT 9E F I FT FAA
FHIAT gE ¢ 1 gAR Faer A v Fmaamde
g & 1 Arg fagre & faqar gank foer
Y JTE AT ST R, IIAT FEY ¥ AGY
ST & | EWTX TG T AHE, WEE,
TG WX AT qAE JEL AT § |
g oo goww @, dfdw w@ &
grea ag § fr qgr & S #) gfafaw,
§ gore w1 & o g A faerdy 0

gk Fiedegya # faar £ fF
BY 99 % 919 WA Sfeed w397 | W
g Fgy § PF gk amefwal &1 ag
A, a1 F7 stran v g Forfasw
Y AT FY AT E | T AT G AT AGY
| & | § fRaeT w7 9w g fF
gm @ oY fema gfraa § & ogw
WY W F e SO0 & arg Wy &
fau &g o) gaq o warag fram
afer o™ ga(t #1% g9 @ gy
g1 ¥ei aw fr €yt 9T e, 9w
A foerd & gFE s gEe @i ¥
gefral #1 7@ fowdr € ot d W
g F et #1 & andr § 4 oTw
waegr ¥ gAR qei 41 T wrEd) ¥
fser @, wafF 39 FT T BEY BRY
gFA AT T W @ fry any
g7

I fagr< arer g W &, Afw
THIR RW FT #feew § 1 39 F fAg
qT g9 WEN W W § O
UF e ¥ gAY, &7 FAR WIGH! WY
o1 gFY § | Afaw gew sy & fag
T 9T FTE g g {1 Wgr ¥ wmw
frrerdY &, agi ¥ fagre s2w aF g
% Ia< %W ¥ w9 fraw & gw
g afFw fage & v g faw
T @ ) yEnh faw & s
¥ @ gy gmew @ g wfew



2377 Railway

AT ¥ g graew oirfag AE @
qUaT § | WX W WEIAT gY FT qeAv
omdl, & fraan g gear & ) St
Y ot F §, g gAY Hfved
o7 agt a @ fag dm 7€ ) g
AT T wEA § ) IMeAe "gwEd,
SR AT &Y FAT JUT JH T AT
fadr, @ w9 F@W i wgeEwe, ge
¥ TR ST F A Ady # iy
Y & AT HE FT qEw A S §
Y FN QT grar @ OF 3 9T g
9 a1 g, fag & wrow w9« agr
g Ay gedt @ 1 & faEgw A
m1gar £ Fr go amt & fao ar ewsa
T gwm, 99 gATit g9 Ffsameat &y
g P s | @7 gn qmET PR gw
&1 @A s @€ g

IaT frere § aaegr A a9y
AT &1 I AW gW HewT arsT
7 F@Y £ 1 w9 g # fi dews
T 9¥ W & w7 IR, AVY
Arer 9fg wzT & 1 o w99 & freat
&1 G, I3 9g G A @I, GIE
FAMT g1 AT U2 FAAAT ATT &§ GTAR
g i ssds @ & waa § 3T
EY 9T g 1 97 QA av fEar
uF g

IR g T F% wIEIC AT
T F78 fafrees ar fogdy fafreez )
S Wt S X@q fafTeeT ¥, v ag
q9R gAR T &7 AT MY A | TH
T @EIT § ufemdc gwr oar,
g IR U T A | ) S F AR
= SSfER W AC | A ar g
E § § agi ww w3 § wfag
Qg o & ai< agrh awad & 1 Afe
IT F aw #1 fafreT o fegdr
fafrezt gat @@t 4 mar 1 Qar
wIH AT ¢ FF ¥aw wwwan, a=g,

PHALGUNA 4, 1885 (SAKA)

Budget—

General Discussion
wE1q AT FTAYT wife § sfeaw gfmaa
# § ok g @nr gfemm gfaw & Ag
&1 & g =g § v a9 & Aevmm
F T gAE T W AET AGY FIAT
T 27, 75 31 &Y AT axaAT I
arfgr, aifs g7 &1 I|-mfaat A
FFEATGT FT a1 A9 |

N AT (FEAE) o 9T
1 98 g § AT FIAT AfTC )

=it fawufa fw: Soremer wekm,
@M Im e T g E

Y TR 0 & oar A
gIET T aTd &Y Fg W E | 97 &1
gaTE TEIT T T 4% F" F graw
FTET AT |

o fyfa s @ gm widYETEY
& 1 qfeSY & gra sy fay 9 &
FTIW a8 T3 g a1 faem &0 g®
TAEAT § A A0 G F F4) qwy § 7
TA &1 g€ ady § 9T 9 fgo | 95
gt X foeet # @3 @ A, ar
Tt ¥ e faeeY wrAn g
3T &1 OF q1 ¥ F1 fesar T faav
T+ TP X 99 ST 9T FEf #
g & faq @3 @ ar 32 wad
ds¥ Wi ¥ faq wwg ¥ & @) aray
srg @it #7 % Y HIR @ ST ag
qzA1 ¥ fesslt e | zafae gart wfagf
&1 Y FaT F grar A 7 F g€ FA0w
¥ gar T a91fge A AT A1fRy
f @W 57 Fam wfearzar € o

2378

TR A w oA g “anat
U B JT 37 {6, s EAT 3w orF
s | Y G AT W @ A arer
¢, forw &Y aFIX &, ¥ ar %2 s
# gro oA fewr §  owfs gl
offex o a3 T a7 & e
R Q@FEGT § T w39 §
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Q% ¥R g€ . qfeaeE &
e WY A g€ s ¥ aem ow
g

st frgfe fam : gwrwr @rw A
faar ond | gw At fo= w3 93w
Faar s W E

AT 9 g% I AEA §
g R W A g AW Y e X
oTA IA—IF FT {ACEYGT W
T TF § AT MY W GAq7 FT
qGTI TF QAT A, \WifE gmR
wgi eE AFE A F Y YoEE aq
W § | g ag AT a1 A o
# faq @raT @ § 1 3@ g,
HHY, 9egq, FFE B ToAT AAQ
way ¥ a2 wfowE g &1 eafwg
% 9 § 5 sraw #1 oW agmn
S|

gn mifFarde ¥ vl w1 feeg-
wma § ag wfas § 5 v fow &Y
g Sied fafaee aog, fom 1 =13
fafreex v, fag av =13 wefa
g | AfFT o TF AT A anew
a9 FAA 41 graee g 99 F 0 &
T¥o Gr¥o W IY § AT qTHT A1
& wrefugt #1 Tar smar @ s 9T &
IR F a7 S5 Iar § x5 IR F wweay
R zREd #1 @7 1 ar fE5 uno
o & FATET FRT & ARHAT F1
fafaezz agi agf a=n fzar amar, arfs
2 FET F TR F1 @ qA 7

¥ AR |E€q © a1g § ATGRY
fafaeez a7 a3 € |

st fyfa feor @ @ & ot
Faw ©. w4 & fac fafqze =
aFY § | 919 549 IT F) A 0
qgm |

FEBRUARY 25, 1964

Budget— 2380
General Discussion

T ZTH 3N FUST FY w7 q1F
fer@ &7 | ora 8, o uame wEN
1T 4 T 77 o7 @ gw  Aw
FEN q8aT § fv gw =T & @19 wgAT
T & 91 3 ¥ wuw wfew §

T8d AT feqr et 9% q &
Tgt =TT a1 | gAT A fo Uy fag,

IfF w7 AT FAwE &y
g8 Fifgw T3 FW X M. .

st gaTer(gaT) ;- W ag "

X E )

=t fifa faw : AU AIEE & f
T A FIT Y A 7T |

Q% WA Q& ;ST F ST
grmr g1

st fawfa faw : 3z 3t 56
| fF u fem FrgT 7 fosay
923, afF7 39 Twa 99 gwET Fzar
qr fF g9 ¥ Ffears § ; g 99 T
a1 g BT W WHESIIA AT
ST G g T qg FfeArE g @
g A woe gfear qq a9 fRedt
TR &M |

2EH A9 TAT FEd gHT AT
T A AT § | AT AT 1 GAATE
T g AR ¥ & gy faware
g 5 91 g5 =g #¢, a1 fex Waw
¥ qn gu gem ? o@@m g sAmREY
& ? gw qiw @Y A fgrgena Y A
T & AT § 1 AT qTal FY gAOg
gt fe

N 7Y W wAN owe F T AR
et § M aufar< F19 F7 Ty
g1

Q% WA /e . qufeEre ?
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=it fafa faw @ g, ST # O
gt 53T WS FAFEA] § | Hat G
Y gu Y 7ga o § fv ag g o
T T WI9 F gA TG

forg mgx & ¥ vgar g, @i 0F
ITE WEX § W FEO T FeA
0 1 WY AIZT Frawg ¥
faenfua 1 w13 917 ¥ g7 qEOw
X & 1 9= i o wE-fas A
T I A & Ay *ar amar g fF
T TN Gur O Id & 1 & g
areat g fF gw ahr a1 7w # qasag
fearddl, gwrq @ mEANE ¥ ¥
qEAT § | TF IW LT F, AT €&
FY arqd FIA § ¥ 7H Ty orar & FF ww
FY g9 A oW, WU 8T TEAHE
¥ qrq 59 % 9514 | & g g fr
e fafredt wv @igt @@ 9T A
fafsrs %Y g&w@ &, a8 g 9T €A
FY TEATET F¥ A0 AT Fr aghaad
g

e FHE &1 foqre fawelt &)
IuH Fgr war § fE e AvEAl 9%
SOTRT TANISE gU & | a9 ARl W
T qrer aifedt #7 WA I QAT
g 7R agi 9 W oRiEe @19 £ ar
saret g wfaw g w @ fF e
|TEAT ¥ ST @Yy & | T AT FICOw
AT, T T AT 3G | §F FT TF FILA
g gwar g fF S Al F Sy
FRET &, ar § sar gifeane A,
SarT gAwdr T8¢ o fev @ aafot
ST FY § AT FT awg A ORAST
SR gy § 1 oY wrea & mfent
928 WA A A AT F7 W G &Y
Tl §, zEy wfuw adf 1 fe @
T ATEA 93 YR g g1 €,
FRY & A9 G AR 39 FT FY
< F Y Fferw w3 )

PHALGUNA 6, 1885 (SAKA)

Budget— 2382
General Discussion

T AeAt ¥ ¥ §o g 6 §
g otzi fere 7Y Wt § HR Wy famw
fewe & Y & a5 sy & A T™ WA
£ 1 QXY aga Afdz a0 ST ar el
 Ifr sak fadw e T zAT
g G § gTHTY FY THET 6T
Tifgd @fF IuFT wwAr ag @F |
fam "RAT @ W FT oA«
afuwa &1

g foray W9F F awe § 7 99
a7 A FAF F § A MG F | W
fedr &Y WT 3 ey gwe ¥ AT
grar & at a1 aF I &Y FAFAr S
I & AT TREYT FAT 9%Ar |
fagre &Y 39T =W F a1 g7 ¥ wfyw
ST § 1 ¥ FAe IX AT agr &
QIgereT & | 7 aY gHIR g e gf
FiEnT F1 3T, T [WF 47 FeFRT
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Dr, L. M. Singhvi (Jodhpur): 1
should like, first of all, to accord &
hearty weclcome to Shri Dasappa who
has recently taken charge of this vast
labyrinthine machinery which is the
iife-line of our country’s transport
1 should like to pay my compliment
for the sweet reasonableness and the
thorough  constructiveness of the
Minister who has taken charge and
to wish him well during his term as
the Railway Minister of this country.

I fcel that so far as passenger fares
are concerned, the Railway Minister
has certainly come forwardq with
what I may be permitted to describe
as a tranquillising budget. But it is
somewhat disturbing that he has
taker: the matter of increasing freight

rates somewhat casually. I say this
particularly because the pattern of
public finance and the pattern of

budgeting in the railways in recent
years have been of an orthndox type.
The railway budget has shown a
steady and consistent surplus during
these years, The figures indicate
that the revised estimates for 1962-83,
for example, put the gross traffic re-
ceipts at Rs. 549-62 crores, but actually
these receipts were of the order of
Rs. 56679 crores, which was an in-
crease of Rs. 17.17 crores over the re-
vised estimates. In 1963-64, the
budget estimates placed the gross tra-
ffic receipts at Rs, 599:69 crores, but
the revised estimates for that year,
however, show that the gross traffic
receipts would be of the order of
Rs. 622.22 crores, which means an in-
crease of about Rs, 22-53 crores. The
actuals may even be higher. So, the
justification for increasing the freight
rates is not very evident. It
appears to me that it is bound to
adq to the pressure nf inflation in the
country, because it would add 4o the
cost of production all round. I do not
think that freight rates should be in-
creased in such a casual manner. If
the hon. Minister felt that such an
increase was warranted, then, a com-
mittee should have been appointed
like the one which was appointed in
1957 to go into the question in &
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should be increased.
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I should like to say that the inci-
dence of accidents which baffled the
distinguished predecessor of the pre-
sent incumbent of this office hasg to
be watched very carefully. We have
now the report on railway accidents,
from the Kunzru Committee, and 1
cannot fail to pay a tribute to the
work of this committee, which 1is
thorough and which is highly useful. I
should like, however, to raise cer.ain
issues in respect of certain recom-
mendations and observations made by
the Kunzru Committee, and hope to
elicit from the hon. Minister 1 satis-
factory reply in respect thercof. It
has been observed by the committee
that:

“The incidence of important
accidents during the last six years
hag shown a decrease on the broad
gauge and an increase on the
metre gauge, where it has been
throughout higher than on the
former. Further, the disparity
between the two has been widen-
ing ang deserves the special notice
of the Railway Authorities.”.

I would like the hon. Railway Miris-
ter to tell us what has been done in
pursuance of this finding of the Kunzru
Committce, and whether any special
measures have been taken by the
Railway Administration to see that
this widening disparity and the large
incidence of accidents on the metre
gauge is reduced.

1 woulg go on further to another
observation made by the Kunzru
Committee. This is in respect ot the
ubiquitous human factor, which accor-
ding to the committee, is largely res-
ponsible for most of the accidents. In
paragraphs 90—92, the committee has
observed:

“We find that there have been
persistent shortages in several
categories of staff on many of the
Railways, mainly on account of
inadequate and defective planning
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to meet the requirements, Ve
suggest the setting up of a Man-
power Committee on each Railway
for assessing in advance the stad
requirements. We also suggest the
creation of some supernumerary
posts to meet unforeseen shorta-
ges of staff.”.

I should like to know specifically
what hag been done by the Railway
Administration in pursuance of this
recommendation, whether such man-
power committees do exist, whether
such supernumerary posts have been
created and whether unforeseen short-
ages of staff are properly and ade-
quately taken care of.

I shall now go on to another obser-
vation made by this committee, with-
out referring to the various detailed
technical findings of the committee,
and that is in respect of research,
which I think should have top prio-
rity and which is of the greatest im-
portance. The committee have stated:

“We note the extreme inade-
quacy of the Railway Research
and Testing Centre in regard to
its equipment and personnel and
also the limited range of its work
and achievement against the vast
background of the requirements
of a large organisation like the
Railways.”.

Every year, we have been pointing out
the inadequacy of research in the
Railway Administration. It is a vast
undertaking, ang it should be realised
that in the modern world of tcchno-
logy nothing can be done with effi-
ciency and in a fool-proof manner so
far as accidents and amenities are
concerned, unless research is pro-
moted on a very adequate scale, A
country like ours, which is in the
developing stage may have some diffi-
culty in finding the necessary per-
sonnel, but the Railway Administra-
tion should go all out to find the
necessary resources ang the necessary
personnel.

13 hours.

T should like also to ask the
Minister whether he would lay a
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detaileq statement on the Table show-
ing which of the recommendations of
the Kunzru Committee have been
accepted and implemented and wmnch
of them yet remain to be implemented
and for what particular reasons. I
read, ag most of the Members did,
during the last week in the press
that the accident on the Frontier Mail
on, I believe, the night of 6th Jznuary
1964 was found after investigations to
have been a result of a deliberaie act
of sabotage by persons who remain
unidentified. In the emergency, we
have particular need for strengthening
our security organisations in all walks
of life. In all departmenta] and in-
dustrial undertakings, we must ensure
that the undertakings are security
conscious. We witnessed only some-
time ago the spectacle of a vast im-
pairment of the machinery, wvast
damage to the machinery, in the Heavy
Engineering Corporation at Ranchi by
a fire which could not be traceq and
which could not be put down in time,
We hope that the railway administra-
tion will to show an increasing aware-
ness of security requirements in all
walks of its operations.

I should like, before I finally part
with the subject of freight, to find out
whether the Mudaliar Committee’s re-
commendations have been implement-
ed in toto, and in particular whether a
rebate of 25 per cent ig being given
or, is proposed to be given for all ex-
port commodities.

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama.
swamy): 65 engineering commodities
have recently been given concession,

Dr. L. M. Singhvi: T hope a clearer
statement would emerge when the
Minister riseg to reply. I know certain
concessions are given, but a specific
rebate of 25 per cent was suggested
by the Committee for certain commo-
dities. Has the railway administra-
tion accepteq and implemented in full
that recommendation ag indecd the
other recommendations of the Com-
mittee?

The Minister haq rightly expressed
satisfaction about the performance of

8386
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[Dr. L. M. Singhvi]

the railways last year. But 1 should
like to add a caveat that there is no
ground for complacency or any smug-
ness. We cannot permit ourselves to
be deluded by a false sense of compla-
cency just because we have at the
present juncture seemingly adequate
carrying capacity. I should like to
refer to an instance given by Dr.
Antia showing that even in terms of
carrying capacity the railways are not
in as adequate as it is claimed. Dr.
Antia points out in a speech which
he delivered, and a report of which is
published in IRTDA Newsletter—
organ of the Indian Roads and Trans-
port Development Association;

“It is about the reports appear-
ing in the Press to the effect that
railways have spare capacity at
present. Let us not be lulled into
believing from them either that
our transport position is happy
today or that it promises to im-
prove in future, or that we can be
spared a repetition, nay accentua-
tion of the sufferings causeg by
lack of transport in the past three
years. 1In the first place, trans-
port shortage is still with us. In
Bombay last week, I was looking
into some reports about the posi-
tion on the Western Railway
whose latest wagon loading figures
relate to October 1963. The figures
show that on 31st October, there
were indents still waiting for
wagons although their demands
were placed as early ag by the
4th September. We are told that
the wagons could not be supplied
because the indents relate to the
metre gauge section ‘quota desti-
nations’, ‘restricted destinations’ or
‘special tvpes of stock’ or 4o metre
gaure wagnons’. But if certain des-
tinations are still subijecteq ‘o
quota or other rectrictions ang if
certain metre-gauge wagons ~ould
not be supplied even 58 Aays after
they were asked for, ag the figures
showed, you cannot claim tihat
the public are not suffering for
lack of transport”.
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This is a matter which I hope the
Minister would attend to,

. Shri S. V. Ramaswamy; When was
it? A
Dr. L. M. Singhvi: I will pass this

on to him. This relates to September-
October 1963, on the Western Railway

Even assuming that the railways find
their psition and their carrying capa-
city relatively easy, there is nothing
to infer that it is not a cyclical phe-
nomenon, and we may again be faced
with a dire shortage of carrying capa-
city as soon as the stee] plants in the
country have begun to produce all
that they were expected to produce
or when they have made the prcgress
that was contemplated of them. I feel
that if this caveat is not kept in mind,
we may again be faced with a situa-
tion where our transport system may
be thrown out of gear and our life-
line, both because of the emergency
and because of the exigencies of
development. may be put in jeopardy.
It is also necessary here to observe
that after all if the railways have
achieveq this carrying capacity, it
shoulg not astonish anyone because
lJarge sumgs have been earmarked
during the past as investments to be
ploughed into railway development.

I should like to conclude this sub-
ject by saying that the existing cusion
should be maintained and, if possible,
it should be augmented because the
needs of a developing economy are
such that a short-term seeming sur-
plus may indeeq be a misleading sur-
plus and may not prove of any avail
when cumulative pressure of trans-
port demands begins to exercise it-
self on the carrying capacity in the
country.

In this context, it is also necessary
to observe that railways should allow
other media of transport to develop
and should not ask for any special
treatment whatever for themselves. I
shoulq also like to suggest hern and
would like the Minister to comment
on this—that inland waterways which
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have been neglected for a long (ime
should now be placeg under the same
Ministry ag the railways so that this
neglected field of transport may re-
ceive a fresh fillip in a proper pers-
pective.

I should like to say that passenger
amenities continue to be ignored in a
large measure. Even though every
Year, we encounter a statement from
the railway administration that a
great deal has been done, a great deal
still remains to be done. I am sure this
is something which the Minister will
readily accept because it is a public
utility department which has to be
constantly on its guard to improve its
services. In particular, the sugges-
tion made severa)l times for appoint-
ment of a committee to review pas-
senger amenities, particularly in third
class, should be accepted. This com-
mittee should constantly go into the
various grievances of the . travelling
public in the third class and also
attend to the various deficiencies of
coaches in thirg class.

I should like in this connection to
call the attention of the House to the
report of the Estimates Committee on
the Integral Coach Factory. At the
outset, I should like to congratulate
this factory on the excellent work it
hag done.

The Minister of Railways (Shri

Dasappa): Thank you.

Dr. L. M. Singhvi: | am glaq the
Minister is here. I am quoting the
recommendations of the Estimates
Committee, of which he was the dis-
tinguished Chairman for many years
and which work he carried out with
great success and distinction, The
Committee was not satisfied with the
cuts effected in the coach building pro-
gramme and felt that there should be
a third shift, It said:

“They consider that the shortfall
in the production of coaching
stock during the above period”
(that is the Second Plan Period)
“was extremely unfortunate ag to
this extent overcrowding on the
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railways, particularly in third class

coaches, was not relieved”.
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13.10 hrs.
[DR. SaroJiNi MaHisHI in the Chair]

The Committee was constrained to
note that the total anticipated pro-
duction during the Third Plan was
less than the total Plan requirements
for the period. The Committee
suggested, therefore, that the Ministry
of Railways should endeavour to match
production to Plan requirements.

Shri Dasappa: What page?

Dr. L. M. Singhvi: This is the sum-
marry of recommendations, at page 65,

The Estimates Committee also said
that they were informed that if the
existing sitting coacheg were replaced
by sleeper coaches, it would, to that
extent, reduce the number of
passengers carried. The Committee
further says and 1 quote verbatim
from the Summary of Recommenda-
tions at page 68:

“ . . . the difference in the
ear-marked sitting capacity bet-
ween an ordinary third class
coach and a three tier sleeper
coach is only five. The Committee
would, therefore, suggest that the
railways may endeavour to pro-
vide third class sleeper coaches
on all long-distance trains which
involve night running of eight
hours and more.”

I would be very glad if the Minister
says something on this recommenda-
tion made by the Committee, which
would actually revolutionise passen-
ger amenities for third class passen-
gers in the country.

The Committee also felt that the
programme for increasing the fre-
quency of de luxe services should be
augmented angd accelerated because
these services have proved very
popular with the travelling public. I
should like to know what is being
done in pursuance of this recommen-

dation.
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[Dr. L. M. Singhvi]

I would like to refer to another
aspect of railway administration,

namely catering, which affects us all
while we travel, I am not quite sure
that departmental catering is in a
satisfactory state. I think that a fresh
look should be taken at the state of
railway departmenta] catering now,
particularly in the context of higher
prices permitted to them by the
Administration, because, in spite of
those higher prices, it appears that
neither the quality of food nor the
quality of service is up to the mark.

Dr. Ranen Sen (Calcutta East): It
is go'ng from bad to worse.

Dr. L. M. Singhvi: My hon. friend
Dr. Ranen Sen puts it in stronger
language, I prefer to use somewhat
milder language. But I think that
both of us are agreed that depart-
mental catering is in an unsatisfactory
state, and I am sure that the Minister
will not summarily dismiss this
matter by merely paying platitudinoug
compliments to departmental catering,
because I know that he is one of
those who likes to look closely at
things and the substance of things.

In this respect, I may also refer to
the state of private catering, which
also is not very good unfortunately.
In fact, it is the deficiencies in private
catering that rightly prompted the
railway administration to undertake
departmental catering here and there.
Private catering is a legitimate line
of business, and certainly it shoold
be allowed to exist. I under-
stand  that recently the Rail-
way Board has issued orders that the
existing private catererg should apply
afresh at the expiry of specified
periods, and that the periods, have
been made shorter, and that each time
they should be licensed afresh, not
taking the earlier license for granted,
and not that they may be dislodged
enly if necessary in the interest of
public good. It seems to me that it may
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open the flood gates for official corrup-
tion. I am sure the Minister has his
hands on the pulse of the country and
the society in which we live, and I am
sure he would realise that arming the
officials with the frequent exercise of
such power, which is apparently bene-
ficial to a large number of caterers,
may also bring in its train oppor-
tunities for them to make money by
giving lic'nces I think that oppor=-
tunity should be curbed and curtailed
in ag large a measure ag possible.

As it is, the private caterers, I am
told, face a great deal of hardship. I
know of several instances in which
they meet w'th all kinds of harass-
ment and hardship. I think that ap
effort should be made really to see
that they are not subjected to any
undue harassment and hardship at the
hands of the bureaucratic machinery.

Then, I would like to ask the Min-
ister to tell wus about the current
thinking of the railway administration
in the matter of zona] reorganisation.
This is a matter which has been agi-
tating the minds of many in the
country for a long time; particularly
in the part of the country to which I
belong, there has been a great deal of
rumour rife among all sections of the
people that the creation of 3 new
metre gauge zone is imminent. )i 4
that is so, what are the outlines of this
proposal? Where would the head-
quarters be located? I say thic parti-
cularly because in the part of the
country to which I belong there i< no
sizeable development going on and
every additional office in that place
meang that there would be increased
economic . activity. We are, therefore,
anxious naturally that the headqarters
of this new metre gauge zone that is
pgoing to be created should be located
at Jodhpur. Other places might have
equally legitimate claims perhaps, but
I hope the Minister will be abie to
give us the details of the proposals in
respect of zonal reorganisation if it is
imminent, (anq it it is not. at what
stage of consideration it is?) and the
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current thinking of the
administration in this matter.

railway

Before I conclude, I should like to
refer to the railway services. Certain
regions have a complaint that they are
not being given a fair deal. I am not
in a position to verify or vouch for
these complaints, but I think that if
the volume of these complaints is a
persuasive factor, then this matter
requires to be looked into more
thoroughly, more closely, than has
been done hitherto.

Shri Dasappa: Can he tell us what
exactly wrong? There is the Railway

Public Service Commission and the
Union Public Service Commission.
Dr, L. M. Singhvi: I am told that

there i3 regiona] preference in certain
appointments., As [ said, I cannot
verity or vouch for them because 1
have no personal knowledge, but the
volume of complaints is so large, parti-
cularly in respect of regional prefer-
ence, that it deserves to be looked into
more thoroughly and more closely
than hag been done hitherto.

1 would like also to ask the Min-
ister to look after the staff a little
better than has been done so far. They
were given a certain increase, but as
00N ag this increase came, the prices of
essential commodities shot up, neutra-
lising the benefit of the benefits
oonferreq by the administration.
Perhaps the Minister might think of
giving them rations from railway
grain shops or similar more tangible
and lasting benefits.

The problem of accommodation for
the staff is also very actute. I am
told people have to wait as long as
12 years or more for getting a small
house. By that time I suppose many
of them retire or get transferred. but
the problem requires to be solved.

Similarly, the problem of enforcing
discipine and courtesy on the rail-
way staff without victimising them,
evoking the complaint of victimisa-
tion, has also to be looked into,

2199 (Af) LSD-3.
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A representation, which has beea
widely circulated by the Guards par-
ticularly in the Northern Railway,—
1 would not like to refer specifically
to the details of it—should also be
1ooked into because it appears to be
a very elegitimate one, and I hope the
Minister will have occasion, -either
now or later, to consider it himselt
and the legitimacy of the claim,

I thank you very much again, and
welcome the Minister and give him
the very best of my good wishes, with
which I am sure the good wishes of
the whole House are associated, be-
cause he was always commanded am
enviable measure of affection from
all quarters of the House,
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Sgl & (a9 ¥ ¥y fewded
defar #1 gae § € 98 Fgd ¥ foh
o & f5 o & fou ofwee a7
e gW AN ¥ | g AN Ay ¥
feaRdies d=far g1 | afew gw su%
g gg it Ry ¥ W 9wy §
for Su4Y 1w gl ¥ sgawar g 1 IR
i TG I AR AT § Ig I 9%
1 A § A9 WG | 7 afg feure-
Hew defwr a1 sygedr v @A #
as; feard AT E @i & "W & ag
Fgn & foar da g fr oo Fi fee &
TH R 7Oy 9% M 774 wfeq fr ag
feurdiies Ffr g s o1 7 9974 ¢
zafed & wr & ag T fr 9w 7€
feurdires defor § Ter @) S & Sfew
gl X Feded § fow 0% ¥ A+
Hifsg & o Qv T A9 F1 IGIT
T g, gufar & s #1 éae o
TF 3R & 9@ & afEw w6 WK
A § AT 9gT X IF 17 A
T & | fores o) wR agr av
I I g ag SuFH f 1 @F AT H
Iuq fl qER wf w1 gade &%
fear § W 9t wgiw @g § we
&t g5 & for 98 99 @ w1 faw avg
® v g ? & o avgew fr guwe
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[ =7t 510 fro wgerer ]
WEET @G g7 AT X A7 $T 3
Ffrmugagnagar F ..

MY WEAAT W| o WT AT I
#1 mfae 3 3 & ¥ "R FrEew
w0 § fx 9w wrdt #1 w9 WA
Ffeer &7 faur armm |

=t wo fRo mamﬁmw
T & Tg & wow |rq 95 gwiar
VYT 9T g4 & U o1~ ag g9 w0
femama & @ A= g

H qEAAIR @ WEATT qE
FA 1 W Awwd 77 fem s

=t w0 fqo mgea @ SET AF T
Q-AR-TET0w T FATH AT qEEe @,
LR &7 UF FHE UQ@Ee 37 & H{IY
O G|l F owI-A9T @I g U
¥ wifgn v adum Fom faeew
v fefagas faezw #( fag g & Q-
WEATES faar o WA @ 1 W wey
RERY I/ F1 & +7g ¥ TEA, q I
w1 wrew gAm fF agt Fgi oarivar
R IR FR g7 Frmr o9 wvew §

¥ 79 HATHY F aR § W9 TS
@ waE e T § oA &
IRfR +7an g & well wgmy &7 0%
AR FIA Y Fiforw £47 1

st Fro ATo famr@  (wraTeRiS):
T wgEr, # agy WX gaAC
# a1 fir o@ 37 fufree &, qa a1
&, g ST off WY Fw FTOR T
§ 1 gufo & g g i & wof ae
ITE ATHAY T |

Ay TRAT AT 1 7 & FF A
woHT & 9T § off a9 Fgq §, 9T #
¥ agd arat #Y orEvg TEY fear S wwr
8, Wit www g g R st of

FEBRUARY 25, 1064

Budget— 2400
General Discussion

T IYHET St q IS FT T TG T
2 ad | & agan § 5 9w agt A
gar faeew g1 fr Tl Y a9 #
BMA T &, I § @ T 7 q
g, I oy Y 9Ty W fEy
F1 orva fear vy 7 g wgw I
FEY & AT A §, WAF A g) wRAT
4T wEt gt gwdy §, sy | gw Hre-a-
T ugl ) Sy €, wq faar g1
A § WY F qwd @y §, afaw
gu #1 1§ s 7@ fuerar g &
T A I°% are 7 auv froy faar &
ar I AL A IqAT 4T AT § ) T
qt Ay & 2 fr % o tefufrguw
&1 W FE TS AAT ST, A1 G@H
ug a2y ot & fir fe g g fratfaw
gEva, afad I9% 919 B HEH, 999,
& T aF ydT TET qorT 5 9qE ar
# g7 g | i Fafezat ot foedt s,
Ft AT wE ST TE T § 1 Wy
o7 Sl gHTE &AW GY @Y gm-T
F g g, a1 fHT quAT /T grew &1
TRy qATE 3T A WA MG Fi I
AT GATA FT F75 HULT AL E

FI q T WY TF a0 i TE W
B gy a7, AfFA 39 9T w0 o A
feur e | & foz g@ a R AR IME
& formr amat #1 o W wgEy 9gv
T A 2 gFY € WA a7 & faay
wzw & favn ag & qfoy omd fr g
IT I H CEHHT ¥ A IER
ST g F @ 2 fF faw e
Frat ¥ g §, ww=rg &, o amal
TR gf, wW #@ e afaw @
o #1F @ a9 FEifay F9 g
& sz |

 oFE ww oA fr o wR &
Fefufregem ¥, W3 & mowradem i,
vrreade g ww o ¥ o v
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g FT gFar g | AT gAFT 3@A0 7
2 f o grgade gf &, 7 3 & faa it
w§ wHER I 37 & fag @7 fFu g
& F FAge § a0 7E | HI AT TE
¥ T F FIT FLS FT 1 g0 g, O
ag WETA #1¢§ T[gT AG TG FE
or gFAT & | &, T6 T S wfa A g
& ¥ 1w AT wTy Ry a@, @ oW
st & gty €1 | Afwa ag A g
f& =t &1 39 wwlq & feaar s
g, A 388 frad annfas goo

¥ gR IF aral w29, fog &
arfrar 3 w17 faaq adt af gamw A8
SLERT §, A1 37 | a2 WE Y AT T
7  f% fam-3-faa yg gefafaeg o =ra-
UG UIE (IR AR S i 7 CUME o
fagfeat aga sarer =dt a1 W@ €1
9gY HIAQT FWH 9% 0F Sto Yo
UHo TZA( 4T HWIX UF To &o UFo
TEAT 4T WX F AT AT GRY A1
AT ¥ | WS T I I/ R F—
3% T ¥ A 70X & A 9 miweze
dm, Wk, o= & feeRiyEr o
AN T, gwE AT T Fv
wEa g ! F aga SR §
A s s 7 8, wwf £ -
a fear g

e fafre a1 ofie ae @E
Tore & sfagra ¥ e wftw Y, AfwT
T A€ § Yo o ¥ og@ ¥ A oA
Feaars &, ¥ @ oEr @ =fgg,
M dew-nfadz &, ot o gt &,
for ¥ et g @ & A AW
¥ AT SETd gifee AT @R | 39
| g W At TW-wgd A
aF w3 &, for § T 5w qrATREE
B & 7 gow g @ § AR
T o TAATEEE ) &

IJEOrEEy W fafiee fNY
ToE oy F A9 33 o< Frar

PHALGUNA 6, 1885 (SAKA)

Budget— 2402
General Discussion

“The Houe may recall that an
inspection organisation was set
up under railway control in 1862,
to ensure that coal loaded by the
collieries conformg to the gpecified
grade for which payment is to be
made by the Railways. This orga-
nisation has been built up pro-
gressively as qualified personnel
have become available.”

Tq w1¢ gAAg A fApear | 398 /v
Ty gé, g9 qE S e €
T TITAA T OF o ATTHSA a7 {74,
A WATEA T 98 9dATEt SArar
Tg | W TN H FTH F FYE HIAAT A
ZHT, ®E qUT AR gET, AT I A~
AT &1 F4r Ard ¢ fafaey Argw
#1 Fan gg Jfgm ar f& z@ owwi-
AT FT A9E G FAT AT FHT |
39 & Wt TZ IU AU Fgwars T8 F,
@ 7 1T s ga !

MO FT AR ¢

“There is also a corresponding
organisation, assisted by an inde-
pendent Investigating Agency, un-
der the direct control of the Rail-
way Board.”

gg A8 qaraT W@ § o g &7
T G 2, T T w140 fn g, arfw B
AT TR 9% fF T # A ooy
oS ar griATEEs @A rd T E,
Jqy wefafiem & @ gaw g,
T TFIHE gE AT I9 § A FF A
wraeT gu1 AR faw 9t ¥ fev ag
g T &, ®OIW ¥ ag IeW Q@
U

Ty T ¥ TG §, IfFT 3T A
g W AT A J@T S

ST TF AT FY TTHHE FT A £,
a9 ¥ 9w Tfrwday o gArd gfiw S
2 @ gIg Ao ¥ A1 q ge e
A Bede faur o g 99 fred
FRiw #Y fgar ¥ fag aga @ wredaew



2403 Railway

[t &1 ATo Frary]

FWRW E FfFw dwew aga dew-ufase
& o AW o X ogw A
ARz + & § W A wwfq 7 3,
A TET A F AR F R IR
Y vl i < g Y s e
It dmad gwadw s g
wWET A A SFE G AT WA
ITHER SF TG wew g g & A
9T § I & ¢ fF T e I
g 8, Afe ATt At & ar § A
FITEA F1 Freeaadr frard 3T §

g ofqn g7 Mu ifsw gz T aw
wiferr 1 gwar qeto—t9 ¥ q=q @,
1889- ¥ I Fm Qg0 @ WE,
AfFT 988353 ¥ a8 73 F7 955 &
T ) ATE RO WIF & faew Ay
FEAT 98%0-%q H 3ots 4t T¥
RIS TG 3,305 ETTE | o AT
A OTF FHAT U2 I AT AT
¥ | HET A9 q TG 98%0~¢q H
9390 TFST gU A 9eEe-€3 A
UY¥Y gT | FE AT IR AT 9
& 37 A Aew W F gy
WETHT H GedlS Surer gi € @
TWET FTOT o F gaT Ay &y
W §, TR AT IF | TAX AW
sufery aa & a1 few ot feafa
qmdgaeaiafign WA
Y AN GHT FTY F, TEEIST S Ay
JE H 395 0 A A A I oA
&t @ 1 @ A Fa A% ), @
ATH oy famy eare AT fEd |

o & FTE A oarm w7 A E )
Ta o fafoerw fefawm fafre &
Fran fFn § 1 fafosw s
ot wR_agt § 1 wfE A AT &
wagfade £ & W O § | 7 §fedde
iSRS TE § weT & fafreT
@ <9 7 77wy § § & Ao

FEBRUARY 25, 1964

Budget—
General Discussion

AT TGT ST W aga AN wHaA
¥ faoms @ ST @ E ) T g X
T A9 F9RY § 5 o9 9% ag Aww-
ARETA FIQiade WY q9 aF Tg
IAENRE G FW T g ! fafesw
fefagm & FOITT #1 =79 W
AT TRET AT A & 99 F ag g
A FaW TR § fag
T & | ST aga A Al F A g
gt & 7T I AT g A e g
fF g7 A ATAR WTES ¥ HAmET 99
At AT AE 9T gET & WX TEET
FTI07 IgiA ag T & o @ AW T
F arg IF1 I feuedew W Srew
AT § WX A9 IR TEA AU AT
aFAT & | UE g § A9 7 foe
FG | U grerd H F 47 A1 e A
foat #3737 § ar feFe Fogex AT I
FE ) 3w At FY o 9§ 3
T 31 77 o fefae & ag QT Er
aifer fr St 3w H w1 R A
§ 7 wERT g §4, I §9 fams
q W AR, §gAT § I fafdewey A
fFar Str &% | 9 % W9 3 A9 F
uAnHT A T a8 ag A A
fae 7@t &% | T fefawm &1 W
THT T {5 g FTWC T ¥ T F1]
F @F | W7 wrAQ & & f5 e
T IR T Y | £ w "o
fe & 3T art Y fe % aF
IuF forw oo &1 o oY &, T
T g ard ! W e & fE T
s 3fEan 3 &%eOw aF T 9o &
AW qT T qA § | ;T ;T AT
aamy & fr ot g3 fefaw 1 59 §
v st fem gufcd¥e § ok fomsy
fafase fefawm & war amm § =@
&t 1 foid FT gFar § w0 ot ?
STTHY THET FH AT QAT FET KO
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fored 17 F7F a7 AEGE @ A

foet atg @ FwHSw WY T
forar T &, SEF A ¥ F Qi FEw
AT § | A wfede a A Faw-
Zea w72 # A gro| F W Ty Aqw
frn  afe awt fig o & 97 Y
+Y #7§ St TEY faear £ 1 wT AT
I9 TrEq FT gER F AG wiar |
™ ¥ TEde £Y g, TWH! 99 4 |

ae-fritfes siw &efar & T
¥ & ofuF Fewm A TEAE
# ot g & &Y FE ATE g fF ey
 Aifewr &, afafam & o, oremiw
& @q qT FIN F qTY AT I F 409,
ag gfaer @t =ifgd 1 gwa A d e
[T A F T A AR F qA
g § afF 97 awgad a3
Ffem & At av 7 fer s @ AR 3
#* 7Y e St € 1 o W A% A
et &7 oy W gAY ot & A
Satg qF A& wrar 1 fewfwfa-
e oe fefewm & ag & &=
Afgd | W my FEE A F gade
TR qH A AE Q¥ & W9 F oag WY
A ¥ fam do= g o & wo #v aan
a1 § v fea forer afaa & sosy e
fFar mr § o% fivw fFm & s A
frar & 1 9@ T ag Y 9 0
ATEe wr9e fFar smar g O oF AT

FT AITT AT A(qr 2 The matter has
been considered and everything has
been done in that regard.

gt aF A w o@ae & @0
Ty { o @ 7 ¥ mrvar & #57 feam smar
g Mazredamd ol W F oo
@ oF & it § 2 fer A
Bl g1 @ww & @ Wk wafEt
® X famr | F gure W A E R
firelt oft FeT ) w10 QA gfive & e
7 A% g Fw M A ag DA w7
Aife awfrfrad) Mo

PHALGUNA 46, 1885 (SAKA)

Budget— 2406
General Discussion

v w1 2 far T @ vER gE

RUAFMM AT | MR AT EH TR W

THH) WEET T @) qg vy F {fade
F QI | T X AR ww F 2 H
N IuFT T qE-AT FAFET A
F RI9 X W 0F gfae § @ @&
gfre ffd sk e A gfe A A
gfre ffer dv ANfw Aoy fr
Igat Gy afe faet forg g QA frer
T o @ g g f& mfeex
gt ) s fer omen #
T A N agr agT & A W0 T
&t ®’w wx afew 2 faar smar & AR
et a gfw ar &, e & g v
TS QAT §, T8I 9T OF & ARHY
) 2fear mar & 1| Ay g e d
77 aml ¥ wf fefeaw 4@ awl
sy =rfey |

T, & AT AR & e AT g |
AT M- ofs ) arifas |
@ | gHT ST faA-a-fa qgar o
| g AT AR ¥ AR -
HFI T E § A gH AN Feb-gerrae
ot @) § A fRT ot g T M-
gw dferew a1 Fifaer w@F & ewra gt
faet ot @1 & | M e F7 J@F aw
grary & g fid /) 3@ A omreEr
qan o fF et {8%o—% ¢ § qXwey
Y FTE AT € 9T ML {¢ {2 A 9T
qT JE 2853—%% H a8 R0 M 30 Q)
T | e T o gauy-yE X
STEl 3% 9TAE 94T I A L% H
T FT 3I¥ { WY | TE T W T
SfY ATy ERT § | sa% o ofvr, e
FAE W fFw a@ & wrg A N
oot afag 2 @wa & )

ot AT wt o @ ¥ oW
T TR W W E T R T
Lo S
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ot gro Ato famtt : @ i ¥
T XL ) DA A E A A7 A Ay
6T §, 58F) oY w7 ami qw oA &

AT & FAAT qEE@ A gy qww
® N aF +H § ) AT B o W
foaas ava A + & | AfFT v @
¥ w3 T A @ gwAT § 1 qav g
fax fawfy fr <t ¥ way fagre &
wATEY ¥ ®UT Y NrE@ 1 Ag A0
A afaw  wfaww w1 Twc d
T WA & o @Y
oA fag ¥ wed maAde ¥
T & qarfas fg=t & feaw wrae
frar qr wY mr a<at A agr @ 49-
v oRemA g Y diferw A
M & =T A wfaww &
TagEl ¥ Wt fagdn &% &, Iy
or fegoeaieas w@ar & 1 AR w7
TATEAR, FAYL g TOqE 24 &
fouw oy wgar & @ @i T gfew
Mfeqw ¥ 3T+ I F 479 2 g3
£ @ Fden ag ar § R fame
¥ Fowl £ age aga w9 A &
xafaq & wga sga g fF oar ar w
T A W gfaw wfgwa afay s
WAL QT A FL AFA § AY g AG F
wewt Y gz Jfar fe 3 g ar figdy
Mfegn & 997 ¥ I fag g5y § |
oS # Jqq [ F WG qEA g,
fery # 3 w1 w &) fagie & @
T safaat g€ & faa 1 awg ¥
forme g @ o o fagie
a ¥ gat ¥ Afea § v 7 9 0w
W wER A oawd aw fag
¥ 7 AE, W €@ F1 A §7 A ®H 69
T wE

g wgaw : we T wARR
wfgar

araFT 9t & Fad @reg oAz
ws § 5 & e ¥ s At g e

FEBRUARY 25, 1964

Budget—
General Discussion
T g9 & 1 WY WOAT WO awre
LEgN!

o 1w wATEe Mg (wrEmam):
T WgYed,

T8 ATAATG §AEW . gWTAE AgRaT
wfgg |

oo Tw wAET Mgfay ;e ¥ &
FEAN E, WS WEIRG | J0-33 WIX
&JY Y QY 9T gH A qgw FT @ E
AT qrq § w9 F0F TF ¢ g WY
¥ QIATAT AL 97| AR TH AT H
IfA I W gar Ty 3, 9Ed ay #*
wF @A § | TEfAU g4 ¥ qgy av ¥
AT F FG FRA F A X 0F 97
qeT JrEar § fF Aar & gEt a F
aprad § AT gy feafy § 7 oW
T qt s § 399 warey A fF gt
ggt W19 F fesat & TEAWR saAver
grar & AfFT 3@ ¥ A9 aqrg gaEer
ara o qaent § fF Sfmeara & qEras
¥ gy 3T AY qzfaai w0 F09 gAY
¥ dfwy gfiea@a # 3 &1 FrrRT
JET AT YT 3 ag FAIY qG § w0
03 A § ) zEfa & Sgm fe
gsit wX & M ¥ UST FT AT AT-
qifat 1 & wERT giar g, 99 fE
TROFT 1 39 & I o v g W9
3 o =x #1399 ¢ foam & qog Y aga
FEET g ¥, 3@ ¥ I@ wiwe &y

~

S|

gra & ¥ 737 #1 T A T7TT-
ATHT /YT E/TA #Y FAY F AT S IS
fed 3w g 1 wIYGL ¥ & FT HrEAT
W R A1 § afwa fewe W wra
T@T 74T & | AT A S aar”

2408

T g § & Wiy # oyrw &gAv
argar g, @9 fawwl #1 qow, AfEA
WE F A @ AR, 5 owe g
T I3 A WG g F A, AT AR &
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IY EH FTAY, 4g 3F AdY § 1 Twmfeai
[ wwdr o A aW W fF W
mfeat & 2 ¥ T & A s
fear svar, wmY 7 wwg g ¥ @wm
agr fear | ag ®r A Ay § wawt
g FA & & oF faw w7
AT ATEA E 1 TE HWY TS s AT
THIW X FTEY §IT A oY qr@weqr Y ¥
w91 % 37 F qarwra & wa F fesai
& I9IY ¥ qraeg § $18 wIEAT TATARTT
g R, g% WA & | ag I F TAOAT
g | 5w s ey 2 s 7@y gwTH
wToq # FuHYay #7 F 5 347 qvAen &
¥ gt A T FgA oAvgar g ofw
I AT F TS F[ TEAHTA KA & I
Il FY g7 A 9EAt & ) 3@ & AES
T 9qq faeett ¥ yomraa & ot 7g7 gHW
AT @ A F ograw F A Ay
JeErEIT &1 F 39y ¥ faw 1 fegwa
Y 7TTET Yoo % A7 iAW g F
faqr®d R0 TH | A A F ITT
gufaa @At w1 q@ & WA IS

T Y AT s FR TEW AH |
Afpaim AT & o 3@ @ &
A AT 7T & ag AnEy T § b e
TE A FEE F AT

wg ¥ @ dFaeg ¥ o qiarw
N aqenar agw fE S F fgg &
I HaAEE Y @ w7 arfgy,
IT F fgg &Y @Y gu 1 a1g R
mdagaat g wawag § T
o qUS A 3 MieAr TR a¥ Y, 30
T A &Y ¥ 9T Fy FAr 2 |
I ¥ T aTE ¥ O & 1T g
@ qrY # A & feg gfean s
wWaed g famam i fw
0T 30 T1 Yo FINT TYAT A MIEAN
WAL AN ARG H EH
Lo % T9AT fATAT & M 30 ®T
AT E 1 AT A 3o FUIT FAT I9AT &
IFF AT W FATGHT T FH 2T

PHALGUNA 6, 1885 (SAKA)

Budget— 2410
General Discussion
TRy ¥ Tear T A Ay srarat
¥ 0 A7 3 WIT EOGT AATAT AT AT
g ag s gfmr T & e
‘ﬂf{& | q fore~ Roo st ¥
fegFma Y fFa I F AT, qUArm
T F AT g ¥ IR AAT § AR
gty anfed | & ow RgTw % A
afrai ¥ w0 917 FAMT OFS THA
ffaTl #7 IH0N, oW N A TAHT
T @Y, o1 g F AR fagEe §
TF, TF T 37 FUS TFT JHA AARIA
Y S FEALE T i §F wrod
F &I | AT ATAY FATT ATAT AT )
¥ ¥ weng faun f Aifew ¥ 2 T
1 37 1 wfuFTr g1 I 7, fw q qAT
# fAeTr ¢ W) e ag g A
frareT Y+ § ar Wy A I 1w
&7 I FIF AT TOF F IAAT A4S &
fa oY e oy | & T AT fggEr
F AW AW FT AT AEH E fF ow
I FATHY AT § oY qUAET Y fAwTET
T TAATH AG) F@T AT T FaY AWT
g T < I51A & I8 agi T frmam
%1 HIA WY FATH G AT AR
@ avg ¥ & ux W g9 0 A
g1

At gAY ® o 39T AT A
FEA AT AR T W@ E

o T wAgT Aghar ¢ Fdr A
I FTT G ST | A qERT A A
aag iy fear & 48 ar § IEC A A
Sard T |

Mt s &t F oAy 9y s
AT SR § 7 9 wda I e
o & s ¥ 9 ove faur | 9% wwd
T mfedl &1 WY @ &

o T wAEY Wifgan ¢ ¥ A a®
R g fF 9 'R, @ fF oard
qeraaT Y farere &, 9w A &
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[s10 Tw w7RT i)

S faar sy WY W afey ) e
HY 39F Mg w12 & fod A wgr 9T
¥ & wer a1 & g FY ferET | g
m A A AR AFTE F G F ¥ I
It AR A R ) IEE a9 ¥
T T FT JA19 TE AT Afgy 97 )
HAY WERT FT XY AT G F TG AT
AT aifgd a1 fF ag oy fTery o
A F, gt TG | Tg Fq_
T WifEd 9T

ot AR at @ WY Ig T
forg 3 gt 97 {5 a1t &FaT § S AT
qNE { FTE T A0 AT EH IH FT
& T w5 AW FG

o TR WA Wigar ;- & i
FAAET 5 qEY g ArEt e o
#9 afear & FEEwET AT 0

st fegrer fog (Treay? ) - -
9T F TR AT g F Ay ¥ FE A
foraT o @ Sfe w8 "arer A faa
o

o W wAgT Afgar : 7= ¢,
oqiT T AT WTH F AW FT Ay |
AT ST1g M WA F Ay § i W
Fr qeft 7 ST aOE SR JIE HE
FIE AT T A a9y | 99 9
& % § | fegEnT F wrraiwr
AR 3 T gl & a9 fww T qr
T F9OT FW I AFAT ] |

a9 T g4 ¥ Igor deltuar
F oY [0 W@ 1 A gwTr v Wiy
Trr & ST TN SART So WA &
a1 fa zend &1 W wfeer & AT
form zo® & 3F wfedi Y gw w
FY & a7 Igq FTH FT 81 AT FIAT
LR I ROl I
AR ¥ T wmr fr omEe R
w=w F1 fad g vy ¥ fad adf

FEBRUARY 25, 1964

Budget— 2412
General Discussion

TF FUT AT AT fFAr @y 99
FERTETT § OF G TR FT AN T
fAwe & 9T 5 g FE TYEl A
o ¥ a9d w7 AX | 3§ F weATET
Jq I ¥ AfE & gE wr
T §, AT W g T ¥
o ¥, Y ¥ goE §, SR A
qW qRE 4T W FT AT I3AT & TF
9F T A § IW gWG AT q99 @
FFAT 2, AfFT 97 T AE FE @
7€ faar e, qgr O A T v
FifE AT FIE gooAT FAA T FRT ALY
Fiza & a ¥ w1 7§ T
frrer =fed |

T UF AT AT TG § NAE
Frqey ¥ 6 agt T & AT F7 GO
FT & fA0 OF FILGET G aTar |
Tg A ST T & fF wEl @w o A
feafa # v 74 97 Y ear @ I R
forar Toms § AT 21 AF § WA
T I TATE F AL AT ET @A
ool gl & | @t &1 fFEer o
AT AfEATH e & FAfed e agt
T FTC@HT G AT LT EW |

zHY qg & oF w17 frare v g
gt ¥ quo @fext @1 uF sEGATT
G FT 09 93 AMG 79T FT @
gy T § | T 39E fRoag
et ¥ & S, FgEET F F g
e @ 5 & qgrase & ange ag
o Y, wErrg # &Y | @, T
T AT H I Heqe @i oy
fergeaT & AT SATH F1 AW F HTH I
¥ wraer @@ | g TE g ey fw
FEAFT, TAE AT 7X@ & AT
et @ A

ot ¥FR ¥ ArreEan g &
I qETHT ¥ § ogr ag SqvET STATE
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@ 9 § Wafeat F1 AT A F
wwE FT AR A7 NG &F A E ) qgT
SR ¥ Fror a2 fgear qreT ar zfeor
sEaIraFAr ) fofwd & AwEa-
TSt qE TAEY FT QAT ST A IFITY
o "gast ¥ 78 7w | oy fay ad)
AT 7g qgT AFay faaw 4 F wf-
affedi w1 09 @A ARy T I
T ¥ | g 99 ¢ faddy quad
¥ | zafed s fafad & Sreane
% ¥ IAF & SR & T o f
AT Fi T Y TIT GIAAT BT ¢ OEH
FOHIX A O el § At AT A8,
AfFT s T|r X fer 9@ A fee
AREETE 9T A @@ qSAT § A
F AW |

Y g ¥ ¥ $B a9 T I0-
AR Y qATH & @A ATEAT B |
qr| T A IR & qEOER Y T
¥ & ggar oA g fF A T &
qafedl ¥ I FaTw #1959 I
Y T AWIAY TR FA AN WK
A T F AR & 33 FUT T |
I8 & gr% qre wAw grav § fF de
T & T I HATHT F G TAT AT
T &

TF A A F8 g | 4 T W
aF frardt fgge Tww I FA T F
A AN ) AT § F qgT 83 IF gAY
TR F & oam E

% wTAAT ageq AT T A E

o T wARET Mfgar : I at
Foag Y wrg o 0% nr § . oqar
TE Y § A F owey § 1§
g i z@ *R FAT T # ¥ fea
a1 fgear Q& st Fv & fow Fv s
faamdt feama ) smaw & 1 g7 #T T
TS Y qFAT § | TS AR e
3 Fgr fir fege Fw &7 smar &% 0
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faege Iwqee T & 1 W @ A
aFar | fad oF & 9 @ T Y
X T F el 71 "W #9, faegw
Tw FA T WX F Ay 1 w7 Ak
TATH TAET A & | AfFT A Ay
fFag @ o a1 ¥ oF R TR
i fr 3% T F weat & qoaR §
a1 gad TRl 9% TAEAT faegw a9 A
fear omd, fas Yt o & 77 fesd
A o F | F wel oft ¥ 77 g e orw
# 7g garer BT A WOA QA A
g ar g fr oS &ier #0 a9
gt T T gAT qUT FEAT §
fora vear & fr 34 93 e wwit 359
g w1 wR Mg I9 arer TAr FT Q1
IR I # g I oy o | ¥fae
TR I w7t fer e wg A%
FTH F § A ITH TS & {7 |
THFTTF S IU & | Sy Fare A
faerar § fF dreR @7 & sl
£ &% ¥ WE I ¥ Fy oy i e
TS At AT SF yAEdr I | AP
TS o9 g Snm g9 ogeE g
fr doy == ¥ qgEfed e
fear Sy, I TrETHl 7 W qerd &
a § W@ AT Y|
14 hrs.

§ AT F AT AT ¥ a
1 4% ot 7Y e T ager ot g
qr1, Afe a7 9 7 7EAT & TEE
rRT @ T F ity wT S S
¥ X S AER g a1 ag fud
S & grar an, JfF wq s A g
&1 & o E fE S AW & wvae g
g ag weuT E@aT § ) AfEA wa s Y
2\ 59 W F¥ I A7 grew woa
g Y AR T w7 A7, WK
g M F WF awEl 71 g TN 2
fFI@amM TN amRWE) @I
F foaw AYFT § et o awrd &

2414



2415 Railway

[¥ro T wART W)
MWFAF fAg, TR TAE
aafETt F1 e @y § W5 W 99
=X & #13 UHo dro g1 T W WY ST
rgrE w0 ¥ AfeT L o g
rgrg AL AT TEX gErQ wEI
' |T @y Y, gAY aegan foedy W W@
2 ot Fag & s g fr s ge fei
* fg @t A7 wgY o ¥ fesal w1
fasge wem T famr av@ & s
BT I | T § FFTL HT &L AFAA
atgrr gz ¥y gmfem &1 T FX
T A Y T NEF FUS F1 AEIAY
oAY ¥, zmd faEr Sy o @
A FEIT AT A 0 AT oarAr qY
90 qT qY FT(E, A @1 A AL
oo & W1 %7 FIA ANT I & AT F
faer srdw | s ag fesfasn qE
AW F w2 fr A qvE ¥
& o 7 & feal Y 53w 7@
X T IO | AG FITH AN AT
<X § A AT, AT FAR A
wrgE s T Agd - & W &l
RN F A A AT ATEAT — ArER
€ § qA qAT A1 AT F AL FH -
I A TR A W A T
o A A

Shri P. Venkatasubbaiah (Adoni):
You have forgotten about Shri Rama-

swamy.

TMo TH wAET Afgar : -
wTHY |TgE a1 gAe S § 0 Afew
% TH I97 I | KT ATH ALY A0
WMEN | W FIR F T F AR
9T F F qq94 AT A T AHEAL
T A F AT |

wq % gar g ¥ g a1 @nr
weeT ¥ faar 7@ § o qw & #af
T e foam, gw & el e §
wa T wE w oAl 7 1§ wae
At 7 § I § W g i S
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g ot g7 fag 3wl A T w0
S g 1 wfea ag aF & oqw & e
T | AAY facgT 9T | 7Y AT QAT
& fr &1 aw & 72 fir qu ANA F 77
F art ¥ X amw I} 71, 7w Ao
FAFAF NN A ST g2 I AAT
gAT A% 7 O, A HE IR A3 fF
w79 wwr F 97 F faArs 7,
zafery o #41 HEA q9AT & w@P
&7 7 @, AT ¥ 2w A% F1 g0 RFAN)
# ggi Ay ¥ fqo o §, 7 we
9T JE s g o wafan & raan
g f5 9@ aF @ T AN AA-
wfed 58 IAT AW 3ATT FEYWTS
FO T2 fEAA 7H AT Ay ¥ oww
aw # Ay 7R F gEmiEn w1 ogfan
¥ o AAEfAT = A
R & W aEsfEs iz w=we
I | S AF AT A A7 A nrfaEr
9w w7 0¥ fesw a9 A aq s
qEHT IAFT FINF FIq A faed
S UM T X A O A A
oTEHY agT AT & AA AT AT
& w7 & gEt Al &1 AW ¥ g6
FTY @ g ar &« dav F7AT Twwaw
g1 ¥ 7gr o a2 wmy xr faw aE
FEIAT, U6 o & IqFT AT TG FAT
g 1 AT gEer THT 3V WA A
g1 & 7g wr ar 5 517 grar 1 3q4w
T TEAT § 97 IqF I TF W
Fo fr 3w awe s a8 AngwfE
L4

=6t 7@ ¥ & ww ¥ 35 wagd
& AT # FFA AEA § | WO F A
aHwE WA 9% § 7 S WA, 19 T
TR sfgaaa @ & 1 oQr
Wy o & ? o agT aw avgEg
R § @ T ¥ Ay, I F QY v
¥ femma ¥ @3 & ot sy T O
£ I} g wud AR W Td ¥ faer
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¥agmiaar e qar g Gw & F
age Fg 9T, TG0 ST HAX AT A
TAST FT IITEIN AW T & | ST AT
FTEE T € F g ey o § AT St
F9 dITEE T § IAA &0 w94y femw
AT § | AP FH JAQTE TS & wEME
;M FE A FAR AfgE qr oA 7
Ty faq 5 faswrfe #oar argen W&
Foagd ¥ fr awmw zed fr W@
g a9 & oA HqrRe 7%, ST
TAF 9T T(W YA AT R WY
FOT Afem 1 wFA Wi wF AT
FAEIHA TR IAE I I A
I A 9T FT FqT  qRAT TIAT & AR
fex ar v #ft7 & faq go wgmi
ot fsm s 8, A R qw g i
T &7 5 AW ¢ o1 & | WIS a
A & AT 7 A # AR A0S A
AFTC G T A AT I

QF ATA qI€q . gIET &7
qAH

o TR wAER Afgar ¢ M
FTT FT A9 Fg qAFT ) | A0HA
& @ g g e wgmd war wgar &
™ A W ¥ aE g § w1 A%
TaA Agt & faae g% fF w18 qdr
HAEE qgIF FT WG AT A RN
fre 1+ & @1 39 939 ¥ gead ga=
g | AfeT ag ggara qgard W
¥ foad 7t afer aw aiad & fag g1
XN 9w faar w7 wefverr w2 § oo fe

TR F AR, R AT AR feggeaa

PHALGUNA 6, 1885 (SAKA)

Budget— = 2418
General Discussioh .

fErgEaT 1 FrTIr AT UF A&
R AT gEAW FOW GH QA
& fae 7 Frfow Fam f5 q@
I FTH FIF 39 &1 AT | AfHT T3
g gy Q& g oawdr § w9 fw
aagd ¥ ¥ qTST T AT v B
B FTHT & fAaq aH a1 g 7 3@ |
T FH AT AR AR |

T TR IS AFAF IR HG
TF T TR AT E | WA T JIE AL NG
A G| GTET AYEA F 7 AT T
L7 & Sy, IAHt Rt aret v Ao
gt @ frar onan, agi oF oA
TAF A AR B fag sra
&1 98 9T T 99 I | qAwT F
ux afer @gg & wffaafedt wr
AT AT AT, 7 FLT ITHT NFA &
ferer faa mar | & 7 ag &Y oF IJqEA
fear 1 @& dwel W g
I ETHFIX qHTA AW Y
TAAAT TG F B0 T T AWIT &7
g Fgn & grIAg @1 Aaew
e, faeger @t fag @ oo,
Fifs gaTaa aTHY, @Y AR
Y AR TG, IT & AALE wfawr
& &Y, aY IEET qIAG I AHY ;T

STTAY |

o ¥ 919 A qYA F AT 9
FLFR FE@TE |

awmfa wgew ;. AT A
Fgg A gMI L FIE XA
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[Fwrafa agza)
ITET WIS gA qrEet o Ffew wic
NAY AT @I §

$Q AEEG GAET ¢ TAFT WOAT
wavT g 37 Afwg

wanfawdam . Wi we faAe
# g $fsd

WMo TH WAL
wg §owe IJWE

wfga : &

oF a1 & {e¥s W fEemr
€ | 39 W gH "Gt FT@ 9EAA avei
®7 I59T I qE 97 | AL {IG AU 0F
ora N 6 oF T FIGH ALY ATH T
&fEzT 41 76T FT WA | gH A
wg1 &Y dv7 92 w7 gA5 § Iy @rar
|7 AT JATF  TH FNG | A A
@A TGN 4T | gRA G AW A
¥ A IFAT @AT AR q0@T | =
& X & ¥ Fgr a9 S9R W Fed
#} @@ 9UEr T |

@ femr gene @ F
& ¥ qw amd | F ¥ g ey g
TGV BleT 47 | AT A a7F T AL AL
TAH A HAFA GFAA AF FT
ot o F g @ o7 F G oag
IO AR gEIR W HT TOF
T &, qEewEl A R A ) 3 uw
AFIAA WAWE ASAT g &
T a8 I A qwwwr @ qEen
T [T TJAAHT  9FAT FX § |
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a ¥ wg @ At fE 7 M7 qnAy,
afT ¥ 1T A WA | e @A
et FY Arw oW o, qERR ara
1 o m | wfaT & ¥ daen fear e
ST & T AR A1 o @ oL
=17 agt & wgAars aEd F1 78 o I
{fF @8 af & faq ot I
gag ot FE o e &M
AN w0 & faw ozw oqw &
FH TG 9 gFAT | FG AT HAA &
IA ¥ gw A W oawm FA fF7 9,
Y owmw frc & g fggena
g FE aTAr avgAr g AL A
@ a1 Afgr me oAww =
g WY ¥ ¥ @A AareA 1 @El .
a3 AT wRAET # A 3T aqS
IgFT AT AT Z AeoAWM g7 faA,
fergears &  amgAsd, frgena &1
wTargaT &1 34 faAr wrw 73 ¥ ST
¥ guas T 77 /AT 3 1 A wfaw
# fire 75 aa g f § o&w 5@ #1 &ma
g f& feadr st @it g€ 4, faaen
T £ oA dE o R
Z

g wgRd, ¥ wWT #®, I
sS4 WY wRaTs AT E )

Shri S. V. Ramaswamy: Mr. Chair-
man, 33 hon. Members have partici-
pated in this debate so far and almost
everyone of them had a good word to
say about the Railways, The comfor-
table position in which the Railways
are placed today has been appreciated
by them, generally. While doing so,
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some hon, Members perhaps under a
misapprehension that we were gloat-
ing over the position that we were
better today than we were two years
ago, said that this is perhaps due to
the fact that there is a dullness in the
economy—that certain other sectors
in the Indian economy had failed to
come up—and that that is the reason
why the Railways are in a comfortable
position today. They have also said
that there should be no complacency
on our part and implied that, when the
traffic developed, as it is bound to, we
would find ourselves in difficulties.
Therefore they urged that we should
not be complacent in any manner. We
are well aware of this fact, namely,
that though we are in a comfortable
position, our obligations are there;
that by the end of the Third Five
Year Plan, we are expected to carry
a load of 245 million tons and that we
have so far carried about 180 million
tons and there is still a big gap ahead.

We set for ourselves a target of
18 million tonnes last year but actu-
ally our performance was 174 million
tonnes, What has somewhat depres-
sed us is the fact that though we are
prepared to carry even 21  million
tonnes additional to what we had al-
ready carried in 1962-63, traffic is not
coming up to expectations. This is not
a matter of rejoicing for the Railways
at all; it is regretful, because there is
investment of the national assets and
if they are not fully utilised, it gives
the Railways ho pleasure. We would,
on the other hand, wish that other
sectors also had come up to the
level that was expected of
them and had given us full traffic
and made use cf our assets to the ful-
lest extent possible,

) Fortunately, things appear to be
Improving slightly.

(At this stage the time bell went of.)
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Mr, Chairman: It hag been wrongly
done, He may please continue.
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Shri Nambiar (Tiruchirapalli): It
was an accident.

st ST ot & (F1T) © qw
giw 73 ¥ fau § | dox faw o€ &
it wE T &

Shri S. V. Ramaswamy: What made-
us somewhat depressed was the fact
that, while in December 1962, the
number of outstanding registrations
on the broad gauge was 60,000 and odd
and on the metre gauge it was 36,000
in September-October last year, the
number came down to a bare 13,000
on the broad gauge ang to 10,000 on
the metre gauge. Fortunately, mat-
ters appear to have improved some-
what. They are looking up, and the
number of outstanding registrations at
the ¢nd of January is about 30,000 on
the broad gauge and about 20,000 on
the metre gauge. This is a sign that
things are looking up, in the sense
that we are getting indications of
more and more traffic that we want
to carry, I hope, as things develop,
the other sectorg will produce more
and more commodities,—industrial,
agricultural and others, and we shall
be flooded with the traffic that we are
eager to carry,

While talking of this, certain hon.
Members mentioned certain related
financial aspects. There is apparently
a conflict of views as between hon.
Members. Some hon, Members would
ask why when we are in a comfort-
able position, and when we have got

so much surplus, must we have this
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little 2 per cent as increase in the
rates? Some other hon. Members would
suggest that the return on the capital
investment js not enough and that it
should be increased. A certain other
section would say that the contribu-
tion to the Depreciation and the Deve-
lopment Funds should be much more,
In the midst of these conflicting views,
I think, the Railway Ministry has
struck a very correct balance, and in
budgeting they have followed very
sound and correct principles,

Some hon. Members submitted that
the budgeting is not quite fair and
«correct and that there is under esti-
mation of the revenues and overesti-
mation of expenditure. I am afraid,
the figures do not tally with this pro-
position, nor do they support it. Yes-
terday, my hon. colleague mentioned
one set of figures: I will give the other
set of figures.

Taking the seven
Years’ Budgets from 1956-57 onwards.
Budget Estimateg of total is Rs.

3061:29 crores, the Revised Estimates
total. is Earnings Rs. 305967 crores
and the Actuais tota] is Rs. 3063 98
crores. So, over a period of seven
years. out of about Rs. 3,000 crores,
‘the difference is only to the tune of
Rs. 2 crores. The percentage can
easily be worked out.

Shri Nambiar: It is not generally
-done like that., You will have to do it
fronm year to year and not take the
‘average,

Dr. L. M. Singhvi: What about
1962-63 and 1963-64?
Shri S. V. Ramaswamy: I have

noted this point and I am coming to
that, T will quote the other flgures
also, It is not merely with regard
to the actuals which my hon. friend,
Shri Warior, emphasized that the
Budget should be related. Some
other hon. Memberg have mentioned
that the working expenses have been
exaggerated. Even that is not correct
Let me quote those figures. For these
same seven years, the Budget Bsti-
mates have been Rs  2394'44 crores,
the Revised Estimates Rs. 243240
crores and the Actuals Rs. 2423-03
<rores. Even here the difference is
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quite small. You cannot accurately
estimate the total returns correct it
100 per cent. There may be some
difficulties; there may be floods, in
which case the earnings may
decrease. There may be fall im
the total production in the coun-
try. That also will not give
enough traffic, and there again the
traffic may go down. Or, as in the
case of last year, 1962-63 the sudden
spurt which my hon. friend has men-
tioned, wag due to certain exceptional
circumstances. The North Eastern and
the North East Frontier Railways
alone had to carry much more load
than they could ever think of carry
ing because of the emergency whicb
brought about a peculiar situation in
the country and a great deal of traffic
had to be moved to that area. 'That
is the main reason why we could not
accurately forecast.
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There were other factors also—
increase in the price of coal, excise
duties, diesel oil and so on apd so
forth—which could not be anticipated.
These are the several reasons for the
diffgrence; but the overall picture, as
I submitted, is very correct. Even, a8
a matter of fact, with regard to 1562-
63, even taking that particular year,

I would like to submit that the
Budget Estimates of total working
expenses were Rs. 423'94 crores,

the Revised Estimates were Rs. 430.28
crores and the Acutals were
Rs. 42952 crores. I must congratulate
the way in which the estimates have
been done. They are, more or less,
accurate, and even a permissible
variation, a margin of 2 per cent, is
not there. It is much less than 2 per
cent.

In this connection, certain matters
have been referredq to by my frlend
Shri U. M. Trivedi. 1 would like to
correct what he has said. He referred to
the return on investment indicated on
p. 87 of the Explanatory Memorandum
of the Railway Budget, and my friend
quoted a wrong flgure of 1.8 per cent
which is the percentage of net surplus
to Capital-at-Charge instead of reading
the figure 6.2 per cent according to
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the revised estimates of 1963-64
which will be the percentzge antici-
pated, or percentage of anticipated
net revenue to Capital-at-Charge
before making payments of dividends
to the Genera]l Revenues. That is the
mistake that my friend has made.

Then, Shri Warior mentioned that
this budgeting is oriented towards
balancing it, rather than based on
cost accounts. Even there, I would
like to correct my friend and give
some information to this House. We
have now carrieq out cost accounts
on several factors. We haq already
got figures with regard to the ovcrall
transportation cost per ton km, for
wagon km as indicated in the pub-
lished statistics which are submitted
to the House. With regard to the
average unit cost for terminal, mar-
shalling, transhipment anq break-up
gauge points and special services like
repacking of less than wagon loads
and so on and so forth with all these
details, we are now able to work out
the cost factors with regard to specific
items also. For instance, with regard
to smalls, we recently hag to raise
the minimum from 50 nP, to Rs. 2,
which was based on cost accounting,
to show that the charge for carrying
these smalls was much less than it
ought to have been charged. That is
why we raised it. We are also revis-
ing the transport charges for coal. It
is again based on the cost of moving
coal by rail. We are pursuing this,
and we have a distinct branch
working on this subject to give us
more and more details of the cost of
carrying particular items over parti-
cular sections and so on.

Now, I will mention a few other
pointg which have been raised in the
course of this debate. Almost all the
hon. Members have mentioned
passenger amenities. It would be too
difficult for me, and it is unnecessary
also for me, to go into the details of
the various amenities that they "have
in mind. But I would like to submit
to this House that, as against Rs 3

2199 (Ai) LSD—6.
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crores provided last year, the high-
light of thig year's budget ig that
nearly Rs. 4 crores have been
allotted for passenger amenities and
we are issuing directives to see that
no amount of this is unspent and to
see that maximum utilisation is made
of this amount in order to provide
passenger amenities.
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Further, I would like to mention
that my friend Shri Narasimha Reddy
said that, in order to relieve the
congestion on the mail and express
trains, there should be shuttle trains
between certain points. It is a good
suggestion. It is not that we are
aware of the need. But the difficulty
is that there js not much of line
capacity everywhere. The goods trains
have got to move; the express trains
have got to move, and if there is any
leftover, then only we can accommo-
date shuttle trains. Even so, we are
now having shuttle trains which will
help in relieving the congestion on
certain sections. For instance, we are
going to have a train between Hubli
to Birur, and then another train
between <Cannanore tp Mangalore.
There has been a demand for further
relief to the passengers on Ernakulam
to Quilon section, We assure the
House that we are examining the ques-
tion. There are only two through
trains and two shuttles. We are
seriously considering why we should
not have one more train to relieve
the congestion on this very congested
section. As and when questions arise,
of having more shuttle trains to
relieve the pressure of traffic between
certain important points, we shall give
them the best consideration and do
what is possible under the circum-
stances.

Now, the question of concessions
has been raised. Agq you are well
aware, the concessions were removed
because of Emergency. But gradually
we have been releasing one after
another, several itemg that enjoyed the
benefit of concessions. First of all, we
removed the ban on circuses, then
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dramtic troupes, and students also
were given concession and so also
artists and kisans. We are thus giving
all these categories concessions, We
are not yet in position to fully lift the
ban on concessions, because we must
aso provide cushion for any emergency
or any difficulty that may arise. It is
not that we are hesitant to give these
concessions, We will most willingly
restore the concessions, and this matter
is under constant review. As and when
appllications are received from insti-
tutions of all-India importance and
so on, we give our very best consi-
deration to those applications; I hope,
in course of time, the ban will ulti-
mately be lifted so that the conces-
sions may be fully restored. We are
hoping for this.

My friend, Shri Nambiar, mentioned
Railway hospitals. He made very
caustic remarks to say that there are
no medicines. 1 am sorry he shouid
have said it, The Railway Accidents
Committee went round the whole
country and inspected our hospitals. I
would invite my friend to read that
passage where they have paid a tribute
to the Railways and said that they
are second to none in this country n
medical facilities. There may be one
or two places, at one or two times--
I am not sure; there may be—there
might have been the shortage of
medicines somewhere. But that would
not warrant a general sweeping state-
ment which is derogatory to all the
Indian Railway hospitals.

Shri Nambiar: All costly medicines
are being asked to be purchased by
the patients and ordinary mixtures,
coloured waters and acqua are being
distributed to patients. I am speaking
out of my own experience.

Shri S. V. Ramaswamy: I am sorry
my friend still persists in that atti-
tude. I hope he will kindly read the
report of the Kunzru Committee.

Shri Nambiar: Let us go there un-
noticeq and visit- the hospitals. I am
at your disposal. Without showing our
identity we must go there,
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Shri S. V, Ramaswamy: Certain
questions have been raised with regard
to halts. We are not hesistant about
giving these halts, But there are
certain financial implications involved
in these halts. We have also certain
other restrictions regarding the crea-
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tion of these halts. Unless there are
3} miles on either side, we do not
generally give the halts at inter-

mediate places. It has been calculated
that, for Broad Gauge, a halt costs so
much and for Metre Gauge it costs so
much. Unless the traffic is such that,
without diverting the passenger tra-
ffic, there is additional new traffic
which warrants expenditure, we do
not accept halts. For a flag station, it
costs about Rs. 50,000 to Rs. 60,000
There must be a return on that, and
for a halt station 1is costs about
Rs. 10,000 to Rs. 12,000. We make an
assessment every time. When petitions
are received, we forwarq them for
examination to the Commercial De-
partment, to find out whether they are
financially justified. We give a liberal
look at such requests.

There have been statements that
there is a large amount of pilferage,
and reference has been made to the
loss occurring to the railways thereby,
I would like to sumbit to this House
that we are seized of this matter and
we are constantly vigilant about it.
There is the Railway Protection Force,
and at all levels we have issued ins-
tructions that pilfering should be put
down and the properties entrusted to
the railways should be properly
guarded and transported carefully. I
must say that the loss due to thefts has
come down. I have certain figures to
give. In 1962, the number of cases
reported and registered was 6,777; the
value of things stolen was Rs. 4,95,000;
and the value of property recovered
was Rs, 22,700. In 1963 the number
of cases reported and registered came
down to 3,636; the value of property
stolen came down to Rs. 3,91,000; and
the value of property recovered in-
creased to Rs. 38,500. I will say that,
in the overall picture of this, it has
to be remembered that the amounts
paid have to be judged in relation to
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the total quantum of freight traffic
and also in relation to the ruling prices
at the time the payments are made.
Viewed in this way, the relative
indices, based on 1950-51—100, will be
as under: In 1959-60 the index figure
was 73.8. In 1962-63 it came down to
54'6. Even in absolute terms the
amount of compensation claims has
come down by Rs, 20 lakhs between
1959-60 and 1962-63 in spite of the
large increase in the quantum of
freight traffic in this interval,

Apart from claims prevention mea-
sures generally, I must also refer parti-
cularly to the contribution that the
Railway Protection Force has made in
this whole matler of reducing thefts.
These figures are illuminating. The
number of running-train thefts was
1,392 in 1960-61. In 1961-62 it came
down to 1,224; and in 1962-63 it has
further come down to 1,125, The
yard thefts have similarly gone down
from 700 and odd to 570. The goods-
shed thefts have also come down from
638 to 476. The value of booked
consignments stolen has also come
down. In 1960-61, it was Rs, 3471
lakhs, and it came down to Rs, 1661
lakhs and Rs. 17-69 lakhs in 1961-62
and 1962-63 respectively, The wvalue
of booked consignments recovered has
also shown a slight increase,

So I may assure the House that we
are very careful and are equally con-
cerned about these pilferages and
thefts and we are paying constant at-
tention to the problem,

The question of bookstalls has been
raised again. There is no question of
any firm having a monopoly on the
Indian Railways. That monopoly has
been broken. This firm, to which re-
ference has been made, has bookstall
contracts at 306 stations. They do not
have a monopoly, and some station
contracts are held by others. The
agreements are for a period of flve
Years ending 31st December 1966, and
are renewable for a further period of
five years, provided the firm’s service
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is held to be satisfactory. Therefore,
it is terminable if the service is not
satisfactory. Book-selling business re-
quires considerable experience, and
large organisations are required to
ensure that the travelling public are
served well in regard to reading mat-
ter. It is not as if these people have
a perpetual monopoly; there are other
firms who have a number of other
bookstalls. Even at stations where
they have bookstalls, we have permit-
ted the sale by others of books and
publications of non-profit making
organisations like Sarvodaya, Gita
Press and other publishing concerns,
so that the general public may have
the benefit of their books also.

Coming to the question of depart-
mental catering—almost every Member
has spoken about it—we are certainly
concerned about it, we are indeed ex-
ercised over it. We are straining
every nerve, to see that the best ser-
vice is given to the travelling public.
The objective in setting up this depart-
mental catering was to set up a high
standard of catering, a standard
higher than what the contractor would
give whose motive is profit. This de-
partmental catering is done on a no-
profit-no-loss basis. The loss was
somewhat high previously, but we
have brought down this loss also, We
are checking up frequently these
catering arrangements. There are
some inherent difficulties which
we are trying to meet. The normal
restaurant cars can accommodate only
a small number of persons. Now that
these restaurant cars are open to third-
class passengers also, there is a rush,
and therefore sometimes quick service
is not possible. With regard to the
dress of the bearers, we have given
extra sets of uniforms to them so that
they may appear neat and clean, The
vessels are of stainless steel, and as
far as possible we see that the medium
of cooking is also good. It at any
particular point or occasion there have
been lapses, we would invite hon.
Members themselves to check up and
see that things are corrected.
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[Shri S. V. Ramaswamy]

One hon, Member, Mr. Das, 1 think,
made a slight mistake in giving the
percentage figure which gives a com-
pletely wrong account of the Railways’
performance on the mechanical side.
Mr. Das said that 51 per cent of the
derailments, according to the Railway
Accidents Committee, were caused by
engine defects, I am afraid this is not
correct. What the Committee has said
is that, during the period of six years
from 1957-58 to 1962-63, there were
3,611 derailments on the broad gauge
and 3,975 derailments on the metre
gauge. And they said that, of these,
141 derailments on the broad gauge
and 164 on the metre gauge were
caused by engine defects. These
oonstitute about four per cent of the
total derailments on each gauge. This
is what they said. And, in the subse-
quent paragraph, the Committee have
said that “51 per cent of the derail-
ments caused by engine defects were
due to bad maintenance of engines.”
Therefore, it is 51 per cent of that 4
per cent, not 31 per cent of the total
derailments. That is where I would like
to correct my friend Mr. B. K. Das.

Now, with regard to engine per-
formance, the overaged engines which
have also been commented upon, cer-
tain facts which I would like to place
before the House are really illuminat-
ing. The following statistics show the
improvements resulting from improved
maintenance of rolling stock. Locomo-
tives (steam), the percentage of stock
under and awaiting repairs, in 1959-
60, for broad gauge, wag 151, and it
has come down to 14'3 in 1962-63. As
regards coaches the percentage figure
was 78 for broad gauge in 1959-60,
which came down to 7'6 in 1962-63.
Similarly for wagons, the percentage
has come down, from 3:8 to 3:4, and
so on. But the real, important, thing
I would like to mention is this. The
engine-kilometres per engine failure
have increased very considerably,
showing that the maintenance of
engines is now of a better standard.
For instance, for B. G, in 1959-60 the
figure of engine kilometres per engine
failure was 99,346, and in 1962-63 it
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has gone up to 1,12,000. There has

been similar improvement for M. G.
also, Therefore it shows distinet im-
provement, and our maintenance is
much better than what it was pre-
viously,

My friend Mr. Narasimha Reddy was
much agitated about the movement of
mangoes, betel leaves and other perish-
ables. I may submit to the House that
the Railway Board is seized of the
matter. We know where are the sea-
sonal demands, what are the seasonal
demands, and what types of commo-
dities. Whether it is oranges from
Nagpur, mangoes from Bezwada, gur
from Kolhapur or Anakapalle, or
bananas from Bhusaval, about all these
things we have a clear picture; and
whenever we know that a particular
season is coming on, we try to deploy
as many as possible of the wagons re-
quired for that particular area, and
by and large we have been able to
satisfy the demands for the movement
of these perishables. For instance, last
year, we had no complaint whatsoever
from the orange-growers from Nagpur
and all that they offrered was moved
without any hitch. Even so, in regard
to mangoes, the following are the par-
ticulars of the loading, for instance, in
July, 1963. The demands outstanding
on the last day of the month of June
were only 6 under ‘Coaching’ and 2
under ‘Goods’, and they were also
cleared early in July. A number of
coaches have been given, and I do not
think that my hon. friend need appre-
hend at all that there would be failure
in regard to wagon supply. We shall
certainly take into consideration the
requirements of the particular area
for the particular commodity during
the particular season and see that the
goods are moved without any failure.

Shri Nambiar: There is a lot of com-

plaint about the movement of mangoes
from Trichur to the north,

Shri S. V. Ramaswamy: The term
‘north’ is a very vague term. I do not
know whether my hon. friend is re-
ferring to the movement from Trichur
to Delhi. Anyhow, he may kindly
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write to me and pass on the infor-
mation.

Some hon, Members have mentioned
the break in service of certain em-
ployees who struck work unauthorised-
ly on the day that Dr. B. C. Roy died.

14.42 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

There is no question that it was un-
authorised, and the break in service
was rightly imposed, Hon, Members
have urged that it was misguided and
so on. As a matter of fact, many of
the employees have written individual
letters expressing regret and apolo-
gising to the authorities that they were
mistaken and that the break in service
might be condoned. We are certainly
considering it, and on a former occa-
sion also we had condoned it. We are
looking into the matter and we shall
see what can be done.

Shri Nambiar: One and a half years
have almost passed.

Shri S. V. Ramaswamy: I know that
it was in July, 1962. That is also a
point in favour, and, therefore, we
shall give it due consideration so that
the break in service may be condoned.

A number of hon, Members have
mentioned rent. I would only mention
one thing, in addition to what my
esteemed colleague mentioned yester-
day. It is often forgotten that, in
pooling the rent, a ceiling has been
fixed of 74 per cent. for employees
who are receiving a salary up to
Rs. 150 p.m. it is not 10 per cent but
it is 7} per cent and it has been peg-
ged at that. In addition to this, we
have further examined this issue, and
it is necessary to mention also here the
concession recently allowed that, in
respect of sub-standard quarters not
having the full and normal facilities,
there will be a separate pooling—I
hope that will meet the request of
hon, Members—with the consequen-
tial effect of rent being assessed at a
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cost. This concession will afford re-
lief in most of the cases pointed out
by several of the hon. Members.

A number of hon. Members have
urged the extension of the pension
scheme, This is a very old question,
and it has been brought up again now,
because of the general pension scheme
which is adumbrated on the civil side.
The retrospective pension scheme is
not so simple as it looks. It is really
very complicated. For one thing, it
will cost the railways an enormous
amount. For about 25,000 people, it
already costs about Rs. 3 ~crores a
year. It is estimated that the number
of people who retired before the rele-
vant date, namely 1st April 1957 and
are alive, is about three lakhs at least.
Even if we take 3 lakhs as the mini-
mum, it will come to about Rs. 24
crores per annum. Granting that pen-
sion will have to be paid for the next
five to six years or a little more—I
shall take it as six years—it would

* come to nearly Rs. 150 crores.

Shri Nambiar: If the figure is less
than Rs. 1 crore, will the hon. Minister
consider the question? I have already
worked out the actuarial figures, and
it can never be more than Rs. 1 crore.

Shri S, V. Ramaswamy: My hon.
friend may kindly pass on his compu-
tations to us.

That is one factor. The other factor
is this. If you revive the pension for
them also, what would happen to the
widows of those employees who died
prior to the relevant date? Will they
not also claim?

Shri Nambiar: They are not making
any claim.

Shri S. V. Ramaswamy: We do not
know what the legal complications of
this will be, That is why we have got
to see whether this is a feasible pro-
position. There must be some definite
or relevant date somewhere for every-
thing, if the beneflts are to accrue.
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[Shri S. V. Ramaswamy]

For the authorised scales, a particular
date has been fixed, namely 1st July,
1959. Can those people ask: ‘Why fix
only that date? Why not shift it ear-
lier'? Some date has got to be fixed
somewhere. The improved family pen-
sion scheme, which has been put into
force, is to come into effect on 1st
April, 1964. Can people now ask:
Why can you not go back? I would
submit that after all some date has
got to be fixed somewhere, and unless
that is adhered to, there will be more
complications than we bargain for. It
will be very difficult to assess what the
financial implications of all such reper-
cussions will be. One other thing also
may be mentioned in this connection.
Even though they may offer to refund
what they have got by way of pro-
vident fund, that will be nothing when
compared to the financial commit-
ments in regard to the pensions to be
given. Therefore, I submit that this
is not such an issue as can be disposed
of so lightly by saying that it is going
to cost us only so much; the legal com-
plications and the financial implica-
tions are much more serious than what
the hon. Member has suggested.

Shri Nambiar: Will the Ministry
consider this question? Certainly, I
shall pass on my computations to the
hon, Minister. He can consider the
matter. I am not requesting him to
finalise it here and now.

Shri S. V. Ramaswamy: In regard
to light railways, I shall leave it to my
senior Minister.

I would just say a word about the
incentive schemes. When the scheme
was introduced it was introduced with
the consent of organised labour; it
was with their approval that it was
introduced. There were certain condi-
tions which were laid down, namely,
that no worker should be retrenched
as a result of the working of the
scheme., There is no complaint that
any worker has been retrenched. We
are adhering to that policy. Then,
again, there is the other proposition
that an equitable share of the gains
resulting from higher production
should be received by the workers
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as incentive bonus, and care should
be taken to see that workers do not
overstrain themselves. That is why
we have put a ceiling of 50 per cent,
so that they may not overstrain them-
selves in order to earn more money.
There is certainly equitable distribu-
tion. On the whole the incentive
scheme has worked both for the bene-
fit of the employee concerned and also
for the benefit of the railways. There
can be nothing wrong about it, and it
is working according to the principles
accepted by organised labour and by
the railways.

As regards delegation of authority
at lower levels, we have delegated
authority much more than what hon.
Members are aware of. We have given
powers to the general managers, and
we have extended the divisional sys-
tem in the South-Eastern Railway.
That again is because of the policy of
decentralisation of powers. Seven divi-
sions have been created there. As the
House is aware, the divisional superin-
tendent in a division is more or less &
chhota general manager in that parti-
cular area, and he can deal with
matters that crep up in that particu-
lar division as quickly as possible. In
addition, we are giving increased finan-
cial powers with regard to purchase of
stores etc. so that Railways need not
have to come up to the Board as they
used to even for small amounts.

These are all the things we are doing
to improve efficiency,

In conclusion, I would only like to
mention one thing because some hoa.
Members have given expression to
some unkind words, I am reading
from page 79 of the World Bank Re-
port, and I wish that it goes on record.
After summing up, they conclude:

“This general comparison of the
operating performance of the
Indian railways with those of other
countries leads to the conclusion
that the performance of the Indian
railways is a creditable one, espe-
cially in the light of the conditions
under which the operations are
conducted. Traffic is exceptionally
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heavy, line capacity intensively
used, signalling and types of mo-
tive power of wagons are antiquat-
ed by modern standards. Never-
theless, the operating performance
compares very well with those of
other more highly developed coun-
tries, indicating that the manage-
ments ought to be commended in
this respect”.

In this, I think the credit goes to all
Railwaymen right from the Railway
Board members to the lowest class IV
employees.

Shri Sezhiyan (Perambalur): We
have beiore us the first Budget pre-
sented by Shri Dasappa as Railway
Minister, I sincerely hope that with
his rich experience as Minister of
Finance and Industries in his State and
also as Chairman of the Estimates
Committee of this House, he would do
something to make the present railway
administration shake off its lethargy
and complacency.

We have heard ar instructive speech
by the Deputy Minister just now., He
has given much commendation to the
working of the railways. The Indian
railways are now the single largest
nationalised industry in this country.
They are also the biggest employer.
But to these superlatives, we have also
to add that they are also the most un-
popular institutions in India.

1 am notsaying this for the first time.
The Wedrewosd Committee that went
into the working of Indian railways in
1938 said.

“If we judge from the evidence
which we have taken, the Indian
railways are unpopular, We would
almost say that they are the most
unpopular Institutions in India”.

While referring to the question of
the popularity of Indian railways, the
Indian Railway Inquiry Committee
(1948) observed that the remarks of
the Wedgewood Committee were as
true in 1948 as they were in 1937. If
we take into account the opinion of
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know that they will without any hesi-
tancy confirm this statement, People
use the railways because they have to,
there is no other alternative mode of
transport available within their reach.
It is out of necessity that they travel.
That is why we see a surplus.

2438

But we should not be complacent
just because the figures show a surplus
year after. We should try to make the
railways popular as a public utility
concern,

Coming to some of the policy mat-
ters, I would say it is high time that
we too kup the question of the ration-
alisation of the gauge system on our
railways. Out of the total route length
broad gauge forms 48 per cent, metre
gauge 44 per cent and narrow gauge
8 per cent. It is regrettable that in
his speech, the hon. Minister said
‘that the availability of resources does
not permit of wholesale or even large-
scale conversion of narrow or metre
gauge lines to wider gauge, however
desirable it may be. The objective can
only be achieved in stages, depend-
ing on the urgency of the traffic re-
quirements of each particular area from
time to time”.

I would like to ask the hon. Minister
to take a broader view and ge into
this question. There can be no two
opinions on the fact that the BG sys-
tem is more desirable than the other
two from the point of view of eco-
nomy,, efficiency, speed, comfort and
smooth movement. This need not be
done all of a sudden or in a short
while. We can have a phased pro-
gramme spread over 25—30 years. I
would suggest the appointment of a
committee to go into this immediately.
Let them submit a report within 6
months so that we can have a phased
programme of conversion of all the
NG and MG into BG because that is a
big handicap. When more industries
grow_traffic is held up if we have a
variety of gauges in the country.
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[Shri Sezhiyan ]

So far as the south is concerned, we
are more handicapped than the morth
in this respect. We have more MG
mileage. If we take the All-India
average, the broad gauge forms 48 per
cent. If we take the Southern Rail-
way, it forms 32 per cent. only. To
that extent movement of traffic is
held up and there is always bottle-
neck at one place or another.

Regarding passenger amenities, the
Deputy Minister was pleased to say
that this year they have increased the
amount to Rs. 4 crores. The Railway
Convention Committee in 1954 recom-
mended a minimum of Rs. 3 crores
every year. Over the past five years,
the amount would come to Rs. 15
crores. But the railway administration
has spent only Rs. 12,56,78,000 on this
account. That is, there is an unspent
amount of Rs. 2 crores 43 lakhs. 1
would like to draw attention to the
23rd Report of the Estimates Commit-
tee (First Lok Sabha) wherein they
say:

“The Committee also recommend
that any shortfall against the an-
nual allotment of 3 crores for pas-
senger amenities in any particular
year should be made good in the
following or subsequent years”.

For the past five years, there is
a shortfall of Rs. 2 crores, 43 lakhs.

s per the Committee’s recommenda-
tion, the allotment this year should,
therefore, have been Rs. 5 crores,
43 lakhs.

Also regarding the items of expen-
diture classified under this head. it
has been stated that out of Rs. 2:44
crores spent in 1962-63, there is one
item which has cost about Rs. 7,07,000
—for conversion of halts into flag
stations. 1 would here draw the
attention of the Minister to 23rd
report of the Estimates Committee,
First Lok Sabha, wherein they
say that the expenditure on con-
version of halts into flag stations
gshould not be charged to the
head ‘passenger amenities’. This has
been reiterated in the 28th Report of
the Committee wherein they have not
accepted the Railway Board’s recom-
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mendation in this regard, and they
have restated that expenditure on
conversion of halts into flag stations
should not be charged to ‘passenger
amenities’. Therefore, the Rs. 4
crores earmarked for 1964-65 should
not be spent on any items other than

those connected with passenger
amenities.

Speaking of Rs. 3 crores which was
recommended in 1954, I would say
this. In 1955-56 the number of pas-
sengers was 1275 million. In 1962-63
the figure has risen to 1,749 million.
So the amount should have risen
by 37 per cent to Rs. 4:1 crores,
Anyhow, the amount of Rs.4 crores is
all right. But we should see that the
amount in its entirety be spent only

on items connected with passenger
amenities.
Regarding  construction of new

buildings, there is a mention that
designs have been completed for con-
struction of a 14-storeyed building in
Calcutta. I was under the impression
that multi-storeyed buildings were
being discouraged in the railways for
in 1957, the then Minister, Shri Jag-
jivan Ram, replying to the Budget
Debate on 23-5-57 said:

“Something has been said about
the lavish use of cement and iron
and steel when there is shortage
of these things. Perhaps hon.
Members are aware that I have
stopped construction of all pres-
tige buildings. That will save
not only cement and steel, but
that will also spare us the techni-
cal personnel, of which we are
so short. I will give only two
instances. Recently something
appeared in the press about the
construction of a multi-storeyed
air-conditioned building in Madras.

I can assure the House that I have
stopped the construction of that
building.”

15 hrs.

He said this in 1957. I would like to
know from the hon. Minister whether
the position in respect of the shortage
of steel and cement has changed so
much since 1957 that we can go in
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for a fourteen-storey building in Cal-
cutta. I am not against the building
that is coming up in Calcutta, but I
would like to know why the earlier
proposal of a building in Madras has
been dropped.

Regarding pension, our Deputy
Minister was mentioning the diffi-

culties that we have, but Shri
Nambiar only wanted to know
whether the Ministry was ac-
cepting the principle of paying

pension, we can go into the details
later. Here, I would like to draw the
attention of the hon. Minister to the
assurance given by Shri Jagjivan
Ram, the then Minister, on 4-3-1961
while replying to the Railway Budget
debate. He said:

“If the hon. Member is pre-
pared to collect a list of those
who have retired and who give
their consent that all of them
are prepared to deposit this
amount, I will consider this.”

In view of this categorical statement
made by the then Minister, I am
asking the Railway Minister to state
now whether he will consider this
case. We can go into the details later
as to whether it should be from the
date of actual retirement or from
a later date, etc., but let him tell us
whether the Ministry is accepting it
in principle. 1 think the categorical
statement of the former Minister
should be taken into account in deci-
ding this matter.

Shri Nambiar has pointed out that
the railway workers should be allowed
tc enjoy the fruits of their labour,
The system of bonus is allowed in the
private sector, and the public sector
should provide the same amenities
that the private sector provides. This
is a matter in which the Railway
Board should set an example and
follow what is being done in the pri-
vate sector.

I have already mentioned that
against the all-India average of 48
per cent for broad gauge, the average
in the South is only 32 per cent. For
Madras State it is only 24 per cent.
Therefore, I suggest that the Madras-
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Tuticorin line should be converted
into broad gauge with double track,
because you have got the Neyveli
complex coming up near Vriddachalam,
the heavy boiler plant near Trichy
and the development of Tuticorin
port. We should therefore look ahead
and prepare ourselves in time so that
at a later date there is no bottleneck
in movement These things can be
done by stages. We may first take up
conversion of metre gauge into broad
gauge from Madras to Trichy, then
from Trichy to Madurai and so on.
When a thermal station was proposed
to be constructed at Madurai by the
Madras electricity system, they ord-
ered for some machinery from Canada,
but later they found that the machin-
ery could be moved only in broad
gauge wagons, and that the road
system, with its small culverts and
bridges, also could not carry the
machinery. They had therefore to
change the specifications so that it
could be brought by metre gauge.
I am pointing this out as an example
of how we suffer because we do not
have proper gauge system. Parti-
cularly in the South which is indus-
trially backward, these things have to
be looked into.

The electrification of Madras-Arko-
nam and Madras-Gummudipundi
lines should be given High priority,
because Madras city is growing and
the population is expanding in and
around Madras city, and there is a
great need to electrify the suburban
lines. At present we have only got
the Madras-Tambaran section elec-
trified. Its extension to Villupuram
will also be completed without fur-
ther delay.

Regarding the small increase in
freight charges, this could have been
met otherwise if the wastages and
loopholes in the railway administra
tion had been plugged. It is accepted
in all quarters that there is a huge
waste in the railway administration
and that much is left to be desired.
So, if this wastage is avoided and the
loopholes are plugged, it will not be
necessary to increase freight rates
etc.
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[Shri Sezhiyan]

Here, 1 would like to quote an emi-

‘nent gentleman. He said:

“There was the Corruption En-
quiry Committee and so on, but
still by a greater amount of vigi-
lance, it will be possible for the
Railway Ministry to prevent leak-
ages in revenue, and by a more
judicious purchase system, it will
be possible to save money enough
for this purpose of providing
more coaching.”

1 am quoting from a speech made in

the Rajya Sabha by Shri H C.
PDasappa on 2-3-1956. Now that he
has become the Minister, I hope he
will act up to it.

Thank you
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Shri A. N. Vidyalankar (Hoshiar-
pur): Mr. Deputy-Speaker, at the
outset 1 pay my compliments to the
Railway Minister for his speech which
was marked for its lucidity and
moderation in approach. Mr. Dasappa
rendered distinguished service and
made brilliant contributions while he
was Chairman of the Eastimates Com-
mittee and his work there has raised
very high hopes and I am quite sure
that he will live up to that reputation.
Most of the speeches were not rea-
list while criticising the administra-
tion. Even while criticising we shoutd
take into account the progress that
has been made. There are many en-
couraging features in the Railway
Ministers speech and in the perform-
ance of the railways, as we know
them from the report that has been
presented. Last year, the outlook was
very dark. We were feeling difficulties
about the wagons; coal could not be
transported and there were many
other difficulties also. The credit
goes to the ex-Railway Minister,
Shri Swaran Singh and the present
Minister, Shri Dasappa because we
have been able to overcome all those
difficulties. At present, just as the
Deputy Minister of Railways has said,
there is no difficulty about the wagons;
not only are the wagons quite suffi-
cient in number, but there are surplus
wagons available for transport of
goods. The capacity of wagons du-
ring the last war, at the peak period,
was 102 million tons. In 1950-51, it
was 93 million tons. Now, the capa-
city in 1960-61 has reached 156 million
tons.

The construction of carriages and
wagons has also improved and the
number increased. In 1950-51 we
were constructing 3,700 units only,
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bul in 1963-64 we were constructing
36,000 units and we hope to construct
in 1964-65 40,000 units.

In the case of locomotives also—
whether steam engines or electric
engines or diesel ldgcomotives—we
are attaining self-sufficiency, and
we can feel proud of the achieve-
ments in this field. With regard
to fuel consumption, we are
observing economics, and we are try-
ing to find out ways so that fuel con-
sumption is economised. In the re-
port, however, it has not been stated
how much economy has been achiev-
ed. I would like the Railway Minis-
ter to tell us, how much economy has
already been effected. The number
of accidents has been reduced and I
hope that the number would still be
reduced.

About corruption, I think that the
Railway Minister has tried to take
more credit than it is his due. I am
not very much satisfied with what has
been stated in his speech at page 24,
namely, “The theft of booked con-
signments as well as of carriage and
wagon fittings and other railway ma-
terials from yards, workshops, stores
and loco sheds has been controlled.”
I do not think that these thefts and
pilferages have been properly con-
trolled and there is a lot of corruption
and wastage of material, and much
'material is being pilfered.

If we look into the audit report for
1962-63 we will see that at present
the percentage of pilferage is large
and constantly increasing. The
percentage of pilferage in 1959-60
was 20; in 1960-61, it increased to
26.33 per cent; then in 1961-62 it fur-
ther increased to 29.66 per cent and
then in 1962-63 it has been 27 per
cent. This is the percentage of pil-
ferage as compared to the total that
the rajlway had to pay for the claims
due to loss of material booked.
From the above figures we know that
.the percentage of pilferage is increas-
Ing while the Minister has stated in
his speech that this tendency is being
curbed or controlled. Otherwise too,
we know—and 1 think this is the ex-
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perience of most of the hon. Mem-
bers—that even in the first class
compartments, the fittings are
often removed, &nd are missing,
and this increases the difficulty ot
the passengers. In the third class
compartments  also, the looking
glasses, the taps, fans and bulbs
are missing. These cases of pil-
ferage have not been  properly
checked or controlled. My own sus-
picion is that mostly the railway staff
itself is responsible for such things.
These articles go back to the shops or
to the contractors often again and
often these fittings are again
sold to the railways. This sort of
thing goes on. So, this has to be
controlled. Other hon. Members have
also mentioned several cases of cor-
ruption. I think that in this matter
the railways should take more care.

It has been stated that operating
efficiency has increased. That claim
may be made, but at present, the com-
mon passengers, primarily the third
class passengers, had felt the sensation
of improvement. My own im-
pression is that the third class pas-
sengers, and the bulk of the railway
passengers, do not feel that the rail-
way's efficiency in the matter of ope-
ration has increased. Whatever claim
we make here on the floor of the
House should reflect really the feel-
ings of the people. Otherwise, it will
fall flat and nobody would believe
us.

At present, we see that on the rail-
way platforms—this is our daily ex-
perience—parcels are strewn about.
The passengers feel a lot of difficulty
on account of that. Further, the rail-
ways are not running to time. Punc-
tuality should be observed.

I would also submit that the treat-
ment by and behaviour of the railway
staff towards the general public,
has not so much improved as
it should in a democratic set-up.
I think that the railway staff
needs a lot of training in this
regard. My own impression is that
it we really want to encourage the
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spirit of service among the railway
people, especially the officers’ class,
they should be made to learn the spi-
rit of service during their training
period, and they should be maae
to render practical service. I
would go so far as to suggest
that the candidates who want to
join the high services should be made
to do some service in the third class
railway compartments; they should
learn to perform even the smallest
duties including the cleaning of
latrines. If a person wants to serve
the pcople, and if the services want to
serve the people they should learn
how toserve, and they should cultivate
that spirit of service. That spirit is
not being cultivated at present. I
would say that the railway staff which
daily comes into contact with the peo-
ple must acquire proper attitude
towards their master, the people.

Again, I say that the people in gene-
ral should feel not only that we just
go on claiming that the behaviour of
the railway staff has improved but
that the people should feel and say,
“Yes, the railways have improved
their behaviour has improved”. The
evidence of it should not come merely
in our reports, but the proof should
come from the people themselves.

With regard to new lines, it has been
stated that new lines are being cons-
tructed. But I want to draw the
attention of the Minister to two or
three cases in Punjab. I think that
Chandigarh which is the capital of
Punjab should be brought pro-
minently on the map of the railways.
At present it is just on one side;
it should be brought on the main line.
Therefore, the Minister should keep
this in mind and construct the line
between Ludhiana and Chandigarh
as early as possible, even in the
Fourth Five Year Plan. Another
railway line: Ropur should be con-
nected with Chandigarh and similarly
there should be a line from Jullun-
dur to Garhshankar and up to Ropur
and then to Chandigarh. These
railways lines will bring Chandi~
garh on the railway map on

FEBRUARY 25, 1964

Budget— 2452
General Discussion
the main line. At present in my cons-
tituency I find that from Jullundur
to Hoshiarpur and from Jullundur to
Jaijon, a distance of 50 miles is cov-
ered by some trains in 6 hours. The
timings and the speed of these
trains are such that 50 miles
are covered in 6 hours and peo-
ple generally prefer to go by bus.
Sometimes people who travel by rail
start from Jullundur at 7 o’clock and
reach some out of the way station
at 10 or 11 o’clock in the night; they
are siranded on the railway station
platform. There are cases where
thieves and dacoits start from some
station, go to certain places, commit
crime and come back to Jullundur.
This position should be remedied.

About the crossings, I do not agree
with the policy stated in the report.
They have just repeated the present
position. From Ropur to Nangal, a
line was constructed for the construc-
tion of the Bhakra dam. In between
the fields of individual farmers have
been divided because the railway
people made their own arbitrary
alignment. The result is that the line
runs through the field of a person
and half of the field is on this side
and the other half on that side. For
3 or 4 miles, there is no crossing. The
railways say that if they have to cons-
truct a bridge or a crossing, the Dis-
trict Board or the State Government
should partially take the financial
responsibility. These people have
been  knocking at many doors
for the last 10 years, going
from this officer to that officer. Some-
times they go to the Punjab Govern-
ment, sometimes to the district autho-
rities and so on.

15.32 hrs.

[SHRIMATI RENU CHAKRAVERTTY in the
Chair]

I think people should not be made
to run from pillar to post; they should
not be made to suffer like this
I think in these cases it is the
responsibilitiy of the railway autho-
rities and they should look to
these difficulties. After all, it 1is
our responsibility, We should appre-
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ciate and understand where the
people are suffering and their diffi-
culties should be removed by us.

At present, the expense ratio in
the Railways is very high. To
give one instance, with regard to the
grainshops that are being run for the
emplo;ees of the total sales, 37 per
cent goes towards salaries. The same
is the case generally in the railways
and that is why we get a return of
only 1.79 per cent from our invesi-
ments in the railways, which
is very low. This position should be
ipmroved. In the budget, there is a
tendency of over-estimating the ex-
penditure and under-estimating the
revenues. That is done generally and
the railways also suffer from that.

Then, I find we are treating Pakis-
tan very leniently. There is to be
some reciprocity. Pakistan railway
officials or other people who are enti-
tled to get passes from the railways
come to India to meet their relatives
and others. Quite a large number of
passes are given to them. I do not
object to that, but when our people
go to Pakistan for similar purposes,
even when the officers go to Pakistan,
the Pakistan Government does not
treat them well and does not extend
to them those concessions and faciii-
ties. This should be on a reciprocal
basis.

With regard to the labour working
in the railways, in order to settle dis-
putes, there are certain principles
accepted by al parties. We have
negotiating machinery at various
levels. But the negotiating machinery
is not working and disputes remain
pending for long time. At the lower
level, the negotiating machinery does
not work at all and there is no en-
thusiasm and spirit behind. If there
is no spirit, what is the use of writing
on paper and appealing to the wor-
kers, “Have the disputes settled
through the megotiating machin-
ery. Why do you want to strike or
agitate?” I think unless our
machinery is perfect, we would not
be able to satisfy labour and we
would not be able to deal with the
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disputes properly. Every year we
are repeating this. I think Minis-
ter should take very  serious
notice of it, because we have such a
large army of workers and unless we
satisfy the workers, we cannot move
forward. We talk of workers' partici-
pation in management and so on. We
talk about these big principles, but
in practice, we are much behind. So,
I respectfully request the Minister
to improve the machinery and make
it work in the proper spirit.

I would also draw his attention to
the inadequate increase in DA which
has been given. It is absolutely in-
adequate and we are not meeting the
present requirements. DA should be
linked with the rise in prices. Some-
how or other a method should be
found out for that. It is absolutely
unjust to give Rs. 2 increase to a peon.
I can understand giving Rs. 10 to a
peon and Rs. 2 for an officer as in-
crease in DA. But they give Rs. 2
to a peon and Rs. 10 to an officer. 1
think this matter has to be looked’
into. Also, in the report, I have not
found any appreciation for the com-
mon workers who are working in the
railways. That was very necessary
and the Minister ought to have
appreciated their services.

st A (DFwR) ;- gwl 7
T, & MOEr WHa WE ad wgRT
o IAF WA FT AT 8 L8XR
##Y ard =i F a F fawrar e g v
T YR | Tfly aeufa ero U
STz S F1 sEaT g o F gaw
a7 | 3FH Tegafa it § T o7 Teefiar
AETeRT e S F qfawr FogmTEr
g frer 3 s T 91 1 99 aar
& wymafa weraw g 37 T 99
UL T AT FT AT ¥ wegafy f
1 oF sr9e faa wan 9t forad ag fira-
& forar T a1 % a8 gwro qw o
T fosRT g TwT & | qgt WY Far
T A AT § A T G Haeqr
& W) e fear w7
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sEar g 7 9853 & W a7 & Ot
# A e FI 98T I | T8 aweA@T
A& BiEe &1 WL T AT acfEwaie
§ H0E qvAR 0% AV Wr3T WS Al
g & d@l &1 A Jaw A &
aga frgaz it § ¥R 99 O¢ wHe a<-
At € 1 w0 9 IHAAT AT 95T T8
s orar &, afiw g A 9w A
A% YTUIE FET &7 ST ¥ 0 gE H
oy Fafergs a1 fa w7 i & g
oo W1 IR E aa g foen-
T ow g v o arafer g,
T e fAam € 1 & | aiw 192"
& oo g #iw w2 v & agi A g3
T gea foregTe & o Iq4 waAT
farrdr weqmdY wifgm 1 W
IR AT faeEdr w8t quadr
T ATH TE1 &TA( , a1 IAFT FAW
g AT =gy |

a7 @ 79 frrsfas awr & o8
FEA[ =  FF anm g e im—
aimfeare, st wnfgwr, F+afare, @a
17 3, g ard o i o, Sfam
frdt & wa f=a a@ & 7& F7r
T gicert % o Feard o faerar qr—
FG[ ARG TF I &) Aje T,
=T FAT a9 TH F IH 7 & frage
ot s ar, gfiw & § TEike & arg
IAF FHWT TR & AE | FHR qEgR
gfraladt am § @ wo o §, FE
A I §. q erAEEl H ded § wfET
TR 5% g a1 § wR g
F91¢ faega 9 € s § 1 & 7g gom
argar § 7 s fRedwer fewe sar ar,
Far @g g fawn e o ag Qi @
gt faar star § ?

it gfe fagn wma (gwivaz) :
T2 97 ST
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st fog araw ;- oAoEE WY
39 § mfga § 1 F S 9 7EY aer
gra@mawdrg

=t gfe faowy wrwg . & a8 77 @y
gfragarsaam g |

st farm Frrow ;& g fr gwama
F1 77 G 7 ora | & agew i g awr
gay a7 qE F oA wEA @ g, 98
gieemat €1 & | 757 71 g ofeq wva 7
TF AR AFT AT AT RAARTT
& fip g qhemmn o & gafe awr @
g fr g mEe 291 WA g
# agan g v e aaw aFr WA
gewat €Y & 1 smAse & WO ST
SrfEd | fotemt WeT 42T & EW ST A
& wiw wva & Afaw o7 5w qEoa
g 1 i & wfux 7 wivw F= q1 A
¥ a1 dfaw | gwrd e & qw
T TG g WA & TAr W &
&, AR W AT S ATH FAT R, IFFH
Fi A F foo for T8 qug a3 €
T W EH WM OER & AT aa # )
QTR 99 TG &7 "qEy § 9
“ft ag far simr § i afew & dram
ag rF TG | EECOT 4R A ui g
EEETUIT G AT

# 9% qwA 79T TG0 A7 AW
&, SE frmrer Taer e § ) v
N3V 9T qF TR & | gl AT F
F% FTUT wEY & | gl eAd # A
/AT & TR AT § | SqH UF WA,
T WY aFgaEy, uF WY geav U 4F
ol S8 A8 e &1 77 TAAw
Qo fo @tz 77 | 3% WTIF HIF
JTT fed R sy fasr & & fov-
G w7 @A FIAT ey | TreAw
g WU qgt W SAmE T ard
|rfgy |

¥ aga g 5 3 & § ¥ wve afew
9 S | AvEEl & ara g sewy
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FHIT 93T g8 & | T T 9T HHL et
21 suEr fawge €T & 1 G aes
WOH HEET &7 &, ST4T g T2ar ¢ |
q g T A fMwgw g qqar W
AT arfEd | e vy fraEie o
U A & § Vg § | afw o gu
FTE A5 E, TAE (ETE AT FET 4T
s 3 1gs W fRerd, saan W
Frfe &, 94 U 82 & A0 T37 |
Tgar famT T AT AR S oAt
g T A7 T9T A7 @E 93 gE g,
TR I AT A W T A
UH WA T 4T WL & AT g9 gl
arar a1 JfwT w wwT wEr fwwr o
ug TEN ST g, WigE 0% W,
aifaat e T | 7T g AU =8,
TAET UM T3 | U GTE 7 A A
R ST & W GEL AE I% Ared
3T Fw W1 7R & 0 feeg wawth aT
FgT T A7 § | Atw W 2 F =T
FH g7 AT AT FEE AGT € 1 WX
frai=w &m # o ay ¥ o Ad &
fisre T wamT, S@a; W1 TEREE A
Fear famr 1+ s & wfed fowg
R F, WA F GAGL TT AT
3o fo7 ¥ I 7 W qATH g
AT F | WT Wew & I Ty,
SO TO TWU T AT (7 Gt § |
o qHAET T w g AR
SF FT 39 74 ¥ FAT W A §
afer W qow § AT WK WeTE 'Y
# & faerar & #1C 99 9T T W9 A
& 4T FEF S & | IT AT Fr A
Fete fArsrm, TaE Wy 39 |

77 THSET &7 diferw § o) wa
TF; AEAT T A ATGH | A
FT ATHT THETT F740 qAM(ed | ToF
T ATTHRT TATH FT F AW FAT AIOEA )
g TW AT WT TG § qA @
T, 9T Q8ER H AT T 1 988 W
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[ fragartrgor]

o ST ¥, JqH WY G T 95 | Y
e feda fafrex & #71 a1 7w
fraaifafes w= & feda =% Fqrer o
o 987 IF  TIH GA1RR, 99 TETH
IF 9= % fag W Oy | =g Awr
a5 9g=q ¥ fare 3 fad arfr gard
B IG AT @ A0 GE, qW nee
G AT T I WE ) G| A g w
&9 WYA STl F faQ £527, 9y wrfx
& wrardY & 7 9g=ST g ) 3w qrAy
3% wfaT faeaTd smad &1 W
&7 fas| om a7, gw F1 faom @i
G g AF (I FRar § 1 39 A
AT WX A T FLA Ti 77 FL 1
g agT A& § | AT THAT O0F U
g

oY FEAT A wArET ) " LAt
# w&dr 74 §. T § AeAT A4 &0
feay aifegriz 76 97 Fodaa a7
& faq 9@ €, &1 gA A T a9 fReia
T & 1 3 a5 T A § qadwdt
T gEEL §, IAAY A T &, HE A
H 70 o1 Ay S AW g6 | ey
qTHE HATHT ATTH: 43 FE GHoA
& 2T &\ ST g ot W F gy
&, 39 T Aq9 v we7 g 1 arfeat
§ 7 qarfwr Aueaci #1 2z ¥ 4T AT
qd &1 WT 3T AL F FIT HAT
FAq A ERT AF FZa 0 A, eny
FgArdr S & S O wEy
& IgH TTF WY A & | G qET
& TO9EH Fi THo TIdo 4T HEL AN
o1 fa; T 308 | 4@ § IAE WHIAY
g § af ag dm &w &1 7gY faerar
R, SOE d Ty FTearg & g R
ur feméue @ Gur gav § WETE,
difer aRF A Hrawr fw A
Fefae o &, 57467 T @ F R
R uF g aww e WGy | gd )
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oF & 39, oF gfAer g wifed o
o R ¥ 1 9 W FHAD § g
qATg AGE FT AT § | ITET HWIH
S TEA ey |

ot fiere qrer woan ;o adfaat @
94T T g & fyard &1 g @
W& TR TR Prge 2, ag qriern-
Fo adf & 1 Tasr @ arfew AAv
aifer

it for romw ;. g Y a@
LEE AR AR CIEACE ARG RAR T {
oS Evgw a0 A8 & §
qUEETET 9T @S §6T @A T § |
Fodt Tr A zz s @ frer @ w6
a0 ST AT § | 3F qeg A0 AL
N & 70 " § & a1 7 39w fadre
cezma fre g ?

aaafa s@le7 . AAAE T a7
G T |

ot form Arzigw - & gey 3w @
g

& s & g3 & A A g
fa goe &1 fewar ow g<mm Tfgy
q@T3. ¥ &Y aw a7 faoar qevs #
&g WA AT AT A7 A ATT g T
TF @ | THAT GO AW a3 qrfF "
Tt FT wET faer |

T WAl & Aqra A1 wem &N T
frar g gan & arfew o g | & woEy
qTET § Bo s 9@ died wv waa
farr | @7 gw Fivfr e 1 sarEr B
X 3 AR HTIT MR AR T
™3 faqarm #) grEaE @A el |
et AT A W OF Ty €@ fomr @,
I8 T & @wd v g 1 & S g
f& ferdse 9@ oT swd FT | Tore Y
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gfar A1 1k §, ag aga e gfrar g
T FE TaTHE A & § 1 wE @A
AT gt A a8 7EY 2 gy dy |

T Ul ¥ grg H 59 aoe T gy
Lac i

Shri 8. M. Banerjee;: Madam Chair-
man, I congratulate the railway em-
ployees for the excellent work they
have done during the emergency. 1
would only take up two issues—the
negotiating machinery, ie, Whitley
Council and dearness allowance.

On the 17th of this month there was
a very big demonstration by the rail-
way employees under the able leader-
ship of the All India Railwaymen’s
Federation. Their main demangq was
the grant of increased dearness allow-
ance. They said: either hold the price
line or revise the dearness allowance
upwards. I am surprised at the way
in which the Finance Minister treated
the Central Government employees.
The recent increase of dearness allow-
ance, which is Rs. 2 in the case of
those who are getting Rs. 70 or 75 and
5 and 10 in the case of those getting
more, is no solution to the problem.
I would request the Railway Minister
to get it verifieq from the Finance
Minister whether this has neutralised
the increase in cost of living up to
135 points. On 1st November 1961 the
dearness allowance was increased.
At that time the minimum was only
Rs. 5. The All India Railwaymen’s
Federation, the All India Defence
Employees Federation and other Cen-
tral Government employees’ unions
protested against this and demanded
that the whole matter should be refer-
red to arbitration, because they felt
that the increase of Rs. 5 was soO
meagre and it did not compensate the
rise in prices. Now that Rs. 2 has been
sanctioned, I woulq request the Rail-
way Minister that this should be paid
from 1-11-1961. Whatever may be the
amount, Rs. 2, 5 or 10, if it is paid
from 1st November 1961 that will give
a feeling to the Central Government

PHALGUNA 6, 1885 (SAKA)

Budget—
Gesneral Discussion

employees in general and the railway
employees in particular that the
Finance Minister has tried to neutralise
up to 135 points. The biggest tragedy
is that the Finance Minister is trying
to hoodwink the railway employees
and other employees by saying that
he is paying this amount from 1st July
1963.
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If we take the 1st July 1963, the
cost of living index according to the
Finance Minister is 133.8 and accord-
ing to our calculation it is 138. Since
it is 10 points more than 125 the
employees rightly deserve another
increase from 1st April 1964. I would,
therefore request the Railway Minis-
ter that this demonstration, which was
a small manifestation of the growing
anger of the railway employees, should
be noted and that he should take up
this issue with the Finance Minister
ang see that the railway employees,
who did so much for the country dur-
ing the emergency and other times,
are not deprived of their legitimate
demand for a higher wage or higher
dearness altowance.

None of the Centra] Government
employee, especially the railway em-
ployee, wantg that there shoulq be
constant increase in dearness allow-
ance. They want the prices to be
pegged somewhere. But since the
Government has so miserably failed
in holding the price line, there is no
option or alternative for the Central
Government employees, including
railway employees, but to demand
higher dearness allowance.

16 hrs.
Coming to the second point, my
hon. friend, the Deputy Minister of

Railways, Shri Shahnawaz Khan, rais-
ed yesterday the question of Whitley
Council. He mentioneq that because
the right to strike is not going to be
there the railway employees and their
leaders are not going to accept it.
That is absolutely true. The railway
employees or the other Government
employees and the workerg in general
in the country got this right to strike
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as a legal and constitutional right after
100 years of sacrifice and they are not
going to give it up. The Whitley
Council may come or may not come;
the negotiating machinery may exit or
may not exist, the right to strike will
not be misused. As he said. in 1960
the railway employees went on a
strike. Bu: it must be noted here that
the hon. Prime Minister refused to
meet the delegation of the Joint Coun-
ci] of Action; the hon. Finance Minis-
ter dig not talk to them. The hon
Railway Minister, the hon. Defcnce
Minister and all hon. Ministers—we
wanted to meet the entire Cabinet—
hag enough time to talk to Mr. Chou
En-lai anq to President Ayub Khan
but they did not think it proper to
talk to the representatives of the Cen-
tra] Government employees. And the
net result was that there had been a
strike.

Naturally, we expect that the
demands should not be allowed to be
accumulated. There should be proper
ventilation of grievances and, I am
sure, there are not going to be strikes.
The hon. Home Minister said in this
House, “My intention is that the strike
should be declared superfluous”. I
agree to that. Let there be some good
machinery, whether the Whitley Coun-
cil or the negotiating machinery. Let
there be provision for compulsory
arbitration and adjudication and there
will not be a strike. If the right to
strike is to be taken away by giving
them the Whitley Council, not only
the railway employees but the Central
Government employees as a whole will
reject this Whitley Council. They will
never accept the Whitley Council at
the cost of their right to strike.

My third point is....

Mr, Chairman: The hon. Member
wanted to place only two points.

Shri S. M. Banerjee: 1 said, three.
1 will take only two minutes more.
My third point is about the cases of

victimisation. There are still some
employees who merely participated in
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the strike and who have not been
taken back. T would only request the
hon. Minister, whose heart bleeds for
the railway employees, to reconsider
their cases and see that they are taken
back.
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Much has been said about the
Chittaranjan Locomotives and the nice
work that the employees have done.
But it is a tragedy that the Union has
not yet been recognised. 1 am yet
to get an answer from the hon. Deputy
Minister or from the hon. Minister as
to why this Union hag not been recog-
nised.

With these words I would once again
request the hon. Minister kindly to
consider this and see that the grow-
ing discontent among the railway em-
ployees is not alloweq to spread to
other Government employees. I am
sure, now that my hon. friend, Shri
Peter Alvares, is here, this House will
be benefited by his good advice and
the hon. Minister wil] find time to call
the rcpresentatives of the railwaymen,
discuss with them this problem and
settle every matter across the table
and around the table and will not
allow this discontent to grow further.

=t go T (WrE<Ar) o wemfy
TEIR, YT T 97 A 979 2T WY §
I FT T T T W 4T AR
o1 F WTEAW ¥ W9 mawy ¥ I
¥ 1 fegema & ww=e fomifes aw-
fasw a@ o FRom @ feey &Y
I IA W E | FTWT WA A
TR GATY 9% Few gEn £ fE owmer
TE AT M AT AT & R |
9% fay gam fufwew o a3 a2
A AT T IF § | gAY Arord
= aw @ | & gurr wify Wy
i T g€ & wrwr @ feawa aat
RIRGIESRLE R CR R T cl it
WEMEAR | F7 qF Ig 9T g
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frear @ 7@ aw fegma &1 W
ON g ATAT AGY &, IZ AT F
AFTEAT g1 ATy AFET & | W g
oF qET WEH FAOA & | FT F OAq
T7 £ WK AT § | W T 7 JIA
F AW ¥ qOF F7 § F § FOqT 47
faer @ w0 % @rq wgEer w1 &
IR F AT G FI«@OAA AEA §
fF fFm a7g T @3 § == g uF
fast ¥ FegawT 1 "ETS IoT | TG
faiw widY fed= 7 q¥ #1959 qu
e F A § 399 arAr 91 99 9853
¥ 39 F ITET AW qx ) IET 7y
¥ oY IA | A1 Aore Tz fAav war
ag F7 ¢ A@ 35 FARX FT 4T )
37 Zzx * fay avfmfor sfwd 3
Fer f& gv FW Fxar gom o AfEe
A79eT F9 7A F far AT 7 g
zafay 9@ fewedz 31 e < faam
T | g EeT w PR ) feare &
# 97T T A7y o7 7 o7 AIrEe SR
7 ag oF | fag F1 oar

=Y qemE A (WEEITIL) ¢ A
"q aar |

o o W : F AW agA F
for a@me g

*fl Heare A ;A &€
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IR F @Hg SIFA 1 AEY IATAT
5® #Y fuarag faa & ow gd,
ST FA9% ¥ @ g€ o aEr aw
f& @ warem & fafe & aw g% )
agr W fafree< & 30 wda@ ama-
St gd | A 9E IF &9 T A FoA
FifF FTUT FT TGTH 4T | 30 A
To IH FFET § WA T T T | WY
T Afar fr ¢ am 3= g %o
¥ F7 g1 FT A0 2T Y M@ oR
IR F oFOE T oATAT | I A
FTHTT FT L% §AR To FT FIET Zrav
a1 | § qo ST 71 79 q=47 F foar,
#y 399 @ fv 99 #i9e F AW
IR 5% &, & I &1 3@ AR A
ofadiz g1 T ¥ 39 &1 ST 9,
faas oY #wm 97 g 99 &7 QST
s A9 ar ifewE ¥ ogd dv
R oaE 0¥ 0¥ W W gC EfE
S T ZNr a1 # 9T F oW
FEAT | qrf@aTHE F ATHY FAAT I
¥ 39 a7 79 T @ T AR A0S
AT &1 @ifas F o faEwd @
zafay & 9 @1 e @ oy g
¥ g | & WF AdY ¥ g TR
93 IT F A WHAT AT § QY
fgema & w9 9@ o< AR frar @rar
arfgd a1, 39 41 i gTArd gEr
arfgd of T § wEEg FwRAL 9T
I FY geaes FRar ST STy av

Mr. Chairman: Surely, hon, Mem-
ber is not regulating the debate, The
Chair has to regulate it. I would
request the hon. Member that, even
though he may be a whip, he should
not intervene angd interrupt,

w7 forwe g oY A @ §
ar 97 &1 g% foansd T A e
a1 | FTUA & qATTE IT F AEA
AT TAT W IF F IO qESg T
& 9 g7 48 F€T qEAIE AT A g |
# o #T LT ATFIOT FIAT FATEAT
g, & 33 w7 g fr & 5w a9 A7
arfae £33 & fa¥ AT g 1 o TG
oAT & 3 &1 Adew frar am,
Ty &7 Wi S afewe fear A
% 3q 7 =2 far w7

Shri Muthyal Rao: I interrupted as
a Member and not as a whip.

o go UMW @ I AT T WA
o fav oY gg FAA SO 9ER
am fidee fer 1 Afew fee St
Fga FT Tagr o) gEd w2 X
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(5 a0 <)
16.09 hrs.

[MR. DEPUTY-SPEAKER in the Chair.]

wT § g1 B8R FTwT ¥ miwal 9%
AT E | BT IHT FT FIH FIAL A
fear omam & 1 ¥Wd 29T 9x dfwT A
st e firoar AT § 99 # F2l
F1 we%e fagr smar & 1 F 727 % fau
qarT g fe ot wif frad weT § vad
FH Y T 9Y T FFAT g1
Y TYERE I THE WET RO S
WT & HrIEr 1y £ 9 AR §F AR
fumr ¢ #3weT &1 wigar gd
73 2 & 7z weTw ¢ fr @
¥ uF Fe2eze 91 {99 ¥ qq @@
w1 fefrar a8 w1 afF’ mw &gy
g I FL AT T I F
Y Y =i ggw fedmw st g s9
Tz qaT AW E 1 o § 3% faens
S & =% uF F: 4497 T JT ) A Fear
g ¥ o 771 wmdn o1 wifzg w
B T IR IqE AT FLF
gl afqm #77 F1T 4

AT a4 a7 qweAr E fE
THE AT qUE § AW da ¥
g IEET WIORT qvaAr aifgg | St
Fifs me owx fau aOq & W7 S
GFe gt F1E FIAT § ITET W AT
™ &% "o aifeq | Q@ G a9
A FrwriaT a9, AgT at 7l a9 gy |
IqF T feFeeddmy g1 @iy |
Fgm g % it gfwadt a1 gfawr faelt
oY sat fag srEAT o fF@r @ ar
g F1¢ ¥ A1 giim F18 # 9 #feat
& TATAA | {<TRANT & F97 F1 {07
fa=r ar 471 | S &F 1 SAAHEA UH
¥ Ig gma aF d AL Az glar
st @1, wfaw Ta¥ gn W\ E 5
g gfaar Syt o Wi 7 TEar g
gofa g & ws gaw @ Sfw=w
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ERWT T AN TG AT, §9 g gAW
& ArT | T 3 & 9y A S
9Ifeq | WIFET T NFT FIAA FT 3NT
Iz fZT | W AW T OF ST
qF § & qrU AW FAAR E |
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W1 FATATE FT W7 FEGITT L7
FY arg &3 § 1 AfFT W HE7 Gewr
AT T2 AT FHINT QI W FET IS
gaiEe & Wad & W wvAar Tifgd
fa gz T §aNT EWU =T &1 AN
qg TS § AV W geed AT Aigd )
ag gaar wgr wAT =ied | W g
@y & (& gfwal w1T quas amy &Y
FTF & A FT A qfuT A
WIGT g T g7 T g ) Wi dw &
& dmd F F iz agd qaF § ) ey
S| gAET 7Y wer 0 | gHIT WA F
41 gH F1 Agr fwer ar 2 € 1 zafeg
WS W qIT T TR g {F A dwr
F1 g% {5y W /T A0 F 5T Faee
§ {0 quierar aId € sEE i W
§ HET {7 T | AU 9w @
sg St Arfa fagtfva &7 cg e me Y
wuedr ¥ #ww Serr =ifge, avit 2w
F1 IZIT BT HR [NT A MY F
TFIT A |

&1 taa feqede ar azfin ¢ Su%
gure g wrfer | & 3¢ faor fe &
qifqwific @1 ¥vav g @ AT fau oy
T AT, T A AT HT g 97 W
oy T, SfaH wq B9 AE aaa o
qiferen ¥ F1 G § A1 AT @1 Ay
ag @A g AgY AT | § At " sy
Z A% agq g ¥ 1 G G g
gfaw @g @ AT @ H1TT WY AGY
oT, &2 wiefwal &1 ana af gie oy 1
2@ geTe @M e | # 7 AL wew
f g5 @ @t 1 wgr @ ] fea
wia afck 7 wgq g & wad T
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§ gar i W7 g F1 AT
wrr fzar s

I fagre Y ww I & 1 T
aga fagzr gar Tavar ¢ afaw fagre
ar Iawes § R g% fage g
¥ 1 T AT FT AU WY & ;g A
% S @I g | AT T T GRAT
FUT A ANT A IG FT FAT AR
w gRA, AT afer "9 oAy &,
ITET ATY &IT ZA1 FUT T 4741

2
QF ATAANT |Ieq A3 AT 0

ot go W : EH T TG HIT T
FAAT 21T (% =TT A1 7177 § v av
A9 WY HT FEE0 AFEAT_§IA 03
T ARG | }

T UF (@I AT 47 e @
arg faq &1 #14) 7 feede 7 faar
41 | AT FF AT 3IqA TR 45T
TE &1 A gAr I AT I gAY
§F wrfam Wt ) ATEA a0 & T
A fedg & fae #r aga waed v
T A B AR F qAAET I8 F awg
§ A fRAEnTA w61 2R |
F g A FOqAefza FHET F AT Y
@ g

qradt Wt iy o & R agT
WU X Arae-fast aAmr @ 4o
wrr &1 § Fgaefea R ¥ @A
Y T@T ar | GRS aafew g geer
g fome aff Py afFs ga ga & @
Q7 & aag ¥ Tad wmTe ot g
w1 foreTe Qi & | ag fefesaz 39T
¢ 1 wfe agi ot aF srac-fasr W@l
T qmT |
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gifat ¥ =17 & qrr @, fAdeA
wET fF wg 7 ooy & S e
3T IAX § A AT T AR -
gog wd@r § {smy SaT fage &
FEIT TG AT | FHE[ G TEAT
F ANT Ag I5T gEA | sHiEy AT
gara § & o9 &7 7 EF awny §
ST ¥ Y UF & TN T T 9@ AR
g0 FoA™T TeN ¥ Wi aifF
3T fagiz & w1 A wgfeaa
2 ST

A AT WD & FIg F I qwE
FT qAGT F7aT § |

Y R BT A q A TTETE TRNAT
ZaAT Jar §  a? g waAw foew
R SAAT JIT GXATHT & FIQT ar
HARTAT FTH &1 STAT |

A HAY A 3T A ¥R FAT 4§
WTE ®0 F9F F1 I 9w frar g ar
fF gmfas a=7 & a1 fF 33 ¥Q%
o AT@ 97 IFT SAET § | 39 T 3Gy
g g A %9 9 fF wfadi & we &
ST qgT FQIALT FT WY 41 IT AT w7
foarr stramTr | A fE QaT JEY R T )
gfeF A 9% IFT &1 T F AqET AR
Fgr fgar wT ) WA 9T SREr X
7 qevy # fawrfw # 47 f5 o
IR g qTET FEET AT qifE 99 F
F% G &7 ATHIAT g1 &% | F 7m0 ¥
FaTar FrEaT g F 8 qene ¥ 3w T
AreT FZ1 FY fawrfewr &7 drat que:
¥3 FUG AT AHIAT G A7 9889-%R
¥ 3009 mﬁm’vﬁ§§ﬂfqﬂ
98- F ¥ §0 FS T ATHIAT
g | i 37 1 QY 9vEE qE &7
FI¥ FTT0 &Y TGN 97 | B WENET wEy
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[ Wiz .7 30
Ffrag 99 F5 Tom AT FY AT F
TG wranT | AfF & g7 g v oag T
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Shri M. P. Swamy (Tenkasi): Shri
Dasappa’s first Budget as Railway
Minister is gratifying from all points
of view. The Budget shows a surplus
of Rs, 30.87 crores. The only levy
that he has made is a two per cent
increase in the supplementary charge
in freight rates qn articles including
coal, but we find a number of ameni-
ties provided in this Budget for rail-
way users and for the staff also.
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A useful fund created in this Budget
for the first time, in addition to the
two funds that already exist, is the
Pension .Fund, benefiting the ra'lway
staff. This fund, I am sure, will go a
long way in relieving the difficulties
of the railway employees who number
more than twelve lakhs.

The increase in freight rates is op-
posed by the Opposition Members, but
the Railway Freght Structure En-
quiry Committee’s report recommen-
ded in 1957 an increase to be effected
in stages, reaching an average of about
13 per cent, and this recommendation
was given effect in stages only in July,
1962. The 2 per cent increase in sur-
charge hasg been shown to be insigni-
ficant by the Railway Minister in his
speech as under:

“As regards the two per cent in-
crease in the supplementary charge,
it is too insignificant to affect retail
prices. For instance, for a distance
of 600 Km, which is about the ave-
rage lead of general merchandise,
the levy will amount to about one-
twentieth of a nava paisa per kilo-
gramme of salt, about one-twelfth
of a naya paisa per kilogramme of
sugar, ang about one-twenty-fifth of
a naya paisa per kilogramme of food-
grains.”

“For commodities charged at Jower
classification, the increase will be
even less.”

The purpose for which this increase
has been made is to compensate to a
certain extent the provision of Rs. 19
crores allotted towards pension fund
and also the provision of amenities,
compensatory allowance, house rent
allowance etc. which they have in-
creased according to the Pay Commis-
sion’s report. They have to find re-
sources and so there is this mild
increase of 2 per cent on surcharge
which, 1 hope, will not have much of
a significance to increase prices.

The supply posilion of wagons has
considerably improved. Some time
back, volley of questions was put in



2483 Railway

[Shri M, P. Swamy]

Parliament about the non-availability
of wa~ons for cou! movement. Today,
we find there are surplus wagons
available for our industrics. The per-
formance of the Railways in these
yeors ig encouraging: that is according
to the schedule in the Third Plan.

The hon. Minister says on page 30
of his speech about overcrowding: T
am conscious of the imperative necd
to eliminate overcrowding in trains.
He is also not satisfied with the small
reduction achieved so far and is taking
steps 10 caze cvercrowding in trains
within the resources available after
giving due priority to freight traffic in
the interest of national economy,

I am happy that the Southern Rail-
way has introduced g Jania express
train from Madras to Madurai. There
arc on]y three express trains at ore—
sent from Egmore to the southern end-

Trivandrum Express. Tinnevellv  Ex-
press and Tuticorin Express. I think
the new express  will reach

Madurai, at about 8 A.M. but it can be
extended to Shencottah via Virdhu-
nagar and Tenkasi. The Trivandrum
Express is the most crowded train and
Just like Cochin people find it difficult to
get accommodation, people from Tri-
vandrum find it difficult to get accom-
modation in Trivandrum Express. If
the new Janta express is extneded to
Shencottah. it will ease the congestion
to some extent.

The hon. Minister said that some
improvements in the quality of de-
partmental catering has to be done.
There is departmental catering in 95
stations and 24 pairs of passenger
trains. The hon. Deputy Minister,
Mr. Ramaswamy, visited Madras Cen-
tral station ang inspecteq the food-
stall. I th'nk he tasted the food there
and I do not know whether it was
tasteful to him—I have to say about the
catering service in GT Express. If the
attendants and the cook come from
Madras, we find the preparations are
tasty and good. Sometimes we get
the Central Railway or other emplo-
yees who do not know how to prepare
coffee but know only to prepare tea.
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In such cases we get bad coffce
and other foodstuffs. I request
Mr. Dasappa to see that some efficient
cooks who know to prepare foodstuffs
tastily are put in trains, They attach
a dining car to GT E:xupress at Bina
and detach it at Kazipet. But we
find it very difficult 1o get
some good foodstuff afterwards. So,
1 request thre Minister to attach a din-
ing car to G.T. Express from Delhi
itself, and it should go along with the
train up to Madras. So, regarding
this catering service this matter has
to be looked into by the railway
administration.

Regarding the facilities concerning
concessions, due to the emergency,
they  withdrew certain  concessions.
But now, recently, they have review-
ed the pos:tion and restored some of
the concessiong to the railway users.
I would like to say in this connection
that conccession in fare should be
given to the hill station of Courtallam.
As you know, and as the Deputy
Railway Minister Shri Ramaswamy
also knows, coming from Madras
State, Courtallam is a hill station.
But he might say it is not upon a hill,
but then it is at the foot of the hill.
He says hill concessions are given
only to hill stations. But Courtallam
is a famous place where there are two
waterfalls; it is a health resort; a num-
ber of people visit Courtallam during
the season; for nearly two months in

the year there is the season. People
from all over India come and visit
Courtallam. Even the railway em-

ployees have got a holiday home there,
That means Courtallam is a health
resort and a hill station. Even in
the railway time-table you will find
that under Tenkasi Junction the words
“for Courtallam” are mentioned That
means one must alight at Tenkasi for
Courtallam. To such an extent, the
railways are encouraging the tourist
traffic to Courtallam, but really the
concession in fare is not given.

I have put a question in Parliament
about this. and the Minister said that
the Railway Board has rejected the
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proposal sent by the Madras Govern-
ment to extend the hill concession, re-
turn fare facilitv, to Courtallam. I
request the Railway Minister to
review the matter again and to in-
troduce the concession ticket to Cour-
tallam,

Now, a high. school is at Cour-
tallam, It is going to be a college too.
A medical college is coming up there.
It is becoming an important place.
There are two watcrfals, The tourist
department is also building a rest«
house there In every respect it is
a hill station; because it is right at
the foot of the hill, it could not be
said that it is not a hill station.
Witahout the fect, how cap the head
stand? So, it is a hill station, and the
concession facility should be extend to
it. The administration may say that
if they give the concession to Cour-
tailm, it might become a precedent
for others. But we must remem-
ber that the railway is a public utility
concern which exists for the ut'lity of
the public. The public require that a
concession return fare should be given
to Courtallam.

Then. regarding the opening of a
station in my constituency, I should
like to say a few words. Just now,
intervening in the debate the Deputy
Minister, Shri Ramaswamy, was saying
that to open a train-halt or a new
station. the station must have three
and a half miles on either side. In
my constituency, on the Tenkasi-
Virdhunagar line, between Pambu-
kovil Shandy and Shankaranayinar-
kovil, they want a station at Vada-
malapuram. It is not a new station;
that it wag all along there, but during
the second world war, it was removed.
Now, the people want the restoration
of the Vadamalapuram station. I have
presented a petition to Shri Dasappa,
and he promised to look into the
matter very sympathetically. That
area is a backward one; there are no
buses plying on the route. There is
& mission hospital which caters to the
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need of the public there; it is a mater-
nity centre. It serve nearly 30
villeges all around, and therefore, I re-
quest that a station should be opened
there, There is traffic also there; from
every point of view, therefore, the
Vadamualapuram station should be
opened at least next year; if not now.

Regarding the conversion of metre
gauges into broad gauges, that policy
is voiced in the budgct speech of the
Railway  Minister, Shri  Dasappa.
He said:

“...the availability of resources
does not permit of wholesale, or
even large-scale, conversion of
narrow or metre gauge lines to
wider gauge however desirable it
mav be. This objective can only be
achieved in stages, depending on the
urgency of the traffic requirements
of each particular area from time
fo time.”

In thiy connection, I would like to
point out the need for the conversion
of the metre gauge line from Tiruchi
to Tuticorin wvia Madura into broad

gauge. Mr. Seczhiyan also men-
tioned this and I would
like to reiterate it. I have

also got a press cutting from The mail
dated 20th December, 1963, when the
hon. Deputy Minister, Mr. Rama-
swamy, was intervieweq at Madras:

“The Madras Government has
urged on the Union Government and
the Planning Commission that the
work of converting the metre gauge
section from Tiruchi to Tuticorin in
the Southern Railway into broad
gauge should be included in the pro-
gramme of works for the fourth
Plan.”

There is imperative need for this,
becauss the Tuticorin port is being
converted into a ‘major harbour and’
industry is flourishing there. We have
also got a boiler plant at Tiruchi: Un-
less we have a broad gauge line, trans-
port problem becomes difficult and’



2487 . Railway

[Shri M, P. Swamy]

there is bottleneck. Mr. Sezhiyan was
pointing out the difficulties—how an
order for a machine had to be changed
according to the metre gauge size, so
that it could be transported. So, there
is transport bottleneck. According to
a rough estimate, this work will coust
only Rs, 20 crores. So, I would re-
quest the Minister to recommend the
conversion of Tiruchi-Tuticorin metre
gauge section into broad gauge for in-
clusion in the fourth Plan.

Shri Koya (Kozhikode): Sir, I rise
to congratulate the hon, Minister for
Railwayg for bringing forward a suc-
cessful budget, without taxing the pcor
passengers. As we are at the fag ¢nd
of the debate, T shall make only a
few observations about some matters

pertaining to the Kerala State and
passengers going there. Mr. Kappen
yesterday in his speech pointed out

the difficulties of passengers going to
Trivandrum, Cochin etc; from Delhi.
The hon. Deputy Minister was kind
enough to say ‘that the question of
running a train from Delhi to Cochin
was under active consideration, I
think from “consideration” it has gone
to “active consideration” and I hope
before long that train will be a real-
lity. When that question is considered,
I hope the Minister will consider
"having 3 few bogies for Mangalore
side also.

Much has been said about the punc-
tuality of trains. The Minister said
that there is a definite improvement
in this regard. But we, Members of
Parliament, who are going by G.T.
Express find that it always runs late.

I never remember a time when the
G.T. Express ran to time. The first
time T came to Parliament, it was late

by 14 hours. Of course, there is a
definite improvement and now it is
only one or two hours late.

Shri Dasappa: 1t is not always late.

Shri Koya: Almost always: The
time-table of the railwayg is useful
to know how late the train runs, Last
time T went by G.T. Express and I
wanted to catch the Bangalore Link
Express at Madras. But when I
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should wait for the G.T, Express to
arrive. That would be useful for
people going to Cochin as well

as Mangalore side. Some such ar-
rangement could be made and one or
two bogies could be reserved from
Delhi for going to that side. If that is
done, it would be useful because now
we have to wait at Madras till the
evening and sometimes it is very diffi-
cult to get connection with the Link
Express,

Regarding the question of reserva-
tion, I think the worst place is Bom-
bay. W. have received a memoran-
dum addressed to all Members of Par-
liament from Kerala pointing out the
difficulties about reservation in Bom-
bay. It says that the passenger-load
on the Bombay-Kerala line is suffi-
cient to warrant the running of a
through train daily from Bombay to
Cochin via Arakonam, with bogies for
Mangalore and Calicut. I do not
know how far the statistics are cor-
rect. But if the Minister can make an
experiment by running a train from
Bombay to Kerala, I think it would
be successful. I am told there is a re-
gular racket going on, there is black-
marketing in tickets and the people of
Bombay are put to great difficulties.
At present any person can get four
tickets without giving any informativn
as to the bona fides of the persons for
whom the tickets are purchased. The
introduction of a syvstem by  which
tickets for reserved seats will be sold
only to bona fide passengers or their
agents through a specified form with
their signatureg or thumb jmpressions,
and if the tickets are issued on the
condition of non-transferability and
forfeiture of tickets at anyv station for
using other’s tickets, will improve
matters, I do not know how far these
things are feasible, only the hon.
Ministers know whether such a cys-
tem is practicable or not—and if such
a nrocedure is workable I think the
Railways can try it,
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About departmenta] catering, I wish
to point out that the quality of the
food is bad. The quantity supplied 1s
also less, not to speak of the high
price that is charged. I think the
Railways are profiteering on this. The
food that ig available at Madras or
Vijayawada for 12 annas or one rupee
is sold by the Railways for a much
higher price. The quality is also very
bad, The service is not neat. The
other day, when I was travelling, there
was a police official of the rank of DIG
travelling with me, He was a Brah-
min. Vegetarian food wag served
to him but there were slices of mutten
in the plate. He, of course, did comn-
plain about it, These things are dae
to carelessness on the part of the peo-
ple in charge of catering. They do
not care to satisfy the passengers be-
cause they are assured of their pay.
Either you have to improve the de-
partmental catering or do away with
it. '

Then I come to the question of
third-class passengers. Many things
were said here about it. My hon.
friend, Shri Kappen used very strong
words, I also say that anti-deluviar,
dilapidated and moth-eaten wagons
are dumped in our area. During the
rainy season you cannot travel in the
traing there without an umbrella. I
would request the Railway Minister
to supply the passengerg with um-
brellas during the rainy season.

About new lines, I would request
the hon, Minister to consider the pos-
sibility of having a railway line from
Melattur to Feroke, for which we
have been agitating in this House for
the last 30 years. It is only a 30-mile
route. It will connect the Nilambur-
Shorannur railway line, which is run-
ning at a loss, with Calicut. It will
also be profitable. There is no neces-
sity even for a bridge. This is only
an extension of an existing railway
line; Nilambur is the oldest teak
plantation centre. It is also a big tiin-
ber centre. Kallai, -as the Minister
knows, is the second biggest timber
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producing centre in the world. Peo-
ple come to Nilambur from California
and America, If you connect it with
Calicut—a 30-mile route—it will be
very useful. Ig it too much to ask for
it in the Fourth Plan?

On the necessity of the Mysore-Tel-
licherry railway, I am very glad I
need not labour much to convince Shm
Dosappa, It seems a survey for it was
done long ago. It will connect Mysnre
with Kerala. I think it can be ccn-
sidered at least during the Fourth
Plan.

Shri Dasappa: How
cherry from Mangalore?

far is Telli-

Shri Koya: I know that the survey
was conducteq for this Mysore—Telli-
cherry railway line,

As my time is up, I will say only
two or three sentences more, Iam
glad that the over-bridge at Calicut
has been completed, But the site sel-
ected for the over-bridge is not
good from the aesthetic point of view
and the closure of the first gate mars
the beauty of the only good road in
Calicut. The railways have now con-
structed a wall there which the people
of Calicut call the German Wall of
the railways. Perhaps, it will be too
much for me to ask for a level cross-
ing after the construction of the over
bridge. So, I would request the Raii-
way Minister to visit the place and if
he feels convinced that the level-cross-
ing is to be maintained he can do it.

In Kerala, especially in the Malabar
area because of lack of wagons some-
times the price of rice goes up sud-
denly. Government must bear this
in mind and see to it that there is no
shortage of wagons so that rice can
be despatched from Bezwada and other
places in Andhra to Kerala, especially
the Calicut side.

Lastly, I would request the Railway
Minister to do something to improve
the Tirur railway station, which 1s
perhaph the dirtiest station in the
Southern Railways.
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&t wreritfar wwt (S3) : FuTem
wgeT, § mowr @gq wuea g
& fe aF AT TR #3 F qQ
YA AT N WO WG qR
3§ faar

e fafre w8y & 1 a9 3™
F AT @1 & S o § gagar 9
g o I ¥ & IAer qurs AJ]w
AEAT § | I A ARG TFR Y
TF TET I HIEIgE  HULRTHT §
X I { Y€ & 77 qF IGT T5A FH
fear @ 21T A% A% 9T a7 ol F
g | ot g 937 @0 97 & | @@
FT I9 A FT AHAT gAR [T T
gor a1 gu sl A AT R gR ¥ gr
2R T2 ¥ a2 o Tl 7 79T F73
AR F =G THL § F10 641, AR
T Faq B F Ffeargat #1 g7 v
afes smar #7 9 F1€ Ffors 46 G
HimrfRArImiamigmag s
FigrgaamE F o

mft # Frdegaar 1 forw o
& guzrar § fr g3t @< F1T @7 gU
@ IEFT FW agT A=y & Afew Fv
wift gaR aga & wrEdl 7 Fgr mfgat
T T IF97 AT N A T AT &
& 7ot 7Ry ¥ g feaee 3T S
g f5 ¥ 58 WX e it ag e
T § S fF @i aEt 9w o 6T
T

[E mEEm ¥ faad s gar
FETY FW FT @ § I Fod w1
Y GETTAT gAY FF &Y AT & | WA
I9F for ag7 T3 fear o @ £ AR
W IT AT F AR qGT HE
g WA Faw @iy T § fF s
® qeag &9 faereht & wgmd aga g,
@ @ § & TfEd, afFw gay a=
o ag § 6 I el a1 sagR
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I wfa aga @@ § | sfyw &9
St gw FY ey & F T fogma F
g1 T I d )X I aga a®
T T fa¥ sma § WX S 6
fesfar &1 ot A At fear wmar o
Y T FW F q€ qHAL I @ &
HEgE FXA § G f ) oma W ogw
o weEt ¥ faew # g wgae e
FAF I AT I H a § 1
FHTTATET GATS $T STIEGT FA o0 @
§ I3 gH *1 |9 a9rfed fF g 0w
AT AT HIAT FTH F T § T8 HIAY
g W AF & AT gw & A &
SIFEI ¥ a¥9F &Y WTqAT @A f6 gF
TG a3 AEAT § AR GE FEAY
A & fod, T 7Y A 1 I oY g
TEEO F TR T HTEAT AT § "R
FuaT a9 Er ¢, famw afy Sl &
IR qGT qAAIE ¢ |

st fto o Rl (yWTEIY) :
AR T A1E 1T &7 AEHT oY &

ot areifaT Tl : a8 OF T8 R
R IART TAFT A T@AT AR |
T FE GEr # ar wrEt e g
ST § &t I At & 4 919, 9 s
feam s, a8 @ fF 3°E TRHE OF
fem s @few W & Ay it
TG I9F IfER A O« ge46t &
Sfrae 9% qear & | #1E AwET O¥ TE §
f& R gz 3% faars ag qRE X
forar o Y § 9¥ Tt X F | HRET
T FETT AG FQ F W F I
TG I EHY AT I a9 qg HATIC
Rar @ ;T § 3T FT FhET F T )
FH ¥ F7 ITHT QAT gy W =
TIE ¥ HAGIT T FEAT A1 |

# o g M B FAT TrATES
# ara &Y F @ § IfeT 9% A A
for s Gar & fom # 3G @ &
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& W 6 fFR omg T sm ) W
T G F 1T Al & AR o T=o
Ardo F Y FTH T § ITHT o TG
AT § | qg FEA F1 Q1 GLHE FH
FQ & AT fro Twego W AT
I AT #7 ¥ HTH FA HT =4
%1 fgard S gaa Fm, s 5 Hifsma
a1 fFar w3 &, 3 & e o g ar
AT " WY AR & 7t wEET IAR
FFT 2@ gHq ¢ 7 fFg g ¥ W@
FATAT AT § W THTH HEE ;Y
afaFrc 1 gemEm 73 § 1

@ % g ¥ uF 9@ ag FEA
e § fF g w Al W '@
QAT § ITII N FA Y F7 Y ©
Tt & way & S gfagm faar fa
frimad & A Irawar g I8 AEr
afgd 1| @Al X faes g &,
qrY T & AfehA & g 37 F@Ted
Faft A ghdr | wF T A
t fr fFg & & e A0 F
aferss # aw & forg & a0 7 1@
gfaume 3T AR #Y A & oawd |
N = ¥z oo FE fady gd
gl g Fifs § fagd femst @
58T S FT G AT 1 Ay giawr I
A QM TR0 | T Y TEC FT A8
TFA TEY g afeF ITEHT FTHEHAT
TN 2y w2 @ v &
At # ar fowe Fowel ¥ O
| o < ¥ afer = ¥ &
FIA T G FW FIA A E | T
Sty O & S s A T
T I AR 99 ¢, Arefar faea g,
wfegs foew § 7@ X I 4
gfamg & ot =fgd | J/ET AR
Sielt & & & 2y & 5 & A @@ wfed
ST STy F @ § W 7 GH IR0
7 gfawrd 7 & stx 97 ¥ ag W R
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f& & & aga w=ay 99 ) 7 A
HIF gg g 7G99 gEdt |

@ & i eml 9 wiay J
qfs  gdT &1 fa% feqr | wfY
% gRd ¥ goemn & fewe AR
3q g1 9 ot A & AT e fear
AT 1 AE FE TF WY AMG A A
gt 2, T %€ I W
THY § | AL g OF Q9T 9T g
f& & oafsw & 9 faFgT m@T
39 & arg fze Or, AfFT fog Y It
fFarmar | oF wRAY TFT X @I
I9 & 9 frwe ar AfFT 37 Y
=Tt far | & ¥ o Ao fo ¥ qaEw
fe Tar 6t #3781 | 99 Iq 7 @
fe & qwo dYo g Y ag T3 T fF 9w H
ot FeT feaas grar ¢ 5 faael
I F qarE g g, fAqar o
To grar g, fagar €o To gWT & SW
FT A gH A graT § IaaT FowTT
FIF IT T 9T TF arsfen ¥
Iq ¥ wFr fw ag gt =gar fw
LT g, ag g AT f qfeds
F 2% faar w@, sadux A
dTrez f&q s | AfET 9w ¥ war
AT & fF TaaT TIAT IY AT GR]AT |
qfET ag #1eT faeeq T qwm 77
£ 1 99 Y F9T AT AT AT fAT-
T AggE 9, a8 fagee fewe
gafawr @ gNil, 98 T a5 goI |
At fede FAFT AN § a8 9 TaT
AT A AT FF fF oag AR ¥ 9@
IGA TFL | qg ARG N1 o Y T
fere fod gu & afe qg & 97 & dar
I # | @ fau ag Fer faew
q g MEd | Tg T T §
st i wear Y W g |

W & morar ofdms e
T 0% M A 1 W3 AR A
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[#Y amNfa= ani]

ae W wr e faer ¢ fe afz
E FIT v Ao W@ ¢ Ay fewe
AT IW ¥ qar Wi AT Ffe Fg Gar
TX g% @ 39 P AN fEar S
afer g N9 T A A IE
A dfagzr & omav
feararr & 1 o faw A A
IR ¥ et Al R A
g vy a1 f& Afage ot
&G g, I W AT I A
aEF AN FET | AfET T AR #
o No o mAE 2 FFY § W
¢ @ ST ¥ 1z A § @Al
gfH o & amy F7 F FATT IR
I FgAT & fF AT oqw
¢ & maw qw F AFT FAW AT
LI A FAY am FIT T BT
a A3 FTAFA | 3 T E fEoma
o Zro o T T a7 AT AT 79T 1A
¥g g wow o mafAr Az
AT g2 AFI T A ATAITR FA
g & 973 Fmy FH7 ox 3 w0 A

I ETTET fFm ard ArfE 3 3Awr

& FT A%
17 hrs.

agq % ofcfeafqar @ & faF
¥ 7T FATX ATAT 7T 1 AW E
A FA A FEA B G & WA
ferz aY & a1 g IARY wWAY
¥&T ¢ {5 79 avz &3 70 | AfET ww
&z wu & AT Sgl ¥ W wAT 2
gl aw &1 A FT ARG, A A
#ifag, 7 f& 376 w7 w7 dfade
& Y @ faaram | gz T3 wE@E
WY T ¥ AR TF F A QAT 7 TGy
qRarEt gZydr ¥

W g & "oE T aaAr
¥ Ty Ffzareal F1 T@ET F®W
g1 Romn wwarg fs w9 64 wegn
T T &AM
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ofear ®91 TF AgEq &ud
¢ o ag wr 3fRE wAr ) e
ag Fawefea #va & @y fawmfow
¢ fF ag o€ W v w9
IATAT Y, WTHT FAT AT 0T |
T IgF FAT  fwmr wg
AfFT oY aF IAIT Frd e Y femr
™ agt TSTAT d, 9T ar qie
A warfer 97 99 § 1 g wE
¥ FE  afew W T g, AR W
wH @ Ar § fF o e €Y
am A g Ar g frw e
o7 = gy ov | 3w A favw e T
T E TEA

FATT ¥ By 90 AF9H
Poag & wewA wr  fomrsfaw
fagr @ @, AfFa gAY o’ §
& araeY T 7 FT A8 fawer qwarn)
s AEm g & fa feutiiz Az g e
saqt e qre fe arg w7 o faar
FTITT 1 35 e @ @ gen fE
TF AT Fi oaERm W, fET 3w
geamn W "7 gErr e aweman
A | qF TAAT &1 T\ § gwiem
TAFT  OYHT  HEAN  AE AT
T AT G g1 A OIEET A ARG
AR B (A C A C O A £
F

IAF AT FET 9T LW ¢ |
WY AT ATE, TF A wEY
e AT § #77 g70 aTH ARmYT.
AL T & | WA wlET a7 Fwew
fer & wfusiowr ey a= WA @
Hr ot ufems qzwt & fog ar a@t
ST AT T § IAER! T LT
I5HT I § wEifE a9 g
1T § 1 FT e § fF = & gee
TR qaet TET Y | IuF) 9T 57 fawn
g WYy ofews & fam mifes &3 fam
A AT AT T T ITANAT K G
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ar 3 afew & freer T W ofew
] AT IR HM A @ ¥ frwer
AR ST IR WS TG T TEww
g T W AT ¥ Rww

LU G G G L
QAT @G| A a T g | Afe
s Ffe T el wmi & g
# sy 2 f6 wrs a% @ fagr smo,
afer &t s Y WY 9w & A
3 fr o &g @9 ¥ g oA @
a8 TR { fF o wdwm @ WK
ol exrr & forad @ & aely st
EANE A B

oUW WERW . W9 @

g

oft g nifer it 2 gro @
T 0T F qra § W ATAF
JHTAGT WA § 1 A AL A AW
af g & few @y whew A Frf
e @Y 8 wwfad gafaw wr &
X AT FT qEWEL FIE FI ATET TAT

GMGIPND—LS I1I—2199 (Ai) LSD— 5-3-64—1030.
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¢ W s ¢ e famdie @ W)
ST AW |

Shri Dasappa: Mr. Deputy-Speaker,
Sir, I have listened to all the gpeeches
made by my hon. friends, both those
who have been very friendly ana
those who have been somewhat criti-
cal.. .,

Shri P, Venkatasubbaiah: Therc s
thin attendance in the House, So, we
would like that the hon. Minister
makes his speech tomorrow.

Shri Dasappa:. ... but, on the whole,
1 should say that they have been very
friendly. I do not think that anybody
in my position should have had a
better reception,

Mr. Deputy-Speaker: The hon.
Minister may continue his speech to-
morrow.

17.07 hrs,

The Lok Sabha then adjourned till
Eleven of the clock on Wednesday,
February 26, 1964/Tth Phalguna 1885
(Saka).
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